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THE LEADER OF THE HOUSE
(SHRI M. C. CHAGLA): My friend
Mr., Gupta is a keen student of
constitutional law and I am surprised
that he should have enunciated a
proposition which is absolutely con-
trary to parliamentary practice. May
I say this? It is solely for the Prime
Minister to decide who her colleague
should be and who should not be
her colleague. So long as the Minis-
try is not changed or the Minister’s
resignation has not been accepted,
the Ministry continues and the
Minister continues. When there is
a change in the Ministry, under our
Constitution, the President would
issue the necessary notification and
we in the Parliament and the country
will know that there has ‘been a
change in the Ministry. Therefore,
it is not right for us to discuss what
happens and what appears in the
press as between the Prime Minister
and one or other of her colleagues.
The constitutional position is that
the Ministry is as constituted and

notified by the Presiden.. When
there is a change it will Dbe duly
notified by the President. That is

the first part.

With regard to the point raised by
my friend Shri Vajpayee the ques-
tion that we are discussing is this,
that the situation arising out of the
recent widespread unrest among the
students in the country be taken into
consideration. I have been here the
whole of yesterday except for 10 or
15 minutes and I propose to answer
such criticisms as have been advanc-
ed against the Government. My
friend knows that there is such a
thing as joint Cabinet responsibility.
I being a Member of the Cabinet, am
responsible for the Government
volicies and I will do my best to
answer such criticisms as may be
voiced. Shri Rajnarain says that the l
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Finance Minister is involved, the
Food Minister is involved and so on.

Is it suggested that the Ministers
should line up on the Treasury
Benches on this question?

SHRI RAJNARAIN: They have

(Interruptions.)

MOTION RE. WIDESPREAD UN-
REST AMONG STUDENTS—contd.

MR. CHAIRMAN: Mr, Gupta,.

SHRI BHUPESH GUPTA (West
Bengal): All right, 1 start by say-
ing .

SHRI NIREN
Bengal): You gave
tives to the Government.
happened to them?

MR. CHAIRMAN: I
Mr. Gupta to speak.

SHRI BHUPESH GUPTA: This is
an irresponsible Government about
whom I shall be talking now. I am
surprised that we have a Leader in
the Education Minister who thinks
that I have studied -constitutional
law but talks as if T have not under-
stood any issue.

MR. CHAIRMAN: You are sup-
posed to speak on the students’ un-
rest.

SHRI BHUPESH GUPTA: Because
you did not allow, it is part of my
speech. I obey your direction. The
issue is, when a report of this kind
appeared in the papers with the
Minister concerned making state-
ments as has happened in the case
of Mr. Nanda, it 1s the first duty of
the Prime Minister to come and take
the House into confidence. Mr. Nehru
did it when Mr. Krishna Menon
resigned on the 7th. In the House
on the 8th he made the announce-
ment. Harold Wilson did not. The
others also you will find in the
British Parliament who announced.
They can say they have not accept-
ed it or whatever they like but this
should not be confused with other
things. Anyhow I am surprised but
I am not concerned with it. If Mr.
Nanda has gone, he has gone under
the weight of his own sins and that

not resigned.

GHOSH (West
certain direc-
‘What has

have asked
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of his Government. There shall not
be any tears for him, I know. I
think one after another, these Minis-
ters should go and the country
should get rid of all of them if pos-
sible and if not, as many of them
-as possible.

SHRI ATAL BIHARI VAJPAYEE
(Uttar Pradesh): Let the whole Gov-
ernment go.

SHRI BHUPESH GUPTA: Yes, I
should like them to go. The country
should get rid of the Government
which creates many things among
them, the educational unrest. Two
years ago I went to Mr. Nanda’'s
house and I told him: ‘Mr. Nanda,
you are doing the dirty job for
others and you shall go down under
the weight of your sins’ I repeated
that in the House. Mr. Nanda brave-
ly said: ‘No, I will remain’ and I
said: ‘Before I leave you will go’
and history has vindicated me.

THE MINISTER OF EDUCATION
(SHRI M. C. CHAGLA): Are we
discussing Mr. Nanda?

MR. CHAIRMAN: You come to the
-debate.

SHR! BHUPESH GUPTA: May I
<come to education? We wanted him
because he wanted to solve the
problem of education by calling a
meeting of the Inspectors General
of Police, just as one might think of
an absurd thing like solving the
problem of law and order by calling
a meeting of the Vice-Chancellors.
‘Now that is how the Government
‘behaves, but he is not there,

I was dealing with the lack of
amenities for our students and
teachers. Many points have been

made and I would only like to say
that apart from education being
highly expensive for those coming
from the poorer classes, whatever is
there and 1is accessible to some
people is very very inadequate. We
do not have laboratories, we do not
have enough books, we do not have
-enough buildings and the colleges
.and schools
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[ overcrowding is a big problem. Hostel
facilities are non-existent for many
and whatever exists is extremely
expensive for the people. There is
frustration among all. Therefore
these are matters that created the
present situation and unless we go
into this problem, we cannot tackle
it effectively.

As far as teachers are concerned,
they are a neglected, ill-paid lot. You
being a teacher in your time, know
very well how this honoured com-
munity of men is dishonoured by the
Congress ruling party. It is they
who should get a little protection,
respect and honour and in the order
of precedence, if there is any, the
teaching community should be given
the top-most priority. Even men like
me with a rebellious spirit general-
ly, would like to submit to the digni-
ty of the teaching profession. I have
always been respectful and so are
many others but they are neglected.
What are the students to feel when
they see 2,000 of their teachers go-
ing to prison, when they see thou-
sands of teachers, having been denied
a fair deal, forced to come to the
streets to carry on certain agitation
leading to their arrests and impri-
sonment? Am I to understand that
the young minds, the minds of the
young boys and girls, would not be
affected by such pathetic sight when
they see their teachers being whisk-
ed away in trucks to the prisons, and
being prosecuted, charged and even
assaulted? What are the students to
feel when they see their principal
being assaulted, as happened in a
Kanpur college? In this conection I
must invite your attention to the
statement only recently made by
Shri R. K. Nehru, former Secretary-
General of our Government of India,
not my Government of India, of this
Government of India, a very exper-
ienced officer. He cannot be accus-

ed of having an agitationa] mind, Yet
‘ when he is Vice-Chancellor of the
| Allahabad University,

he has to
lodge a very strong protest against
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the behaviour of the police authori- l
ties there, I am quoting from a
newspaper—The Patriot—report of
7-11-1966. Mr. R. K Nehru said:

“That he had refused to give
permission for the entry of the
police into the campus on the
ground that the maintenance of
law and order there was the res-
ponsibility of the University and
not of anybody else. Expressing
his deep concern at the entry of
the police into the campus, he
regre.ted that this action should
have been taken at a time when
efforts were being made through-
out the country to find a peaceful
solution of the students’ unrest.”
Then the paper gays:

“The University Proctor, Mr.
Shukla, told newsmen that ‘when
I and Mr. Nehru asked the police
why they entered the campus with-
out the Vice-Chancellor's permis-

sion we were told by the police
that they did so on orders from
Lucknow.’ Mr, Shukla said that |

the Vice-Chancellor had asked him
to go to the hostel and meet the
Superintend>nt and try to persu-
ade the students to remain peace-
ful and to remove all outsiders
from the hostel compound, etc.”

I have only read out this thing from
what has appeared in the paper and
attributed to a statement by R. K.
Nehru. Am I to understand that Mr.
R. K. Nehru has become 5 political
agitator? Am I to take it that he has
become a leading member of the op~
position party? He is an  officer by
training and now, in his retirement,
he has become a Vice-Chancellor.
Fven he cannot put up with the hooli-
ganism of the police of this regime,
with the behaviour they are display-
ing, Now therefore this is in itself a ‘
great indictment. Dr. Trigung Sen of
the Banares University has condemn-~
ed police atrocities and excesses, the
entry by police into the university
campus. So have very many Vice~
Chancellors of the country. Sir, you
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like to know what are the students
and others t{o do when this arrogant
Government behaveg in this

manner
towards the heads of our academie
bodies and Vicz-Chancellors. And

what are they to do? 1 am surprised
that our students are patient. In
fact, they should come out with a
much greater movement, in larger
numbers, with greater militancy and
in greater ynity to meet this mons-
trous challenge of the Congress re-
gime, and a wooden-headeq bureau-
cracy, which do not know how even
to respect the sanctity of our acade-
mic institutions. Therefore the entire
trouble lies there, and Mr. Nanda,

well he was going to discuss the
student  problem with the Ins-
pectors-General of Police. When I

got the news, I was in Calcutta. I
happened to meet 3 Vice-Chancellor.
I asked him—] would not name him—
“Are you going to attend the Inspec-
tors-Generals’'meeting now to discuss
educational problems?” He bowed
down his head in shame and told me
that he would never go to such a
meeting to discuss educational prob-
lems with  Inspectors-General of
Police. Now this is the degradation
of our public life, and this should be
comlemned on all hands by all decent
men and women in the countirv,
irrespective of political parties,

Mr. Chairman, I am surprised that
Mr Chagla sometimes takes to such a
line of thinking. He is otherwise a
very cultured man, affable in many
ways, but I do not know what has
gone wrong with him. T should like
to see him out of the Ministry for his
own salvation, if not for anything else.

Now he made a statement. And what
does he say there?
“I do not say that students

should be kept aloof from political
thinking. I would however, stress
that students or teacherg should not
participate in active  politics.”

May [ ask Mr. Chagla? Are politics
meani for retired High Court Judges,
superannuated politicians and officials,
or are politics meant for the youth
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of the country, specially for the en-
lightened youth of the country? Does
not Mr. Chagla, a former student of
the university at Oxford, know that in
those universities of Oxford and Cam-
bride there are societies like Conser-
vative Society, Labour Society, Com-
munist Society and so on, not only
carrying on thinking but activaly
participating in politics inviting their
leaders? Have I not participated as a
student of the London University in
one of the societies called the India
Society and carried on politics aimred
~at my national freedom, supported
at that time by Mr. Harold Laski and
Mr, Gaitskell, who were professors of
our college? And yet this gentleman
tells the students the other way, Well
1 say the the student community will
reject this kind of advice disdainfully
and with the contempt it deserves.
They say this thing today, Dbecause
it suits them. Now if the studants do
not participate in politics, the vested
interzsts remain where they are. The
conservatism grows where it is going.
If the students do not come into active
politics, these gentlemen of the vested
interests think that they can carry on
without having to meet the challenge
of the enlighteneq youth of the
country. On the contrary, 1 think
that the students .should not only
think but also act. Unfortunately,
they do not act sufficiently. If our
nation is to be great, the students
shall study, yes. We were also stu-
dents in the British days. One day
the head master of my school—I was
connected with what they call the
terrorist movement, the revolutionary
movement, of which Mr, Surendra
Mohan Ghose sitting there was our
leader, now an absolute non-violent
teacher—now my head master called
me and said, “Bhupesh, you are good
student. You can think in  politics,
but do not participate in  politics.”
Then he told me, “Do you know that
if you indulge in politics, what the
British would do?” He advised me
more so because [ was getting a merit
scholarship, and he told me, “Your
scholarship will go. Also the British
will throw z bomb which will de-
mnlish every house within a radius
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of thirty miles”. I told my head-master,
“But then, my head-master, your
house will also be demolished, be-
cause it is very near my house.” Now
therefore, this is a silly thing to say
these days, Now again, well, I am
proud that I participated in  politics
inspired by people like Mr. Surendra
Moran Ghose at the age of thirtecn
and for all that I never particularly
was a bad student. So what is the
contradiction there? A good student
can be 3 good stwdent. In our parry
we have first-class people, people who
stood first in academic career and in
many other things., Yet we are com-
mumists. Now they want to degrade
the student community. They want to
depoliticalise them ang place them
in effect into the hands of reaction. I
was hurt with such a kind of state-
ment; Mr. Chagla should be demons-
trated against wherever he goes for
making such a preposterous statement
for advising our young generation in
his manner, for depoliticalising them
for the sake of the party which, by
accident, he is serving but for waich,
if I may say so, because of his good-
ness he is a misfit.

Then let me come to the other
question, the question of Chancellor?
Why, Mr, Chairman, the Governor
should be Chancellor? I cannot under-
standd, Well, men like your learning
and cminence are there in the country
they should be made Chancellors. Why
Governors? ‘Governor’ is a political
appointment. As you know, some
time Mr, Pattom Thanu Pillai was.
taken from Kerala and made the Pun-
jab Governor. Why? By reason of that
suddenly he became the Chancellor of
the Punjab University. People who get
defeated in the elections sometimes
are made Governors because some
consolation price has to be given.
But why should the recipients of
consolation prices be made Governors,
should be put at the head of these
universities; I cannot understand.
Therefore by law Governors should
not be Chancellors of universities.
Are we in dearth of talent? Have
Governors got any special talent that
they should be made Chancellors? No
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In fact, they want to keep this arran-
gement for the interference by the
Council of Ministers in  academic
bodies, for interfering with the auto-

nomy of our academic institutions.
That is why Chancellor is kept up
there. Vice-Chancellors again, in

some cases are political appointments.
Mr. Chairman, I have no quarrel with
Vice-Chancellor if a suitable person
is appointed, but sometimes they
make political appointments, thoro-
ughly misfits, ill-educated irrespon-
sible people whose only qualification
is that they know how to flatter the
ruling party and they become Vice-
Chancellors,. Now they should not
be made Vice-Chancellors.

Then with regar@ to the sanctity of
our universities. Well, that should be
maintained. By law, I say, by law
the police should be prevented from
entering our university campus. It
our teachers and students do not
know how to maintain dignity and
tranquil there, these policemen, who
indulge in atrocities and hooliganism,
will never save the situation, Leave
it to them. Give the students and
teachers a better chance. They will
do so. Anyhow the introduction of
the police into universities is like the
introducton of American forces into
Vietnam_ The latter is violation of the
‘Genevy Agreement and international
aggression. Here it is violation of
good education and gooq behaviour,
and aggression on our educational
institutions. Therefore, the autonomy
of universities and educational insti-
tutions must be enshrined by law and
respected, This is what I would like
to say. Therefore these are very very
important things, Teachers should
‘be given their due salary. Their union
should be recognised. The genuine
union should be recognised, not the
fake union which the Congress Party
likes. Recently, a fake union or as-
sociation in UP. was much talked
about by the All India Radio, whereas
other genuine unions and represen-
tatives were completely ignored. This
should not be done. And what is more;
the Home Minister should be comple-
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tely out of the picture. The Education
Ministry should be made out of bounds
for our Home Minister, out of bounds
for our policemen. Let educational
men handle this problem because I
would still have som= faith in the
Education Minister rather than i, the
police Minister, in the policemen, who
are uncivil in their attitude, illiterate
in their political approach and arro-
gant in their personal behaviour and
anyhow unsuitable for any decent
thing on earth. Well, they should
not be there, Mr Chairman, now I
think I need not say very much on the
subject. Therefore, at the root of the
student unrest lies the policy of the
Government, and this educational
policy must undergo a radical demo-
cratic orientation, and should be
changed in such g way that the stu-
dent community and the tzaching
community get pride of place in the
new arrangement. This is what I
would like to say.

Once again I condemp this Govern-
ment for the manner in which they
have behaved and shot down students
in Shillong, Tripura, Bengal, Madhya
Pradesh, Bihar, U.P. and many other
places, evenrecently in Andhra. Now
therefore the Government should be
condemned, I am very glad that
we have had a chance of discussing
this subject, but I am very sorry that
there is no indication from the other
side that there is going to be any
rov” eaul change. I assure you, Sir, an
educationist that we politicians of the
land, who are accused of interfering,
wish well of our education and we
shall certainly see, along with the
students and the teachers, and the
youth, and all sections of the people,
that the 'present educational policy
undergoes a change. The students do
not believe in an island of their own
in the world, They live with their
parents, brothers, sisters, neighbours,
dear and near ones suffering from
a million social and economic injuries.
In this injury the student commu-~
nity live and work. And the amaz-
ing part of it is that yet they are sup-
pressed, yet they are imprisoned and
also sometimes shot dead when they
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peacefully agitate against their grie-
vances, Therefore, Sir, the problem
is one not of silencing the students
but of regulating our student com-
munity, organising them, giving them
a high ideal and building up their
unity so that day to day they can play
their part in the remaking of
nation in all aspects, economic, poli-
tical and social, and we want g very
radical change in that direction.

Thank you,

MR. CHAIRMAN: Mr. Setalvad.
We will sit through the lunch hour.
Here is a long list of speakers.

SHRI M. C. SETALVAD (Nomina-
ted): Mr., Chairman, 1 would like to
intervene very briefly on a topic of
which I have some knowledge, not
by reason of my being an educationist,
but by reason of my being a lawyer.

It has come to our notice in the
courts, not once but repeatedly, that
students and teachers suffer from
frustration by reason of governmen-~
tal interference in academic matters.
Not only are Vice-Chancellors and
Chancellors appointed at the behest
of the local executive, but the
executive has frequently alse inter-
fered in the appointments of profes-
sors and teachers in various States, in
various educational nstitutions. If
Chancellors who frequently are acting

under the influence of the local exe-

cutives interfere in the ordinary func-
tions of the university bodies—syndi-
cates, senateg and so forth—and in the
activities of the Academic Council also,
there is bound to be inevitably a feel-
ing among the students and the
teachers that they are not being given
a fair deal ang that is what has been
happening in various parts of the
country, It is true that education is a
State subject and efforts to make it a
concurrent subject have been resisted.
But nevertheless I venture to say that
the Centre could in various ways ex-
ercise an influence over the State
educational administration. The Cen-
tre after al] is the purveyor of finan-
cial resources and if the power of
financial resources is used discreetly,

local |
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as in my submission it should be, then
the States could be controlled by the
Centre in the matter of university
legislation which shoulg be such as
may conform to a pattern laid down
by the Centre and also in other aca-
demic matters. In this respect, I feel—
I do not know but I feel-—that there
are difficulties created by the same
ruling party being in power at the
Centre and in most of the States; the
result is that pressures are being ex-
ercised by the ruling party in the
various States on the ruling party at
the Centre, The consequence is that
the Centre very often desirous of
acting in particular matters is render-
ed powerless by thess pressures. Well
that is one aspect of the matter,

The other aspect of the matter
which is equally important is the in-
terference by politicians of all parties,
including the ruling party as well, in
student matters with a view to ex-
ploiting the students for political
purposes. We have had recent instan-
ces of this in Andhra Pradesh, in
Bombay, in Mysore, where the ruling
party has—it may be for the purpose
of getting a verdict on border disputes
in their favour, it may be for the pur-
pose of getting a steel plant located
in their territory—used students for
agitational purposes and brought them
into conflict with the authorities of law
ang order. That certainly is a state
of affairs which owes its origin really
to the way in which the State Gov-
ernments of the ruling party are con-
ducted and which have encouraged
violence instead of preserving law and
order, This is a very important cause
of student unrest for which I feel the
ruling party is very largely responsi-
ble.

Apart from that ang finally, the
really potent cause of the present
student unrest is to my mind the

policy of the Government not in edu-
cational matters only but in all mat-
ters. As the Education Minister has
himself said in his statement a feel-
ing has gone abroad, and with justifi-
cation, that nothing gets done or de-
cided or conceded unless an agitation
is started and that there is much
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greater possibility  of the demands
being conceded if the agitation is ac-
companied by violence. Now it is for
the Government to get rid of their
indecision and make studies towards
reaching decisions on burning topics
quickly so that this feeling in the
community at large—and it is preva-
lent all over the country in all sec-
tions of the community—is set at rest.

Thank you, Mr, Chairman,

1 pm™

SHRI M. GOVINDA REDDY (My-
sore) Mr, Chairman, I thank Mr.
Chordia for giving us an opportunity
to discuss the unrest among students.
Thys is a very important subject inas-
much as the students of today will
form the next generation into whose
hands the fate of this country goes and
therefore, it is very important that
this question shoulq be thoroughly re-
viewed. The main defect, to my mind
ig that our educationi] system is
faulty. In a couniry ke India, which
did not have, for a long time, a uni-
form system of education, with its
diverse, classified society it is difficult
for the feeling of onzness to be pro-
moted So, any weducational system
first in this country should be common
to the whole country, Next there
should be a planned system of edu-
cation. I do not think that our edu-
cation really i{s purposive. By say-
ing that I do not mean that there is no
purpose in having colleges, medical
colleges or engineering colleges. It is
not purposive in the sense that the
education is not planned to inculcate
higher values among the students. I
think in this respect we have to look
into the educational system of the
socialist countries. I have had the
benefit of looking into some of the
textbooks of the socialist countries.
There all the Jessons in the textbooks
are planned to inculcate what are
known as national values. For ins-
tance, in g socialist country there is
a lesson on the importance of national
property There the student is taught
what national property means in the
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sense of national welfare, in the sense
of individual welfare, and how it
should be treated as sacred by every
citizen. That is a lesson which is
inculcated in the students from the
primary stage to the university stage.
The lessons forming the text books of
the socialist countries are purposive.
Here we do not have such 3 purposive
educational system. I think it should
be thoroughly revised. Of course, edu-
cation here, unfortunately, is a State
subject. I have said here before that
education should have been a Central

subject. If it could not be g Central
subject, jt should be a  Concurrent
subject. I know that the Education

Minister has made efforts to make it
a Concurrent subject, but he has not
succeeded, But I gppeal to him that
he should not stop his attempts as per-
suading the States to agree to make
education g Concurrent subject, It
is easy for the Centre, in the Deve-
lopment Council, to bring uyp the mat-
ter of making education a Concurrent
subject, I think the Chief Ministers
will come to agree to this position.
So, that attempt should be renewed.

Next, Sir, in respect of education
in the universities ang colleges, where
moastly the unrest is felt, we do not
have extra curricular activities. In
my college days we had unions. For
avery subject there was a union gnd
the office-hearers of the union would
find out competent people to speak on
those subjects. So much so most of
the evenings were occupied in listen-
ing to eminent people in the country
coming and speaking on the subject.
The energy of the students is focussed
on constructive activities like  this.
We had also a system of university
extension lectures, whien prominent
educationists from all over the country
were invited by the university and
the students were absorbed in the
lectures that were given by prominent
educationists, both within the country
as well as from outside the country.
1 do not see now any possibility of
this practice being followed by the
universities. I think such a praclice
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yvould be useful not only in impart-
ing useful knowledge to the students,
but in diverting the energies of stu-
dents in a constructive manner. For
this purpose I suggest that the Educa-
tion Ministry should have periodical
conferences with the Vice-Chancellors
and heads of universities. There must
be a mechanism to get together the
Vice-Chancellors and discuss the
question of making such arrange-
ments. That, I think, is a very yseful
thing which should be looked into.

The other point is about teachers.
We, in our days, had immense respect
for teachers, because they were emi-
nent teachers They knew their sub-
jects, They knew how to teach not
only how to teach, but also how to
set good examples before us, Unfor-
tunately today the size of the problem
does not admit of the country having
first-class teachers, but nevertheless
an attempt should be made to have a
mechanism whereby the need to set
good examples before the  students
should be impressed on teachers. A
very good teacher can very well im-
press his students. I was a teacher
myself. Long after I left my job, for
over twenty years, the students were
corresponding with me. They were
putting forward to me their problems
and then seeking my advice. Re-
cently, of course, that has stopped,
because that could not continue for
long time. I would give another ex-
ample from my own experience. I
may be pardoned if anybody suspects
a sense of vanity, I was a teacher.
I resigned my job and joined another
school. The school in which I served
had a new building and there was an
opening ceremony. ' Because I had to
resign due to differences with the
head of the institution, I was not in-
viteg to the function. But I thought,
having served the institution, I had
a right to go and join the function
ang so I went to the function unin-

vited. I was a little late in going to
the function, along with  another
lady teacher. The function had com-

menced. Music was going on. When
the students saw me coming from a
distance, the whole flock of student:
left the gathering and ran out into

7
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the road. That was an eye-opener to
me, as to what influence a  teacher
can have on his students, We should,
therefore, insist upon integrity in the
students angd ability in the teachers.
If there is ability in the teachers I do
not see why the students should run
amuck. The students are, as many
have said, at an age when they have
generoug impulses, when good things
appeal to them. So, there is nothing

wrong with the student population as
such.

The other topic which I would
like to dwell upon is the need to set
good examples before the students.
In any society the average level of
the people, the bulk of the people
adjust themselves, adjust their moral
standards to the behaviour of the top
men in the society. Gandhiji was a
very good example. He was able to
elevate the whole nation by his
personal example, but unfortunately
now we do not have many such
examples. Since politics today
governs almost every field of indivi-
dual activity, politicians have to set
examples. Unfortunately, including
my own Party I say, the political
leaders are not setting good examples,
Therefore, it is for the leadership of
the country to see that such good
examples are set before the young,
so that better citizens are moulded
out of them.

Things are getting out of our hands.
I do not know, unfortunately in this
country the latest trends show that
things are tending towards anarchy.
Therefore, very serious attention
should be paid to this. Mr. Rama-
chandran giving the example of his
own institution told us of inculcating
self-rule among students. I have an
institution currently running where
the same system is practised. Tt is
the students who meet in the morn-
ing for prayer, and there the whole
affairs are discussed. A ministry is
formed among the students for run-
ning the institution for that day.
They are divided into several teams
and each team is entrusted with cer-
tain work, and this is going on very
well. I have faith in what Mr.
Ramachandran has suggested that it
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the students are entrusted with res-
ponsibility, they discharge the res-
ponsibility very well. Their ener-
gies will be occupied in that cons-
tructive way. This I think has to be
tried. A mechanism of the sort I
have suggested of the Central Edu-

cation Minister getting together
heads of universities and colleges
could be adopted—what form it

should take I leave it to the Minis-
ter. I think such measures could be
discussed and steps taken to remedy
this evil which is unfortunately
spreading, '

One last word. Education is becom-
ing very expensive. I think in a
country where a socialist society is
the objective, education should be
available to almost every citizen. I
know resources come in the way,
but the Government must give
serious thought to making education
less expensive. Unfortunately, Sir,
for the rural classes higher educa-
tion is becoming an impossible thing
now. It is a great calamity to a
nation where the bulk of the people
are kept out of the fruits of educa-
tion. So it is a serious matter which
the Government should think over
and they should give first priority to
education. Thank you.

! THRMTAN (IAT W_W)
HA, § 39 g7 Fa9 qew F O
i Adw faa e
qRE e & forr @ gmn § 1 o wear-
% ¥ QAT q, TF AASHC AT FA
ara &1 g faaa & #17 T S Fareyr WAy
ST 7 guR FATT 7 IR TENT FeIHT 2
it aifgardz F fRdT quR wwwy F1 @
FEIT §——AT Ay FAFT fr HY fora-
fadl v garg & & f5 3 oow AT
FI WA F 777 & & e F, geares
g faor 3, Augz ¥ foan &, feam @
frrar &, T w9 § faar § T,
Fvg IAFT qETE 2N &v f|mw q
9 39 99 1 zafaq T8 Far s

FATR qHT T T 58T qHATALC & €A1
F

Ty T3  geq & qEATHT aEEt
# fggwa § 7O 7 FWEAl w1 IW

FEAT ARATE .. .

st aafaa : dwer a5 €

st AT ;AW G g 9% g,
feFe qgAT wTeaT g FifF agt a7 A
WTYOT 20 & 379 = HT TA7 a1 §
FG & ANN 7 JFAF oI5 § IT AM-
T FT TEA AT | TFAT FETL AIOEA

“grevifauz @ aw ufvEaw
T 7 forear 1 swaesy #1917 17

AT 8
“odey TpEl w1 AW PRar
ST qAT AHT F fAQ OF & TFF
TR W1 sgaedr A 9 )
TZ FHT FT AGH gI, I8 TUT FT
ATHT &1, IR fafaee< &1 a==r gr ar
TF S FT F=AT g, T T T & &b
HIT L T4 T T & 97 F A0
feema= ar

T GATT FATEA §——

‘greett AR famfaamar #
gifesr a7 gfqeeai ®1 gaT frar
Sicl

o Z1fEe 93 'wEeT § | 39faq gwir
FgT & FF St 3=aaw vt wfawan o<t
F ¥ 9gre AN HAT I AT AR A
FET 7 g1 | g aF a1 &
AT § fF S&7 Froaady ggT 8 A
Aoa faerr g1, 7 IS 7 7 qgrs
¥ fau 37 gorg & fF S gz w4i@
SHF! T&7 g FT AFT fFAT SA )
TS g FT TG aF g IRTEIm
feg 3ar g f9=er o goes 7 Tefrar
qHF H AT AT | &Vo THo To 1947
# Fray farafamea X8 gare fawroff
F I W e favafautg ¥ o8
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o< & faeneft € 1 1947 § =7 20
ag g ) § R oy w9 1 =g
farafaemaa agmar AT St 7 e
fau @ ar, e g 9 G ar @
TR H "I 39 TEF FI FIS ATTRTA
TE 1 39F SO H § FEW F BT
g fF 1917 ¥ Font foavafaerem &
faqa TeaTgy ¥ 9a9 & = ;W )
0 T & | A AT AT a T
FEF IS TG FFR AT H——
ATE T F1E ST AT &1, I9F JIH g
AGH——TFTIE TTAAT 8, AT § ¥FTaeE
T §, ST =97 ggAT ATAT & SEH!
qge WEY adT | gATT FEAT Ug & fF S
qgAT A1, WX wigwqw fawafaaeag
F €@, q% F foew A1 Ylaar a8 9=
gag (a0 AP FTAM G ETNFTA I FA
TqaT a1 #3 fF ST 9gAT A1) IR a5
F1 gfaem g1, T 9gTE F1 Fraw & |
g gL SWEA FT A« ¢ |

T AT g——

“HTATST HAAT ST AT F
wrea ¥ &Y foveay &1 eggear Ay Ay

HIT & & AfIQ g T H{=\T qgrs *
ST @FE & | e ST T T A7 § |
§ off il S FT OF AT QgW I
g g——"<1 fergeart srrar-fan saw
gedi &1 7€ § & WIS F =T AR
fergeaT famra & § IAF1 AW T DN
FIF 21 g NiE Y FT AT § ITH!
HEAFAT FT | LT ST F wsl H HIo
FHG Y T NBJ: INEG! § T
FAT FT GIF FF € F & AT
STST 3 JTETH & F=A1 F) F19 97 ATGAT
¥ #iT WW qF, WA, W9 qH ATE
F, UF 9gT AFAIG g1 §&T & TV
AW FT GEAT F YT FI, TEGH
geeg § Ts¥ 99 F ;T A a-
FTQ R WETM A NN FH AL )
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AN FTNT Y A9 ETFET & | W67 TF
sfan &, W areaw g, Wi g foad
wfww g gifesr grar & #i waw
FITATT HT THEIR 1T § | IgT HA FgT
1 {5 HIASHY ¥ 7 03, A FY wfwafyg
BT, AT T ERIT | g8 & g | AT
FZH AL G I3 & gafan F o0 §
AR-ATT A FX @1 § o gAmr &}
AT § | 39 T Y 747 gX wwa] a9 TH
HIT AT 7 F GHI FT GUIC DT & |
¥ =TT "TeE & AT g fF e
i m A s e ®
T8

qigatl qMIgT § —

“gfrardy gemar GG wrE-AEl
F1 eqTqaT w7 sl

AT Fgat ¢ fF afmma @, s a9,
af@a & Fa 9 FE A T A
T FITAYLY AT 81 | 59 da9 §
¥ AT I GH A& T AT AT
g1 a&aT € F e ge AT fae st
# o &, fanft el sa gurdr ot
qolt &, Tty # g A faameff @
g g difaferm dfmT g' gam
w# gl § i 1 qre =rwadi w1 g
3GT, UF q1 qI9a,a ST &, TH 77
FOA ST F1 HT FAF FO q9LTF
doeeT 9 g1 gWITT M AEV A7 WO
T 73 37 ST BT, G 3TY RO
sarel wfass @8y @ & sad W
gmR agl Fru favafaeem ¥ migmde
off, 98 wfcarie & 99 FwC T ¥,
FEH A=TAE Ao TG T | AT
iz @i |7 a7 9% Sedr ag "
smar At =ifed ) sftad, q@ O
2w 1942 €0 § ¥ BE a1, HU
wie Qo ifaferm 1 snfadl e A1
T At 71 mfad gve 91, 99 ¥ W
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[ TrrATTrA)
¥ a7 A AT AF (FT) 0 fpa,
THIFOA ST ATEH AHAT X N J{TAAS
st wron favafaamem ¥ wd a0 9
TR, 1942 F1 I gag-gag TiefT
o wg afsn w77 firgard
T G T § AT gAR Y57 Tegafa ot
3G TG T T A3 T @ § 390 FT
far a1 41 & wa< ag, wT WA A7
fanfadi 7 (& faenforli & war &
g ATTH QT AFAT A g, 5 IF
EHTX HeF HTATE AT FIT, 5id IF gH
fe 2fear Wieraa 71 swifag ad
FIT 7, FASAT ST BT FT T TFIT
TG F A q9 q% gwrq fRae s
R | %z g F femr wmr WK et
TTUTFOTT FgT § T3 M A g 9
= T | FgAl AEAvg B w1942
&1 FA-Fifq 71 5 fFT F1 27 g A A
1 5% faenfant ay &1 94 fqanfaat
q fFg gt W@ sael ¥ oAl w4
gaAr 9 7 FT HAA FV IAA F
@ A afsug weg 1 ST ]
AT & argan g 5 8 foratt fioe 4T
Y AT g7 R W@ gAT | AA,
us-0% {27 ¥ 9 & qrq, 999 798 T7A9
93T ¥ | Fg AATAT AT AL AL ETT H
gam(er WY o, foeater o off | wTT forea-
faamem & faenfal & wur 78 feut
Ierst § Igd fag we feare faaand
F 1 % oAt wigd IGE FAATHL
9% & | fraar sqoaT 91 | 39 g
gm Am fewer F 9@ ¥
Ay fewzzdt 1 W wEd
¥ % GorT e @A #1 9J1 F fAqu
Fad 45 vt aqF o a5 G
AME Y, A6 AL FA A | & & AlE W
TR &, & & Al 977 99 w9 &
Yaa wua a7 fqa, feadr 7e= T, frg
Faell, {widt gasy fadt, @ &1 0
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THIE WA F g AT W/ T I
g gu oY fea@ax ¥ 1 sfvqy, w1
Rl A o ga Wit Ey fifewr orferanite
¥ a1z fegr o | 18 ardE WA
# wElA, ww &t fgafge foor
TF 9T TAF @A AT, ITHY AT
¥ FHTT OF O A T | qG HO9A0
faeafiamas avar &, gra e arferea
# 97 gATT g1 oET @, AL a7
31 T 34 BF fawr AT & 1 A ame
Y, O 47\ FIF O A AN E,
FE3 ¢ UF AT A0 I AT AR
gw Gl 9% 37 ST, a7 qrafla o
A guRr ganT e 721 9 -
faarers @ w7 11 #ifE 49 Jex
ot § fr 3t gk 1 @V E, wg AY
w & St g fogw oam
@' g W@ A, qH AN qrw
F g FTZ P F), TA AN GG AR
FAAFTH  F @R 7 P A, 4G
TrIX USMAT T FTH AN &, 94
7R 71 fgaw af v wa g
gl § draTaEr o faas
gl F HoFer a1 1 fwAw [

arggaa #t ae fear oar fF
“University is the focus of all revolu-
tionary activities. Awaiting orders.”

AT W1 dlo mEo o
g awa oA, IqN qIT T w7 FH
ET AT, A TR QAT AT FHT FATLT
fo g oTo@ FEA L T ATAA, ;T wgA
A EH WS & oA A § AL AZ ATR
o g7 I o q8) fF fafa=d
FHEAT FATAG | qreraq ST FFgr M H
AT § OFAT 1T ST I &1 414 7@
“I shall be the first man to lie
down at the gate if the military
or the police enters into the
campus of the University”

wre fafady a1 gfew gm®: Frefraram
F 9 H At A § #z qx Az wwar,
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g9 AR 9X AT T F T qOAT )
TMETHES ST ATEq AHAT A, g4 ITHT
T ATAR AT, AL A I ATTAT
Y & & v ga T Y AT AIAFT A
& A 2 9 W FY 19 IWET T NG
TAT WS I I EET BT F 1%
qrel #1157 g Fa favafranas o
el T o g 1 fafaedt #1 Fear
W | WR TG HowIw g
gl 7 aTE e FEm B 3T
gaaT  safsqna wwra fafaed &1
el FE WA 91 37 ¥ gEA ¥
T LT | 34 A gAY AR ITHEE
Prar | 99 A9 § @2 T @A
gaq #3719 fs 19 qrOg F1 gH ANT
folwa @ waram 1+ @i ey Y Ay
faedt fagt fF 19 ardrg w1 fedng 3
TR Edegaawa § B ffara
& oY 3q foq & fag wamy 97 fr mfazd
FT TSl 2T | T S AT F@r 7
g Srgura a1 @t g 19 Iy
aqTE | & orrar St & q@Ar Jrgar g
Tt 7 faeedff T A <@ § 0 AT
& frnfadi § e 37 &1 § o &
faenfadt & fra arFaR STy §,
e & fafadt ¥ e T 2
€ | 1800 g wranr Freafaaran
& faafasl & qzr, fxaw arwEa
TN UHTIZ @1 A &7 TR HIEY
favafaarar & =< St s & afas
faardr Tga ¥ 3§ @ran fgamr a4t ¢
i F1 ar7 favafaaras o =g
B & &7 A IA T AT | OATET,
ag § 1942 Fr FAFfy F1 3fgarg o
37 gt 71, Sw sfagrg a1 wgr wra )
o W4 afsag qaeg § 1 AR M09 A3

qi Al & AR 9 9g 9T A 1

&} & , afwa & o9 aow g & Fora-
fadi 71, Aagasisr qurg g
20 I I FRG AT & Farad §
faenfyat #1 AT FT g FA & fag
1291 RS—35
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St 9% a1 agr ar 37 Frfad
¥ s fary Fopar, g wreg o3y
. faafadi ¥ ag Aryr, 33 errm,
ag afqarT £ FJqar wir 2 Fafs Frar-
frat 3 F71 & % 77 aqrq0 w39 O3
T g@m 97 aF 5 gw foar €Y
Afg F 3femdr geftdy adf T A1)
zaq & faqw, § G w1
TeArar F1 a7 w9 #§ frmfadd 3
st wizfaw #za Izrar sa& foy &
ST M & ITRT AA4F T, 1T ATE,
Fgri In 1 77 § ITR 340§ AW
g a1 3T A T ATE A WA, 39
HIT #Y faear ot wifwa v 8, 39
TR B A I A qa0A

A A 7F & wroAr A 2T FR oAy
gfradl 7 aaat qAT AT AU R
g gwarw W g g # ok
fegdt wnff 9T FAw gfraq
AT & AT At FHC & frafan &
a3rs 3§ &\ T GTHEIT 3T a1 fra¢
g F GHAL | FM FIII F OX
A goFTY, FAvRfeT feny ax 14
ardr g frnfadt w1 13 gfyar <
fafea geifeafasn & gifga O a9
817 FL& TIX R TIT740 FIAA AT
g Wi g1 wae frarat g6 frag
Xy & A & quat § B s At Py
FT A(AA JTAT, K T T /T AT
qraT FUATT AAT Grafadt & waq
F1 faear adl & awam)

B T gArdt Az & gt AE A
oifas gfez & 1oy g oral & fay
AT &R aF foaes faar o«
aqFedAy g\ IFE0 I9E0 I 77 §,
qudr, Y &@vadr, gRtafaedr §Esd
tzdzg § 3% fa¥ gwrdy #rr § &
FAF! GRS CAFAT 46T & T1a
w T FErEEd d gud 77§
TR TF | FIX CHIA & g
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g 78 § & Frowmadt 7 FvH St
FaE § WWAY, CHAIARAT SART
weg &1 17 | S g qug e 47,
'TgT? FY AT gl

gradt a1a ag § & Jaqd g
sl A wagd wieEt w1 99-
godta i Tafgear a aaman 3 1
a1 gark fa siw s S S W
g% §, 5o {al gu %1 sarar g Fgar g
TR g A W § &5 F qaew
foa s e g A g@ E fF o
FE G T3T FHAAT a1 F18 T
gel was) frer gfmafedr &1 amg
FigAT AT =31 AT | A o gHo AT
gied §, 29 &a ¥ uT % oF 3T
gt Uedt o gar | @A wqw
I 3usy Agi % famniaai § #¢ faar |
ug guIk Sa TRy W Ewik ¥ gfw
ofaa ¥ M 9o 973 987 F IS FHQ
Y | [T agl § g qranEl 9o
fersafaanea &1 argg FigeR & o
w1 sl JiR ¥ gwr 9Ad et
e & | WX IAF AT FT q@ AT
Rfest ox g a1 § &qen @ T, 3T Q@
AT | §F & FT AT F & 1§ WY
TETE M T8 e & faardfi wriew
%1 ga7 AGT aFar g |

sfioe, wrsd, aTq R ag &
AT 1 x9T T FH 19 1Y AW & goGT
& fad ma saaE $T WY wieH
1 SRq@H GUHIT F T /A G
RIS W1 & | ST g9 ugy ¥ A7 9 W
gl Wil gag FoET 3T T AL SR
T FT W TR A1 A | HIT §H AL
&1 dat § o1 faenedt g7 § faar @@t
@ g T GGA STaT §, q T TG |
¥ qugat § % M9 gay surer qaaae
§ AT 37 XA WA F7 ST AAFT
g =fed 1 OF faanfugl &, S wweE

g, fo7 &1 o= =&Y W &, aw v anR
fo qu favafeamm ar s ar ar€
T U T FT F S T & 971 Y A
YT FT AT AN 48 §H @A &
qrTig §eE @Y W9 a6 § | 5w
fa¥ g wgar & fr S &Y s @
SV T §, AR WA Y AT T
gl 3T =i & (g aw geew A%
& WIS & FFae1q G F3 A
39% fa¥ g ggaar 3

74 avq ag & i froafrerrast saar
FToel & qwifas &=l F1 A0 gas
T AT faar ar A gad franfaat
& fgear s e Mg sfaere 7 wmar
TR | g 74Y a1 §, AHY | AT FHET
Zierad 3| & | 7t a1d 91 & wg @
g soal § feedr ot 15t | gar £
EHIX Hes | o1 a5 w@say ®I LA €f
a8 1941 ¥ ATTqR § &t Wt & feafare
g A1 S Fefaee TEF # ¥ I
HIT S FHE F AR AL L GHITITET
AW F I AW AT g AN gATT
T g Wl ST FT g oA
fearr v fie el ot St weiEw gE FE
T g9 AW AT ST AT gy & | AT
7g I3 41, gW AW A g5 IS FGT
91 {F qe% 5ia 97 HA grHST @
FF & ol 7 SgaT A e} gagTE
T €19 TET QT ) S 997 a7 & v
IR CURCTIE e s I o B
farend o 999 9 1 @ W F97 gATT
AT ARG 7 A ga A Wy off & qrg
o | T ST T R §29 g arg g At
& Fg T ATEAT § | SMo HuTh GEF
9 998 agi T ¥ "/} WdT S 9 3§
Fgl 91 ¢

“Ashraf will feel sorry one day

for the misguidance he is giving to
the student world.”
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ag ST Uy IR Fer av e feaferat
¥ feaforz &Y aram, faerreft Y 2=t 3 &2,
S FAT F TTH TTAT A2 & T JTF
SN W AR A GEY qE AT A
q SEX T T | T G ITH a(E gy T,
HUT T W SATET ALY AT | AZ T
fet 5 Ay Y, 39 oy ey 7y &
i &9 g o d@t franfasi J
@ ol AR faEdt oot
FOF & I U 7 oo | iR
e 9 FeARE FALC Y TS,
GEE SATF TEARE FAT ET AT A
FE TE W aug oA @ a5 08 g
T ®% wFfEE &1 1 e 1944 F
TITW TG T AR 3T FIT BET
I TeF oAt ATIAT FY W F AU
@ | qE A AT SqT@ AR
AT AT AR WY T Fiw F 4T
A7 F1 gaw ¥ fad | =g wmg ¥
gfaee #1 I I qF | gars AT ¥
2 AT | 98 TF WA g1 47 1946-
47 % o {5 gw AWl & iy AT F oy
T 91 (& 9l 8§ 46 & qEa 91
T F guAQT 7 &, I qF A TF
wifq Y, A § @& dqrd A g
qgt a% gu @nl A Fgl 9 iF W
g g gfgare 721 & o1 1€ g Ay
T | BT AL EF B FAA AR T
97 ¥ yad AR a99 oF F faww
TR AT T FAS FT A G A o
A FEl 97 W guY AT eI
T &FT Fgr a1 fF wew A
FEEAA FAE A L HAA
graTg w1 @en %, ag ety wv
W 47 | €Y, 3g & "o fgedt g O
fF o & 75% w1 qEATq FAT ar
Tt | et femr amre mma g fasnn
o Geq & Feariad 9Tl B B
fadeTT &Y SY gATd AR AT 5w
UL AR CIERIECE-ER L [U I
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AT ITF IF g § Iq& AL H IS N
TR T AT T & FE A §
fr 9% wWw 1 &9 gAT IA9 gW ART
TP IgUIMRR®
eefaws ¢ g 5 es & man
qF WA ATET W T @ W
T g, Yo o A @
zg gfmm 7 AR =t sawsw Araae
St wfr &1 ST q Er A1 o6
e AR T & #R we frart
FT HAHE FTAL &l T ATy, IEF?
qifafewer T8Fe @eq g ST ATfed )
o TG F AT I BT & A TS B
ag qTHAT AR AT @I & A Ao
g9 feedt o %) fagaa § o9 Q@
¥ 1 39 wwg g Amface gt s
AT { FIOW 2T T AT | GFF A FOF
qwfae 9 4K 99 g9 Fa9 grafaee
W& AT S A} TS wE
q¥ W FW I T SR gt
1 e § F71 5 g9 95 919 FTages
A S AT AT G § AR AT ESew
s feaed #x & S AR W
U A9 IfET AE e At
R 99 AU g AR e q
R gfafed o X e & We-
for @ ) aga & U9 F 9 T
ST AT St F7 fae A ar e

ORI A9 o 91 @ § 98 F9r
T 31 a8 ey fF a8 9@ A fee
T AT AR AER gW W a0 |
gaferd M9 Ay A AT A3 |
SHRI M. C. CHAGLA: I do not

know how long the hon’ble Member
will speak.

SHRI BHUPESH GUPTA: He is
very fond of you.

= AR HW, TT Iq
BRI 92T F) fyserzd | g7 98 |gd
g F9u o8 s d e wifs o
N @R S g 73 @ 98 w9
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g¢ UANfaE & F ATl qrEr e
F IHA & ) Fegiaee qiEf F15 99

qF AT TEHT FT G g | W A
qTEe #1 4g TATHE ST d av aga &

Tfat g & i | Wﬁeaﬁwé@'@wargeﬁ
A waafs : wg w9 gefe | 900 @b @ T fau 1 e @

QA GAISETE €9 T FIE wqrar agi
AT T3 ) I AT q0EY, A9
qret, 7m afvwg a1 @ aftwg =€
|13 &) ST A7 91fEC | gEIY 9 AN

Ffe, s aga awa o faan §

SHRI M. C. CHAGLA: He need
not be so autobiographical. Let him
come to the point. I will sit down.

it TrRATCr & & 50 & gafay
o FT @ g, A, e agw
IR I F39 F g@R AW AT 3gH 9
& | FTUTEE ATAw S ¥ Fwgr 91 {5
& T99 3 9% § AgE ot # {5 gl
Fig feqred g s =rfgd 1 faw
TAGETE & gH AN A §, TR
feares w3 § | Y % wedzw FET
T qraferee A1 QAT & grd |
4 | WX FETEHT ATCA S T FZA
T IEY ¥ 1 AR St HY T
N W FT wiew wow foared F R
ST & 1 99 gw AN A 99 feaed #%
far @Y s AER AT ErEm (FD
AT 1z ) A HgAne dqw Sy
FHG F JIY & T ¥, IR
99 FEG F A9 T €eH § HUG W
& Hegqr qa1 & 1 S faQ o B
Ay Y & T M FL | 3w ¥ e
q&7 AT FTA AT @7 g ar  faor
& Tqw, gel HIL F g FoA
AT HREar 4 | AR G 98 39
TG & FOT FAWI ARAT & S
{EFH HI TN FT @I & | Tl B g a1
q 189 feeed & oz # zEla S
fF g% gt AT 9 AEER § A
T gAY wWiew wtaw #} fedew
foar | o S ¥ A QU FHE F AW
Y FIG 9l A TS F A w9
HireT FEH w1 fam Ak a9 & @
[T fH g€ & TR | FF AN FG
5 afraw a9, gfr aed g awm ),

\

¢ & g odf = favafaaem §, Fo9
% wr o gt b At -
Afqw fa=rwar, s aferit &6,
T SHTH &1 a9 & fAu agt goA
wTET @iy | 9ET wrer #4174 ¢ fas-
faarea & ga @.a o9 faanf o @1 g9
AR e HEIWH AT AR F ARAR
) giwe Toa ¥ | gH Iy ¥ v AT
aTe F41 §, g9 95a ¥ i widars w4 §,
ga T3q ¥ fF qumEe M g, g 99
¥ f5 wfgaw @wfaew #r g, fice
@iafasy Fa1 §, FAAIE GEISETR
T 2, GHINETE SaE FT § | A
qgTs Fat & @y § | & qwaAar § @ ww
AT HT FAS A F3 ghr Faewl
FUTAAIZ FT A &1 781 8 )

|t sz aven (fagr) @ HRr
qEf § o a® § )

Y QAT : Bigl | F AT
RgE & g T2 g Wi g | AW TE
2 & fafagi & svee & I ToIfas
IqAT ff I fqamaT & fau s arfaw
g% & SEFT U < gAT & HIX (-
fagt & swex g9 3% saforg #1 @@
FT fgar TaT—a99 MY guforg amr
o, F3TE, O ) faen @1 99eEg
F1 & ? foenw & A%ag { T @Y I9F,
ARAAE | R F15 e @ ®;
gAAq H1 qred g 3dr v ag faer
R mamamea v ied «%
o A AT ARA A 59 R0 | HIA-
A AW ° 1 §—0F qv AT, a9
|9 S Saq waforg | 79 o faemdt
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ST § Y §9§ S0 §, waig, A 7y
WEAT S O, g8 Mel &7 A @
WM AGE, AT A QT ], IR
g ot oo ST W § 99 | E,
I AR & QT & | AL qIeS el & |
# gy fog ar 1 a9 WA sad www
FY g &1 | 48 ¢ g fearqm 6 wew
F1 SRR e syt 2, @i 41 qesi
&Y gei Sar & faenfyat £ i o
AT FT qFY, AEH FT &Y, ATET SO FY
g, 7 & s wifag &, fasErws g
o wfgaT, 3L A A 99 §F g
1T T & ) ag AT FEAT & ) A Sy
T 7 o Afgar F AR | a7 971 g qgI
R wE @ & W dw §, qu fEm
&Y, fagr & afe o e 2, =¥ awr
q g W f shagedr e FwEgar |
# 36 § 9% IG F1 3@ G § IR
g far § femraagy (o 78t )gwum
#gr f Gandhi is an improvement
on Marx and Lohia is an improve
ment on Gandhi. vTsd &7 f5%m™ T}
g o wiey &7 fyam AifeeT g 1 Ay
vy fagg & gwEmr |
fAT am@ @Rt  What is revolution,
what is Mrityu, what is Vikas?
o AN TF T AT R A G |
oY T SiTaw o 3Efey gw WEd
g ® aifafefre adfs #Y gx faemr
qrfgy & g2 adrafedt § @ @t o
g5 & 997 9 |
gaTT gFAT FNTT e
“fquatgaerg, w19 g9ar
e & frad 71 8071 & forg sasy
T SR A0 F FARIETH A
sgaee A w17 )" '

ody Y favafas o9, @ 9T F1o
§ famera &, A S5 g Y,
I £ 95T ¥, yIAT 98T, § 7ql-
fax w7 21 vak fog sqamyr &), wwagr
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93 o FFT A B FAR G ey
Y e agy gYT AT e Y W@ e !
5t ewafa - A gEIET YWy,
TAAF (T AT | AT TG TER A AH Q|
st THATAW : FTIEAT GG
“faar wfeT ® gfew & gaw v
gaar fagy #3 fear oy
AT gMEgT— ]
“graT{t ayr dv-aeErdy foey
geaoi ¥ gAY Far & fou ame
g &1 fagrea qere @ faar
Gﬂ'a' l”
gar—
“semaEt F1 WO w9 Iy
TsHife § grTam: 9T a &

mfawr gt feg 1+
g0 &= & fau o wed § 5 oo
qifafeas ¥ wir o7 7 g far )

¥ eyt dwET §—-

“frd o7 grod ¥ ST TEE
Y YT TAS K1 20 AT W7 =g
HOFK F! ¥4 g9 F 10
sfawa & 79 foreqr @ @y wTm
Trfgm
g Zaf—

“gfraay A TvwTY FTHAfEy
g1 famr wfed & <qwrew o
Leva O fed 5Ty X gl §
i =TT |y

fagmdfFNafREaNagr ¥
T THATA § Iy $eArq qraw
T & TF 31 wfew | qg gwwm Y
a7 § f Y weell & qg 9w 75 v
@Y e et § | afea T wY i g E=wTh
FHATG N faami 7 @ 77 § AR
AFEHIF A d7 § et ¥ O%
femr st wfew fv 3 Hasg
@ugl A Sqaed wAwigl &
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[T TSR]
S | g AT e § o7 g §
HYSET wuTe #A T AT FEY faeafaa-
wq g e ¥ feg g St
& 1 =€ W B (e e o e
famafaama & I[F feur gifes a0
&\ qraT SwET WIge SrAd g ay
QIS |

gragal gmET —

“TEAT fawr ) faay AR
faq,r m.a. 'n

17. "B ATWA B WG §
wel-STg] AT TAT §, I ITHAH
ga q foqet snifas o= 7 STy
aqr gl F yurafa®  wwa<d &7
EIEGIRETUS (G

18 “wrReT & grafrag gl
fregare @v &Y faar o9 fr
femm ST TAT B AW &
faeg @ T qFIH OF S Y

-

Wy e qe fay sy "

qg Tl /i &+ 59 § wgar smaan §
i AT F0E, PIAET W1 §
wgi ?

ot gwmfs @ ?

&t TSATRAW : 7@ |

& wamfa : F@i ?

oY KA : I T @I g |
ure gAY AETEY & 50 FAT | 25
T Y T F AT 30 TG AT E )
25 9Ta ¥ & el & § gaay ariw
B 1 GLHT & I 3@ T0F 1S TOFT
& | o N9 g & T § 48 9w
foenfadi &Y Y 25 @1 & 9H &Y
foeealY & € S9p Y QeI 29 T FraorTH
FE} T NE ) A T T THTSHATE
T T 41 AAV §, FT STAqwd F AT

AT &, T STead W GHISETE HY I
51T A & 1 5w, @t et 7
FOT §, T N9 T § TTHT 14
FO3 g1 | T forear wead aiw 919
g AR T HEAWT 20 MG § | N AN
g Iw feg § 7R I Fmea B
qg T AGT AT Y T FHT WY
HqIST FT Y ST gr faaret §, Y e
FY WEAT HHT HTRAT § 74T § IF
QF T QI

FATR FIX AT ATFAIT AT ST
& goom AT § 99§ 9w # W
¥ 9% AT §—
AT |

ft T g EIF

ot TR 3V §, TE AT

EUTR FIX AN ST A geeTw
g & fF 15 weaT #Y g9 sy
&) TOAATUIT 7 JUTER 6 §
s FT gaaey four fF ol Y uy
gt & o gl & &=y oY anfaer
& fad %3 F98 TT FY GEH FW T
e FET TfEd | 98 SR S
gt § | aY § qear =rgar § fw gt
FAT ST FOSTA AT Sf 118 & a8 WEr
¥ goorty & ar gy arlis &, g fad
qATTETE § | § iy 7 7 & fol
&ATXE 1 & Y g O ot § sEdy
fa¥ I 93T T FE @G T
qat ] 6 71 ag W FY AT faewr
F 1 | qfarer qadr F1 767 TEY
g e et fer § gy
FeRe! =Teat &, faetr qoret F I
gfrard qeist w18aT & 1 Y ¥4 ag
gfrardt qE<E foar wer g Ay
a'a%rrmfaﬁr%umnﬁﬁmw“rﬁﬁﬂ
Fgal § B O e, ¥ sy, e
IR AT FTOAEAT GET T,
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W< g I gade 9rgy & Y
T TEHT & ey 7Y, I IF q8 98-
X T T A a9 T i
AIRAT ATAATFT § | I qi= e |

sit gawfa : AOF agy a9 F
forr | o qEfe § 25 fame faar A
WA gaAT a9 fear §

Y TAFATCA : FHTL I FIAFX
AT F1 e )

st wwfa - A F 9 agd
foale &1

Y TR AW © TG T T
w1 gferd, Fo fro T@TS ¥ T FTH
wrE gfew fearéiey FY wwT § 1 9w
avaT S & faer FT ;1do o 4 § aw
IR O ARl F1 9 F oy
qg WIFAT WerT § awi e & gfam
A B 1 A ¥ S 7 IR FGT
fF foa ag & @1 g 9% 397 R,
afas ot qwang 7 FQ, afaw #§f famag
% 3 | A7 AFER FATR T &, ThH
&4 2, I8 AT 97 F G AT | A
gH oot 7T @ & g9y a1l 0§ @
§ | & faanfaal Y 71 A R § 1

ot wafa g T I

ot AT : §F FAGL F TR
€ | & HTIHY G HIAT B JAR E o
e § faegr fafagw arw @ o
Q@S & qOAA G T AT @t GEY |
o ga} o qi sEE a9 gy
SYF! et g8 T 4 IO AT FEy @
5 9 @l BT Al @g wuw Fal §
e W AR 7 aR IR Far &
AN FESE ( TEL TG ) | wig
dw & qu g3 ww  fafagwr
§ oy A oam F wfd R
o A, 98 WA @ WA |

W 9 TR gEien 71§, s
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gAT T A AR AR AR 7 e
I AAT § A ATHAT AT AT
g frfqoe ol st g s § ¥
IO A A AR T | FEARL B
qE TR a9 B W 3, FATEL &
Fed & FF gare agi § I gfae a5y
geart g7 Ifora &1 seva TE & gu
agt gL 15 ol wg) §, a9 e
¥R #a 7 § o Fage ¥ W
T2 fF g g7 T T o Wi
TEF a1% @ Fg & 5 e 99 @
& UR AT FAFe § q9 9 & | 9
g5 W W WAT F9r | S, A
Fea § & Mfwe gor &, e
T AT HIX Go To &o & FaM
Fgq & & ‘ara fafama o )y £, A4
s | faa Fgar & f ow
qg g1 @ FATY ag SIS @aT &Y
T fF 9@ FW AR 9 & W
A% T & FA F I § A =
qrET & FAR ¥ dfo Uo Ho & WA
T AW &, STFH! @i A §, €8 ¥ e
AR a5 & TR ¥ TER W g1
WY g9 FTAIR | q1a< ffaus &1 avm
FRIMAfCTT TG
ST q, ITRT A AT SAET 97 | SAHT
Fgal a1 {5 ag 999 gEd e
JATRAT

SHRI BHUPESH GUPTA: Why
can’t you advise the students to
Tebel against it? You should tell
them to beat them up.

sft AT qgr av o Qo
o ¥ 0T A 41X A, IF AFF AT @
1 gy @ fF e #r fasfea
FY = HT AT forepett, < & AL
FX et g el 3@ g1 IR
RER TR

“Now I must convey my feelings.
I have begun to feel that I am not

a free man of an independent
country because I was punished
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while I was giving the message of
peace to my students by the guard-
ians of law.”

7z o fafaasr #r awm , 3@ O
A Y TG G 3 qg [AATAT A
arag T8 § 98 <y fwfewe & anw
2 o o o # Ifew {, agrurd
gfee & saml ¥ g0 ag § 2T )
s v S ¥ I9F a8 fer 3 W
qgY & e a9 ¢ Afew & aoy
Fgr A g & wEEr 3 afy-
wifwl X 99 T0E F1 Y9 RS B
war faar fF o0 gegER § T 9
F\ifw geTgIaTe T graw F=ET TN & |
IgF! g quAl g5 faur 9r & Fa«
FUTX § & 37 § | SR awrg & ofF
The district authorities have advised
the Prime Minis er not to come to
Allahabad tomorrow while touring

the drought-hit area of the district
and the adjoining districts.

fefese mafdg & o1 dT oIS &
arq g3 IT%1 #aT fear fee o sue
Wt oy § @ Am ax fF 3w ¥ g9
¥ st yw ufem @ Suw ST $9
wif § ofF mee § oy & &g Wy
iz 1 forg axg § @ To Yo F ATl
AquarFo@i R deri fmagy
gfqas & g & 99 a5 W@ § aREQ
F frard o2t ag & St @1 ww
W ARAR FE @ € v g A9 T
o 5ids 5 #W T g@ q, g5 S A
TEC At g € TS gFWT & | I
yqAT #1 gRT A @RI g G
g T1wT4 B T F wigsRq
gragr o1 Brren St Fgd ¢
T ged WigEd FL | A HE @
WFAT § 79 qF 98 FQITHF § |

st wanfa: o g@w e

st gamuge : F faefag ¥y
e ZWE L WA faae & g

st wrafa: 45 e 3 & a@
9t &1 fae )

st qerTEer: § el et
gFAE TG I & N F @y wA
FX @ § aga & favwear & @y oot
F @ g o 1 fawr 78 7 agy o faeelt
¥ gR ugr w1 U Al fifewer
dw W g3 oar wEAT 9T SO
goq & TR my § fyay
TF FUE F §E F A WA
§ AT FIET FT deT Afewar Frover §
& forar wrar § o) 9= ) foan )
g 1 fev agi @ s T &1 T
SRRu gfar daa ar g agi &
fafrx A qer & % 71 O § o
g T ) AR AT
gt § owaT, wal ¥ 99 Qe
g FAamcEr g ¥ ama wfd
BT S & wng v £ ag sew ey
1 g1 § 5 ag 1 ¢ 5 orferiie
wad & Y /i & Weam a7 7 feni-
B A AR I 9 A A& FwT
F q@ F § Jud! 99 feq amw
F< foaar g s=fs 18 arde 1 =@
T & 9T g% 59 A% ¥ 397
gaa AT &9 are faendt aer wv
G & W uara g 5 20 Fig g Y
grfam & 18 F10@ F1 faarfagt =1
Nedd FMA A g 97| qifFviie
waq F O Hi9 F Ueaw aF wig 9%
T I I9 faA I g wax
HIFI IR QAT A1 ag faw gy
BNt gifagrie w2 T fageft o)
g at gas e foet aar g gw faar-
fad) &1 < guaT 957 § 9F a8
ard g1 A WU e S ARl 999 8
gal dT AWA 9 §. ..

st wamfa : W9 @ @A
g A\
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St QA : W AL qHAE
fF ‘o A MA@ WY g ww
a &gl ¢ fF ame ag #) A
Fet g fqaiid sy s e
g A AT ag el garen 6 o
a1 F1 g9 g0 gy & forw wm A
79 e guEy § S9 & F Jear &
Ty w9 A fe 1 Ao wa
I 9 ifgw 7a a0 W) 719
FT ISAT FH 7 g1 TG A7 BT g )

= gxafa | 7F AT @ Fifed

ST AATAIN: AF 3§
o g a1 § ' w5 g )

ATIh!

SHRIMATI LALITHA RAJAGO-
PALAN (Madras): Mr. Chairman, Sir,
at the outs.t before I speak
about the studen s’ unrest I would
just like to make a few observations
regarding what the Opposition mem-
bers have said, that the Education
Minister alone being present here
is not enough but that -he Home
Minister should also be here.

[Tue Depury CHAIRMAN in the Chair]

I find from the Opposition speeches
that they are treating this as a poli-
tical issue and not as an academic
jssue and 1 would request th= Oppo-
si ion Members that instead of mak-
ing speeches here they should go to
the students and advise them proper-
ly long before they take out this

procession. Instead of that they
want to make the students come
near ‘he JParliament House and

creale chaos. It is really the most
unfortunate thing that the schools
and colleges which are seats of
learning have become seats of up-
surge and unrest. If I look back at
my old student days—in 1942—1947—
I think in those days also we had
demonstra ions, we had agitations
and we had these slogans also. And

in the ‘Quite India’ movement we
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took so much active part in that
national uprising but I think even
in those days in spite of our fighting
against the British imperialism we
were ac!ing in a disciplined and in a
restrained manner, But now I find
the student population—of course I

do not blame the student popula-
tion—alone at the present day are
trying to fight their own Govern-

ment which is trying to do the ut-
most benefit for their welfare in
spite of the limited resources it has
at its disposal. I would also like to
point out that the freedom, the
opportunities and all sor s of ameni-
ties which the students enjoy these
days, when we were students we
could not even dream of having any
of these things which the students

are having now., Look at all the
benefits which they ge:. How many
of them are going abroad. In

those days we could not do so. If at
all it was only a very few students
who could go abroad. Today every
day you find students going abroad
and getting various scholarships.
They should realise how much the
Government has been doing for their
benefit and for their welfare. They
should only keep in mind their aca-
demic in erest and they should not
affiliate themselves with any politi-
cal party. Of course I can under-
stand with the advancement of
civilisation, with all the luxuries and
other economic factors in the con-
text of their economic  handicaps,
they have increased demands and
grievances bu‘ they have a forum
where they can air their grievanc.s,
where they can try to get redressal
of their grievances. It is also a for-
tunate thing for them that the Gov-
ernment is in every way trying to
give a'l help to the students and to:
meet their legitimate demands as
for as possible. I would like to say
here that the genuine grievances of
the studasnts should be attended to
immediately. In this respect 1 would
like to quo e the Congress President
who has given a very good advice
to the students while referring to
this violent torn of evenis. He has
said that “the real grievances of the:
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students would be forgotten if the
students turned violent and indulg-
ed in destruction of public property.
Attention would then be focussed
on judicial enquiry and other allied
aspects” He has very rightly said
that once the students engage them-
selves in violent activities their
main aim of getting their grievances
redressed becomes a secondary issue
and the whole thing comes to the
question of the appointment of a
judicial enquiry and other things.
‘The students should also bear in
mind that violence and destruction
of property are wrong weapons to
‘foster knowledge. They should al-
ways remember what has happened
and what is happening. They have
been just exploited by other people.
I do not say political parties alone
‘but there are many anti-social ele-
ments who just try to defame the
Government and say that the gov-
ernment is weak and the Govern-
qment is inefficient.

But I won’t blame the students
alone for this state of affairs,. We
have isolated ourselves and drifted
far away from them for getting that
they are the future citizens of India
with the result that the anti-social
elements have acquired access to
their precincts and are {rying to
create disorder and chaos. I would
appeal to the students that their
dedication to the academic field alone
can stabilise their status and raise
their prestige both inside and outside
the country.

Some of the measures 1T would like
to suggest regarding this is that stu-
dents and teachers links should be
strengthened. I would here say that
closer contacts should be there bet-
ween the students and the teachers.
As regards the appointment of
teachers I would like to say that the
highest calibre should be there. The
students should respect the teachers
and the teachers at the same time
ghould command the respect of the
students; also they should be of an
understanding nature. Secondly, 1

would like to say that an effective
machinery to redress the legitimate
grievances of the students, both of
immediate nature and of long-term

character, should be there. For
instance, the students of the En-
gineering College in Delhi have

been saying that their mess is not
run properly and that the food they
get is bad. Now this is a thing of
immediate nature and it can be
immediately looked into and set
right in a day or two. I shall give
another example in this connection.
In the Jodhpur University because
of the Indo-Pakistan conflict the stu-
dents were not able to cope with
their studies and they are a little bit
backward. They just want that the
Percentage of marks for a pasg
should be lowered. This is a thing
which you can do for the time being
and after they make up their stu-
dies you can again raise the pass
percentage of marks., Such things
can be looked into and settled jmme-
diately.

Thirdly, the Prime Minister has
rightly said that in order to divert
the students’ mind it is proper for
us to introduce the earn-while-you-
learn scheme. It is a very good
suggestion and I think this will give
mental and physical recreation to the
students and at the same time give
some remuneration to them and
divert them from these &o-called
anti-social influences.

=

Then I come to the appointment
of Vice-Chancellors. This is most
important because politics plays a
very great part in many universities.
This is not a healthy tendency in a
developing democratic country and
in my opinion only men of acade-
mic interest, educationists, persons
who are experts in the academic
field, should be appointed.

Then there is a suggestion for the
creation of a forum for the hearing
and redressal of the students’ grie-
vances. I hope the creation of such
a forum will not in any way come
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In the way of the relationship bet-
ween the Principal, Vice-Chancellor
and the students. This should be
borne in mind. As far as possible,
my suggestion woulg be, the Gov-
ernment should keep aloof from the
administration of educational insti-
tutions; unless their help is actually
needed they should not interfere in
the internal administration of any
institution.

As regards police firing, I also do
not agree that there should be police
firing on the students. I also agree
that the police should not enter the
university campus unless it is abso-
lutely essential, as when they try
to destroy public properly, say, the
Taboratory or any other portion of
the university which will really be
a loss to the country. But I do not
agree that the police should not use
force either. The police has to use
force because sometimes it is not the
students alone who start the agita-
tion but some others also come and

‘join them and actually it becomes
more or less an anti-social demons-
tration. When the students turn
violent and they try to destroy pub-
lic property like buses and other
things, you cannot expect the police
to be restrained in that case. They
will have to use force.

Lastly, I would say that we should
not forget that the students are the
future administrators of the country
and we are going to pass the destiny
of the nation into their hands and so
it is our duty to infuse confidence
and faith in them by our action that
we are guiding them in the right
path. . Let us not allow the young
blood to go astray and waste their
energy and talents in a disastrous
and fruitless manner.

Thank you.

SHRI NIREN GHOSH: Madam
Deputy Chairman, I would first of
all like to express my deep admira-
tion, on behalf of our Party, of the
wonderful sense of solidarity and
determination and grim determination
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at that shown by the students State
after State during the last three or
four monthg of students’ agitation and
I would also like to warmly great
them for the death-defying courage
with which they faced the Congress
bullets, tear gas, lathi charges, jails,
and they stood the test. Those of the
country who think of the long-range
and future interests of the country
were wondering whether the students
and the youth of our country have
gone to sleep. It seemed as if the
sense of chicanery and cynicism that
was enveloping the entire society of
India had infected the student com-
munity and the youth as well, and
that they had lost all sense of values
and ideals, etc. But the events of
the last three months and the coun-
trywide demonstrations and move-
ments of the students have proved
that the students at large are groping
to fiind out their new ideals, to
cdme to grips with the relatities and
think about the future of theirs as
well as that of the country. Now, it is
said that before independence gene-
rally our national movement was
mainly based on the students and the
youth and all sections of kisans,
workers and the academic institu-
tions. The youth of the country sets
the future of the society of the coun-
try as well. This youth seemed to be
dorment and slumbering. How is it
that the achievement of independence,
instead of firing the student commu-
nity with new ideals, lulled them to
sleep? It is because after 1947 the
Congress or the leaders of the Con-
gress made a complete break from the
ideals they stood for and the entire
country stood for. They espouse
new ideals. These ideals did not con-
form with the interests of the coun-
try or of the people at large nor of
the students community. As 3 result,
what have we seen? In our younger
days scholars and renowned teachers
of our country used to be held in
particular reverence by all sections of
the people, by all the political parties.
Nowadays it is saig that politicians
have become glamorous people. It is
they who are doing the mischief. I
do not think thereby they are stating
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a fact. It is not a fact. Who are the
ideal persong in the Congress Raj and
in the Congress regime? They are
the swindlers, crooks, financial mag-
nates and tycoons. They are the gla-
morous persons in this society. It is
not the politician. It is they who
control everything and ‘they have
been set as ideals before them. Who
are they? "t is Mr. Ram Ratan Gupta,
it is Mr. Biju Patnaik, it is Sardar
Partap Singh Karion .

SHRI SHEEL. BHADRA YAJEE:
They are better than you because they
are not pro-Chinese.

SHRI NIREN GHOSH: Mr. Ram
Ratan is be!ter than me, okay accor-
ding to your judgment. Now, there
is all this Rs. 200 crores worth income-
tax evasion annually and these are
the glamorous persons in the society.
They set the ideals after whom and
in whose image the country has been
sought to be built up in the Congress
Raj. This is erosion of our intellec-
tual wvalues. Look at the academic
world? What do you find? Ip olden
days they used to be rather poor and
lead a poverty-stricken life lead a
simple life rather than give up their
ideals. Nowadays those who can
know ths ruling Party and the Gov-
ernment are given promotions. They
are put at the head of educational
institutions, at the head of educa-
tional departments. They are given
the posts of Vice-Chancellors Do
you think that, when you indulge in
this sort of things our youth look on
with eves closed or they do not see
things? When they see that our
Prime Minister goes to have some
lunch or dinner and talks with John-
son and they suddenly plump for the
Indo-U.S Foundation, what do they
think? What ideals have you given
them? Do vou not see what you are
doing? In Madhya Pradesh there
have heen strikes and demonstrations
by students because American me-
thods of teaching, American methods
of examina‘ion, which have nothing

tely foreign to them, were imposed
on them. This is the sense of cyni-
cism which the country has developed
among the students. After long years,
it seems, they are coming back to
life, They are living as normal
human beings.

Now, whenever the students start
any agitation and do anything, our
Government comes forward with a
pretty quick and ready-made answer.
It is the communists, meaning us, our
Party who are behind all sorts of
student agitations., Now, I suppose
the Government knows in which
States we gare strong and in which
States we are weak I want to ask,
in 1964 when the student movement
rocked the entire Orissa, is it' our
Party which was behind the students”
agitation there? Or was it the case
that Mr. Biju Patnaik’s and Mr. Biren
Mitra’s corruption, bribery and chica-
nery inflamed the students there? We
were in jailg then. After g few davs
we were clamped inside jails. We
were not even outside. That was in
1964. In Bihar some two years back,
there wag a very big wave of stu-
dent movement sweeping throughout
RBihar and there was the same st‘ory,
shootings, lathi charges and all that.
In Tamil Nad we were not there. It
is because of your doings, your ideals
that you set. It is good they have
not becomea enamoured of those ideals.
They are making a great and radical
break from 4hese anti-national ideals
of corruption, briberv, chicanery,
nepotism, favouritism and what rot.
1 say that this Government is the
fountain source of all evils and cor-
ruption inside ndia and it is stinking
and it is exuding an odour whi-h is
gfill oppressive and ovwvisonous That
ic what t"» Government of Indin is.
ANl farsighted people and leaders
must welcome that ~ur seats of learn-
inrg demand a break wi*h those ideals
which are no ideals, ideals of mam-
mon, id=als of covruotion idenls onf
tax evasinn, ideals of whi*tiing do»n
of demncrary ard =il that During
tt:e “ast f2w monthg in the mavement

to do with their curriculum, absolu- i that has swept over India, in Bengal,
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Assam U.P., Bihar, Madhya Pradesh.
Punjab, Jammu and Kashmir and
West Bengal, what hag been the role
of the students and the ro’e of the
Government in it? In U.P. alone 4000
studen’s have been arrested; 13 stu-
dents have been killed; there was
firing in 9 places, A thousand were
injured in Kashmir, anq as Shri Raij-
harain and several other speakers
have said, a prin-ipal of 5 college died
Atter the teargas shell burst What is
that teargas shell? 1 would like to
show it ‘o the House and for the
benefit of Members, 1 would like to
place it on the Table of the House.
This is one of the teargas shells that
was fired on the students and the
Principal. Wherefrom it is? No. 219,
Federal Short Range Shell Teargas,

Federal Laboratories Incorporated, Pa.,
USA,

THE DEPUTY CHAIRMAN Where
was it fired?

. SHRI NIREN GHOSH: It was fired
in U.P. After the firing of the teargas
that Principle died.

DR, M. M. S, SIDDHU (Uttar Pra-
desh): Was it not exploded?

SHRI NIREN GHOSH: It was explo.
ded. We picked it out. This ig for your
exhibition.

SHRI SHEEL BHADRA YAJEE: He
is stacing a drama here by bringing
this from the market.

THE DEPUTY CHAIRMAN:
fifteen minutes please.
many other speakers,

Just
There are soO

SHRI NIREN GHOSH: They are im-
porting teargas shells in order to beat
down our student community. In
Madhya Pradesh 829 wars injured. A
hotel worker was killed Unoifirial
figures give it as 3000. In Andhra for
the steel plant 6 students and 8 others
were killed. In Jammu and Kashmir
4 were Kkilled. (Time bell rings)
Madam, I would request some more
time at least.

THE DEPUTY CHAIRMAN: This
side has not spoken at all yet.
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SHRI NIREN GHOSH: If one
Member can take 45 minutes. . .

THE DEPUTY CHAIRMAN: I
think you can give your points in 15
minutes.

SHRI NIREN GHOSH: I wil} try.

THE DEPUTY CHAIRMAN: You
need not quote figures and all.

SHRI LOKANATH MISRA (Orissa):
Madam, could we not continue this
debate tomorrow?

THE DEPUTY CHAIRMAN: We
must finish this today. We have got
a lot of legislative business on hand.

SHRI NIREN GHOSH: After this
I would like to point out what is the
Congress stand in the face of this.
The Home Minister, on behalf of the
Government, whether or not he does
any other thing promptly, called a
meeting of the Inspectors General of
Police to deal with the situation, not
to delve deep into the social malaise
that is gripping the country, To them
it is a police problem. They call a

meeting. If I say this, let the Trea-
sury Benches, let the Education
Minister contradict me. I charge

that it is the plan of the Congress
Government; a plan has been hatched
that from boyhood teach them reli-
gion, keep them aloof from politics.
So what politics remains? Only the
Congress politics. So the students
must be taught Congress politics.
Despite that nothing happens and
the siudent agitation takes place.
Then it must be dealt with firmly
and they must be put down with tear-

gas. This is the complete plan that
you have come with after three
months of student agitation. I say

that it is in the secret cell of your
Government which you are not divulg-
ing to the public or Parliament. If you
have the courage. challenge me, A
secret cell of three Inspectors-General
of three States to deal with this, Is it
true or not?

SHRI SHEEL BHADRA YAJEE
Wrong.

l
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SHRI NIREN GHOSH: Let them
8ay whether it is wrong.

SHRI SHEEL BHADRA YAJEE: I
say that.

SHRI NIREN GHOSH: Who ere
you? After that comes the Vice-
Chancellors’ meeting, whatever they
are. Many of them have been put
there by the Congresg but all are not
the same coin. Somehow they have
taken a decision that the police must
not enter the educational campus,
the university, campus. After that
within a few days in U.P. they enter-
ed the Allahabad University campus,
despite protest from Shri R. K.
Nehru, and he had mada a public
protest against it. Defying all the
recommendations, the primary re-
commendations of the Vice-Chancel-
lors the meeting was called by the
Government of India. What does
Shri 2. D. Deshmukh sav, another
Vice-Chancellor? He admitied police
excesses, What does Shri Gajendra-
gadkar, ex-Chief Justice, say? He
says that the campus must not be en-
tered without the permission of the
educational authorities. Another ex-
Minister, Shri M. P. Srivastava, what
does he say? He said: “I have never
seen such a brutal lathi charge in my
litfe”, To the happenings in Calcuita
I would also like to refer. Before
that I would like to refer to this
book. This is a book called “Indira
Priyadarshini” by several writers.
One of the writers iz a Deputy Sec-
retary of the Education Ministry, Shri
K. M. Agarwala, Did he take the per-
mission of the Ministry to write such
articles? He is an officer of the Gov-
ernment, he is not a  public man.
What has he written?

“Soon after coming to power in
1957 the Kerala Communists as-
sumed their true colour by throw-
ing away the garb of “Champion
of the down-trodden” and ‘savicur
of democracy’ ang created a reign
of terror in Kerala. During these
difficult times Indira Gandhi tour-
ed the State to obtain firsthand
knowledgs of things there.”

That is, as Congress President.

“Realising that the State was
virtually on fire she persuaded the
Centre to intervene in Kerala and
order a fresh election. With great
finesse she obtained the support of
other parties including the Mus-
lim League to establish a compara-
tively stable Government in  the
State”

SHRI LOKANATH MISRA: This
may not be very relevant to the
discussion now, but the question is
whether a Deputy Secretary in the
Ministry of Education coulq  write
a political thesis like this.

SHRI NIREN GHOSH: Did hs
take the permission? Do you think
the students do not come to  know
of this? This is the idea that you
are placing before them,

SHRI MULKA GOVINDA REDDY
(Mysore): This is a very important
issue he has ,raised. Four or five
years back Mr, Ramdhyani, the Sec-
retary of the Information and Broad-
casting Ministry, had writlen an
article regarding the Communists of
Soviet Russia, etc. Then a protest
was made in this very House, and
Mr, Ramdhyani apologised for hav-
ing written that article, This is =&
very serious matter that Mr. Ghosh
has raised in this House. The Minis-
ter should investigate into it and
make an appropriate statement, and
‘appropriate action should be takenm
against that Deputy Secretary.

THE DEPUTY CHAIRMAN: That
may be taken note of Mr. Ghosh, you
must wind up now. You have taken
twenty minutes.

SHRI NIREN GHOSH: Who are
the students? The main bulk of
them come from the middle class,
whose parents spare their last farth-
ing in order to educate them. The
cost of education is such that only
the affluent sections of the society
can bear. So the education has be-
come restricted. Yes, there has
been some spread of education, but
in all these educational institutions
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it is the Congress politics which have
been injected by way of appointment
of Chancellors, Vice-Chancellors,
teachers, etc. As Mr, Govinda
Reddy has said, the overwhelming
bulk of our people are denied the
fruits of education. They cannot
hope to enter the sacred portals of
the alma mater. So, that is the
position we have come to.

In the end, the only plan that the
Congress can boast of is the plan to
shoot ang kill people, armed police,
jail, DIR, bullets, PD and so on.
That is their only plan and that is
their only ideal that they have
placed before the student community.
So a complete and free and unin-
hibited democracy should be esta-
blished among the student commu-
nity and police atrocities, police in-
tervention, in any size or form,
should be firmly prohibited. And it
is the educational authorities and the
students themselves who will Jecide
things. Afterwards, the students will
themselves find their own ideals and
the future of the country, and they
will forge a new path and show that
new path to the country, and we,
political leaders, will certainly ac-
claim them if they adhere to that
new path.

MISS MARY NAIDU (Andhra Pra-
desh): Madam Deputy Chairman, I
thank you for giving me a few
minutes . . .

THE DEPUTY CHAIRMAN: It
should be only a few minutes.

MISS MARY NAIDU: Please give
me as much time as others have been.
I want to give a few suggestions
about the restlessness of youth. I
have spent 30 years in educational
departments and as a teacher—not
as a politician, but as a teacher—I
know g little bit of the nature of the
students. Many hon. Members have
given out many valuable suggestions
and most of them are very very use-
ful also. And I am also aware that
Mr. Chagla, in his own capacity as
Education Minister, is doing all he
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can to give security to the students
and to restore order in all the situae
tions, But still we find that the
restlessness is on the jncrease, nos
on the decrease. Well, let us see
why it is so. One of my friends,
Mr. Ramachandran, suggested thad
the student problem should be
tackled from the top; that is, only
from the college level, because the
little ones are not in it. I disagree
with that. Indiscipline starts from
the bottom itself; it is in the baby
class that the indiscipline is starting,
There is no use of anybody saying
that all the money that is spent is
going waste, unless we go to the very
root of the problem of indiscipline,
We have built school rooms for ut-
most 45 children per room. But we
have got in each school room 75 stu-
dents. There is no elbow-room for
the little babies. Even they ctart
struggling; six and seven year old
boys coming from good families, they
start pushing each ‘other and stard
learning indiscipline. It is wrong to
say that it is only the college stu-
dentg who do it, who have got griev-
ances which, when not cared {for,
they ventilate. It is the little ones
that take it up. In the Connaught
Place, the other day it was children
below 10 years that were breaking
the window panes, looting and doing
other things. In Andhra Pradesh
also, it jg children below 10 that are
enjoying breaking the signals and
standing in a queue giving stones to
each other and aiming them as if i¥
is a football match and giggling and
enjoying after breaking them. There
wag no police. I do not know what
the police was doing. The police that
they were speaking of, where were
they on that day? There was Do
police at all because the police was
given orders not to harm the children.
So, the children had a free play and
none of the parentg or none of the
teachers were there to correct them.

I give the reasons. There are many
reasons that go to make up the in-
discipline of the children. T would
like to ask one thing. Throughout
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the length and breadth of India, 1
do not know how many thousands
of schools and hundreds of colleges
are run by missionaries, by Christian
mstitutions. We do not hear of even
one college of theirs ever going on
strike or joining a strike, Have we
ev.r stopped to appreciate this point
and ask why it is that Christian
schools and colleges have not joined
“the strikes? Of course, there may be
a very few of them who do it if
they are pushed. Even in our own
school we have to push them some-
times tp take part in the strikes
because otherwise the strikers will
come and break the doors gnd win-
dows of the institutions and we can-
not replace them. Otherwise, the
students know, they do not join the
strikes. If you can find out what i3
the reason, perhaps you will find a
solution for it. But we never *hink
of those things even though there
may be hundreds of reasons. But the
real reason why there are no strikes
in those Christian colleges and
schools is that the children have no
time for strikes. That is the real
thing, They have no time for strikes
because the work gtarts on the re-
opening day and goeg on till the
closing of the schools. Can we say
the same thing about our Govern-
ment schools? I would suggest one
thing as the greatest remedy for this
kind of strikes. Send your C.I.Ds.
to all the colleges and all the schools
and find out whether on the opening
day they have their time-tableg and
schemes ready, their text-books
ready. Have they everything ready
to start the work? No. 1 am really
very sorry to inform you about that.
I know, I live among students, T am
also attached to the schools and col-
legeg and the universities also. They
do not start work for several months.
And then, of course, the reorganisa-
tion also is partly responsible. The
language in all the village schools
and in all the district schools Is the
mother-tongue. And what Ig the
medium of instruction in the Col-
leges? English. And when they
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go to the colleges from the high
school they find that they have 1o
tackle books that they have not scen
before; they are such big English
text-books, Well, children are child-
ren. They want to study; they have
come to the colleges to study. But
do they find that the books are
ready? No. I am afraid 1 must
speak out. Never in the last decade
or so have the text-books been kopt
ready on the opening day for tne
college students to buy them and
start work,

SHRIMATI DEVAKI GOPIDAS
(Kerala): The teachers also are not
appointed.

MISS MARY NAIDU: Yes, teach-
ers also are not appointed.

And by the time the text-books
come {o them and the teachers come
to take charge of the students, al-
ready two or three months are over.
The children find that there is 5 lot
of gap between the languasge in
which they had studied and the lan-
guage which they will have to tackle
henceforth. Even then, they are
really sincere, They begin to work.
But before some months are over,
they begin to celebrate days, staff
days, these days and those days, and
the college days are finished, The staff
teach them within the remaining days
and then ask them to finish the rest
of the portions themselves. And the
examinations come. The examinations,
of course, are run very strictly. They
give questions not of their university,
not on what their teachers taught
them. The papers are set by other
universitieg in order to render the
examinationg difficult. And when the
question papers come, all that they
can do is only tg rewrite the ques-
tions. They naturally fail jn their
examinations. Ninety-five per cent.
of the students fail. They have come
to the universities though they could
ill-afford it. Their parents have
spent money for the fees, for college
books, for everything and they have
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sent them to the college. But jn the
very first year the students fail, They
cannot facz their parents al home,
They cannot go back. If they go to

the next college, the prircipal vall
say, ‘“What can I do?”; the Vi2
Chancellor will say, “What can 1
do?” Then they go to the Chief
Minister of that place and ask him.
The Chief Ministoar will say, “We
will look into the matter.” But no-

body attends to them till they take
stones and break the doors and win-
dows,

And

then the police comes.
Then we say that the studonts
are troublesome and indisciplined.
Who is responsible for gl} this in-

discipline? I really entreat the
Education Department: Treat these
children as children should be treat-
ed whether they are nine years’ old
or 25 years’ old. Give them n>
chance to get out of their colleges.
Teach them and let them learn and
you will see that there is no indisci-
pline.

First of all, there ig no place in
the class room. But whatever the
spac> the boys are wanting to study
but we do not give them education.
1t is really that which is responsible
for jndiscipline among students. They
get indisciplined because they are on
the strects and politicians make use
of them. If they are in colleges,
politicians, whatever party they may
belong to, cannot make use of them,
If we really attenq to that, then
there will be no indiscipline in the
country at all. It is not the fault of
the boys.

Then, Madam, there is no contact
between the teacher and the pupils.
How can there be a contact between
th2 teacher and the pupils when in
colleges a Professor is facing 300
boys without any teacherg for tutorial
classes? In the olden {imes there
used to be teachers for every 25
boys. DBut there are mno teachers
now, The Professor simply comes,
lectures and goes away. And, ag I
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said, the lectures are cnly fcr three
months. There is  absolutely no
contact between the teacher and the
taught. There is nobody who can
contro] these ¢hildren,

SHR1 P, K. KUMARAN (Andhra
Pradesh): That is why pcilitical meet-
ings should be held.

MISS MARY NAIDU: Polities is
taught in the colleges. That should
be more than enough. As Mr. Chagla
will b2 telling us, everything is there
on the paper. There is Jocal
government for every college  and
every University. Everything is
there excopt no practice.  And for
that the people sitting here cannot
do anything except giving speeches.
It must be done jn some method or
the other. And that is why I suggest-
ed that if we are paying our staft
fairly, let us send really the top in-
telligentsia one month before to find
out if the colleges and schools are
getting rcady for opening. I am re-
peating this because Mr, Chagla has
come, If everything is ready in the
schools and colleges, then there will
be no indiscipline. That is one thing,

self-

Another thing. T quoted the Mis-
sion schools a little while ago. But
it is not necessary that we should
send our children to only Mission
schools and colleges. For example,
there are other schools also. In
Coimbatore there is, what is called,
the G. D. Naidu Polytechnic Insti-
tute. The gdiscipline of the children
there is unheard of. Nobody can
impose the discipline of the Mission
schools on the children elsewhere.
In spite of that, do you know how
they flock to that institution? They
simply clamour to be admitted into
that institution by the richest parents
and by the poorest parents, the rea-
son being that the institution finishes
in six months the Engineering course
that other institutions finish in six
vears. Professor Ruthnaswamy is
laughing. Being himself a Vice-
Chancellor he cannot swallow that.
But if you come ang visit that place
you will understand what I say.
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There is no white collar b.siness
there. There are no d:iks. and
benches. The boys have to stand

there throughout the night ang listen
to the lecturer, go and do the practi-
cals. Buses, cars and lorries are put
at thoir disposal. They have to do
practicals day and night. Only suffi-
cient time and good food is given to
them.

SHRI M. RUTHNASWAMY (Mad-
ras): No theory.

MISS MARY NAIDU: Theory is
only oral. They have just to refer.
Iy is all in practice. =By the time
they listen to the oral lectures and
do th> practicals they know what
they are doing. There is no need
for consulting books. And this sys-
tem is copied by the Ramakrishna
Mission  Institute of Coimbatore
following the principles of the G. D.
Naidu Polytechnic Institute. They too
finish their Diploma course of Engi-
neering within six months. Though
the Government have not recognised
it still the boys flock to them. ‘The
reason, Madam, is that by the time
the six months are over thz boys
are able to stand on their own legs
and earn their own living. They are
taught how to open petrol pumps,
how to open small-scale industries
and how to run so many small in-
dustries. They do not care to go
and ask for any Government jobs.
Here we are turning out engineers
by the thousands who come back to
us for jobs which we are not able to
give. That ‘they go to the streets to
go on strikes. So I request Mr,
Chagla, our Education Minister, with
a party of eminent educationists to
go and see those institutions, whether
similar institutions could not be run
all over 1India. In these institutions
there is no need for any job-hunt-
ing, where the boys =after they finish
their course are ready to earn their
living. .

Madam, that institution is run by
one of our ex-M.P.s and ex-Educa-

tion Minister, Mr. Avinashilingam
Chettiar. It is surprising to see how
boys turn out of that institution and
what discipline is, there. I am glad
the U.G.C. is acknowledging to
recognise the six-month course as
the Diploma course and that later on
they are also going to recognise the
Degree course also, I suppose.

THE DEPUTY CHAIRMAN: Now
you should wind up. There are so
many speakers and the Minister will
reply at 4 o’clock. If you go on like
this very few speakers will get tha
opportunity to speak,

MISS MARY NAIDU: Madam, 1
have said most of what 1 wanted to
say. Thank you.

st aw wyw (WT wEw) ¢
IeaaTia wEIEaT HW T F 9TAX
ST W A A R e Ay
T 97 1942 F WEGT F TS qAAFATT
Fu 5T & SHHE IR TN 99 &
oA TET T &Y 328 feur M =y
TAATI J HI I & FTATH 39 §
TAA Y AR fEm g waw
qT9W ¥ g ST ATeA T E I
GIRA AN & WTET FTF d JY ST
g a1y § S ¥ W ATy T & wfa
ST FTH FIA § IAH TO WL TG AT )
W F I8 gama § fF S #19 |
1942 ¥ §F 94U %/ gerT & fow
fed sy =fed aat 6 @ § & wrer
ot FoF ot Y & awerar g fr ag S gww
wqaT gfaurT qqraT gut § S9wT wrE
qaad AL gNT | &9 T8 U8l a@ &
S § £ 9 oY e MaANe oY Saay
Furfes TO0F ¥ g1 FT gATR 79 S
HTeA AE 97 TWiAT gHA 99 FR F
0 wfegae fFr |\ 3fdw 9= 2w
FT U dfaur ar faar § s wfaam
e & 1% g9 gEwT a1 & fwvoaw
dfaam & qd=l & faet sy qaadz
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BT 2T 99 § TF T YL A A
T 79 fF=Rl &1 39 a3 g 7 "
3, ST & qAY 99 FAT F yArfaa
gl 2 1 ag AR faendt 1 frwmss
T ST ATT g g

WY F T F 41 H S qr
S @ § 9P AR H AW I FLA R
foF oofy 9 9g I G @ gar AR =
fert ag st 937 §UT 99 AW WR
g R w1 g7 91 arward g ar
IR 0 @81 audi A § 1 weh
F qa< wgied A1 JRfear ¥ s
FY famrer 1 o7 | & wwEar g [Tt
1 & fame S & ag & A
I @ a ¥ Y wn fFoagt ¥
Tg S ST AW gAT T IF F ©-
vy qEr ST R ¥ ° 7w a7 4 faaee
g for st a6 & o+ a8 gu & 7 oY
HEY aTal X gu & WR A9E FoggAr
STET AT TEHAT 7 S sar A
g | agl gl T Arfge ar | Enfagy
T oweT a8 A 5 uF qreeEE
# facfenr 1 v ' 72 72 @1 9O AR
Iu% faw 7 gfaw ¥ ara 72 | faenfagy
T 59 979 FT WY T 7T 97 BF sTraa
g aw foes g 7 7% am@ o
g a8 ofam & wfuF &a F AT g
W ff AEF AR SR TEa aad 9%
qTH g8 wad & fq9H I A1
FTAATET g% [ IFHT AT qg T
fFarRarsem@ I sTwagdfr g
R § ot ffafera T T wgEwew
T TFATEE FET & |

Sfegr ot 7 qeg w3w &7 fawre
& fF oagl & wew WA ¥ oadveEe
# wg7 {5 <7 At § 9 69 F1 919 §,
U fgedt @7 9% HIX gl fw ag 7o
Ay afeT A S Fgar g g
Fwax 3@ fF fafewr d@r gom &
Tars fe agr faenfawy &t o a9 &
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AT 97 form FT SFAET @I 1 TAAT
g T agi # faardt  afraw =@mE
Hagh & o 69 & JH9 ¥ A F FW
FH FH Ig 39 A ¥ 99IET A
I HT & GE QAT A fagr g . .

CIBELE LU B IRIGE (I e
fexr (wemw w2w) : fog awe & &7
599 & HiE F (A0 W 9qCET w1
#1 forgee 2 faur ot f & =9 geam &1
JeA@ FEAT AW ;@A H G
a1 ] feam ar, 8 o9 ARy FAUN T
9T q TERI  Fiferw FT )
TS0 EAT, AFAE TH qGA 6
T ¥ f fafaom & soet qrdf & @i A
oqr fem A & wafawd oAe TR
G AT |

st o g . # wg fR oy
fraza &% @y § fF o agt wned Wk
fgu & agr fvg a<g 9 FW @ §
A AT #T qIEl F AT AT FIH FCT
€ 1 =9 fag & o =1 awfag T @1
g o o &= 7gt o w1 & Afan

A1 # ag 79 F @ E o gn A S
g # f% o faml 9 wedew Fomiee 2
JEFT ITHAA FIC0 F4T & | § q7sA7
g oz wr F avw ag g faang
wa 5 faorfudl & Swewa, o
ST AT SEUSAT 43 “ETE | 37 HT FT
WE g9 3T =9 a1 SEET § g3
T ¥g TG A9 T | gW gEF faU
T 9T Wl 9T @I a1 a8 99d
A7 g | AT g FeAT & ozawy
TEATT ERIY &, I 43w, I arera,
A& A faed T @ Al |
g X B g YT § #N S9 ©:
HEAT FT WY IR gW 6L ¥ fgwra e
Q@ aE # I FAA CF AGHT & el
F Oy § | @ AT I GF AT W A
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WY § A A WA 11 "W WA
JIEET F 9T WA § o {6 F O g
Ferdrarmwsma g ¥ =g
AT § 5 o9 % qradw waAr frea-
It AE AT qF aF ©ieE §
R ST #T T AT 9T Ag &
- g ek 5 yeE w2 ¥ g 2
I FT 9T § ATAT 940 rar & iy
¥ QO O IS FAX IAF 9T faar
FT ITAT & 1 AR TET A ag oY wAy
g f& 99 g=ar w9t A & a9 F giav
g afr ¥ ¥ I IFF 9 far
F FET AT AT T AT § AW
wfefes a0y 9T faaga & am
21 g ag & B Amar faqr oor as=t
F ufq goar @re o frard § 16 3
I s wg faaar fegend g,
IAFT UG g qEEaE § s
arg fazard & gt A feewn
g ¥R T@ T A @ AT g
F Y A JE@EM A F w58 AWIE
HF a9 MET, oA # A &3
# gEA@FaT § | OHEY T F gt
g9 7339 f& I3 =9 H ey §
FT GUEY &, TG W EA 413 FY 3@
5 gart ogadwe faeew # 59 wre
F GIEY g, 38T gW a8 WY 29 fF el
F AT I et f&w gwTe w1
AT F4T & |

T g fore farer Ay ard & afee
N ghww faenfami Y =< foeanr &
g W 408 ¥ aUAR & 3B g
#} @ F @ E AT ¥ o dsque
AT, THo Uo FAMH, o  FATEA
oifratar ae, Qfess @d
arfz mfesr § 3 o faerdfal ¥
TR g AT § | & I -
Fifrgi v 9T I wq awak £}
AT o ¥ oAg Far g aa gaer
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g TR T @ F W R X
VT BT & fo oY wgdem # foremd
& 39ET 3 g AT A0 aorT 3AF
T odr aal § ga & & fawr
DISHT A AT g ATE W T qeq
foad & afts ot wewg AT
T A0 2Tl fFEgmeT A
faarr &8 & ev AT F@ § @
YFR F g FTH OFT S|
o o Afay fF ol 36w @
g g afmma #oaww ¥ R T §
St 5 faafaa) 1 qade gl TR
goar & & & T3 g gare faartaat
Farq @ g AT A, O QA
frafint 1 Sa ¥ g3mr & woAr
fardary av | AfFw & g Smar g &
I A ATEE  EFET FI0T 4 & fF
I IeBEAAT ¥, IgTAT g, IqH
Fior ag Jgy g fF fedy foao gear
F egaedr 3YF A & 1 qEqq A
I ag A 9T q faerdt &1 IF
ATaT GaT ¥9 99 A 938 A@r FQ
g fmasmaq § afer 3o Ay foa
0F &1 ¥ @ & fF av1942 ¥ or-
A ¥ AW IgT § qeH AT I Y AR
& a7 S TEF T EAe F
q1Y 3q I &7 Qg FL & AQT 49
yEt ) Fagm g fr s a@ A A
qiy |y s § 7 faage Tea € )

# gz Fgv § f& oo gfem A
forgrag 2t & 1 Ao & gfew &Y
SqTEY 40 FEY 81 e &, AfeT gaw
FROT FT FAT F, IAH UEHT Fgi
¥ e 2, wzEw ey A E ) A o
el & 2T ] fr qgd W g
§ o fex gfrm oid @ gRem
IEE 1 AT F g 9 AT A
ST T ITF A gfAT F SaER
s ? oA qfwq TR ATX 9%
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FeT F A4 R, FC GOH AEAIGA
q 9T X v faey wETC A FTEERE R
F g a9 J@I AT g 1 om Ay
A ag A9 g f5 o Gifafosea aeta
@ R ¥ grear frarar § S e
a3 @At Wifgy e Aw o sy=ear G
T8 ¥ F99 & TFar g | WEA
a7} fRel o qEt 7 & AT W aE©
N 59 GAAT 5T AXG F Sizar AT
T AGY 41 AT 54T, T8 A< fadeA
g1

THE DEPUTY CHAIRMAN: It
Members could restrict to 10 min-

utes, more Members will be able to
participate in tha Decbase.

SHRI JAIRAMDAS DAULATRAM
(Nominated): Dvuring the lsst few
weeks so much has been said, re-
said, repeated, reiterated about the
student problem, what th2y did, what
they shoull not have done, what the
Government d.d, wbat the Govern-
ment should not have done, that I
do not propose to cover that samo
ground ai{ 2ll. T am rather concern-
ed with one small practical step
which T think should be taken by
the Central Government but before
I gdeal with that, I want to make one
thing clzar, It has been said that
Gandhiji alsp invited the students to
take part in political action ang this
has bzen the defense of scme of
those who have at this time asked
the students to take political action.
This reference to Gandhiji is entirely
incorrect, Y had the good fortune to
be a witness and psarticipant in the
movement of which, “action” as some
people may call it, the students
were a part. Gandhiji asked the
students to cease to be students and
then take part. He asked the stu-
dents to withdraw from the educa-
tional institutions and as young citi-
zens to particirate in the movement.
He never wanted that the students
should continue to be students, study-
ing in the cducational institutions
and also actively participating in
political action. For those who could
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not participate in polilical] action
after having ceased tp be students,
he invited them to join the national
educational institutions so that dur-
ing that time his call to the students
wag of two types—first, to cease to
be studeats and as young citizens,
participate in political action. or, if
they wanted to continue to be stu-
dents, they had to be in the national
educational institutions and pursue
their scudies, and prepare themselves
for future action when they cease to
be students and become citizens.

3 P.M,

Having tried to clear thig point,
I come now to a smal] practical
suggestion of mine and in that re-
gard I woulq like to focus the atten-
tion of the small number of Members
who are present now on two para-
graphs of the note which has been
circulated, and I gencrally support
what has been stated in those two
paragraphs. The paragraphs are 7
and 8, and if the House permits, I
will take a minute or two ang read
those paragraphs, so that what 1 say
hereafter might be properly under-

stood anrd appreciated. These are
very small paragraphs, Madam
Deputy Chairman.

“7. The Education Commission,

which had on it eminent educa-
tionisis of this country and from
abroad, hag gone into the details
of these dcficiencies. Recently a
panel of Vice-Chancellors and edu-
cationists met in the University
Grants Commission from October
16 to 18 and they have also made
their 1ecommendations regarding
matters which should receive
prompt attentlon in the matter of
provision of needed facilities, The
recommendations of the panel have
been sent to all the universities in
the country. I would commend all
those who are engaged in the task
of furtherance of education to
male a close study of these re-

commendations ang to contribute
their bit for progress in these
directions.

8. Tt has been recommended to
the University authoritieg that joint
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councily of students
should be constituted in the wuni-
versities anq in the colleges to
consider their needs and to satisfy
them within available resources. A
machinery where students and
teachers can get together for the
purpose has to be built in our
educational institutions. It has also
been recommendeq that a univer-
sity should have g Wwhole-time
Dean of Student Welfare to keep
watch over the needs and difficul-
ties of students.”

I venture to suggest that if we
are all engaged in either criticising
or defending everything that has
happened during the recent few
weeks and if we are also engaged in
discussing and criticising or defend-
ing any further developments which
may take place in the course of these
two, three months, until the elections
are over, 1 am afraid that things
will reach a worse stage. I think it
is very necessary for the Central
Government, which gets involved
because of the law and order situa-
tion which develops, that it should
:ake certain concrete action now and
set up the machinery which deals
with the grievanceg of the students
wwven during these coming two, three
nonths, and thereafter. I suggest
hat the University Grants Commis-
ion set up a separate department to
leal with the students’ grievances
mnd also the relationship between the
2acherg and students. That is, they
hould see that the various univer-
ities take immediate action in this
sehalf. It is no use our studying
he problem and discussing and pass-
ng resolutiong because, in the end,
Imost everything goes into the air
ecause other problems supervene, It
i very necessary that the University
trants Commission should be re-
uested to set up a department which
rill deal with that particular acti-
ity which should be created in
ich university, and it should see
1at each university has set up this
nd of machinery. I also suggest
lat the Education Ministry in the
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Central Government which, ag I say,
gets involved with the law and
order situation, must alsp have an
analogous cell or section or division,
whatever it may be called, to deal
with this very problem, to see how
far the various universities, through
the University Grants Commission,
have set up the machinery to deal
with the grievances of students, the
welfare activities or any other prob-
lems they may have and also to
develop proper relations between
the tecachers and the students, like
setting up joint councils and other
measures. 1 believe that the plat-
form of the Parliament js being uti-
lised, will be utilised, for propa-
ganda of a particular type, whether
related to elections now or related
to gother things hercafter but we
should not be caught napping. The
University Grants Commission should
see that every university sets up this
machinery as soon as possible and
the Central Government—because a$
I say it gets involved in the law and
order situation—must also see that
the University Grants Commission
sets up this Department. The uni-
versities should set up the nceded
machinery and the Commission
should keep in continual touch apd
the Central Government ought to
know how these various things are
progressing. Unless the Government
have thig continuous contact, I am
afraid, things will again slacken be-
cause these suggestions have been
made more than once but they have
not been implemented, the action not
supervised and not properly review-
ed and the result is that things have
gone wrong. So irrespective of other
controversies, in the interest of sav-
ing the situation I suggest: let us
seize the problem somewhere and it
is here, I suggest, that we should
seize the problem because this is
probably at the bottom of the whole
trouble. It is these grievances which
create discontent and it is this dis-
content which gets exploited, There-
fore I consider this matter, though
small, very very important and vital
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and I repeat that some action on
these lines should be initiated.

SHRI A, P. CHATTERJEE: (West
Bengal): Madam Deputy Chairman,
I am grateful tg you for giving me
this opportunity. I also have a smali
amendment to the motion ang I have
stated in that amendment that the
Education Minisiry at the Union
leve] should set up a permanent
negotiating machinery to look into
the grievances of students and to
serve as a meang of dialogue bet-
ween the studentg and the Govern-
ment, the very same dialogue to
which the Education Minister, Mr,
Chagla, himself has referreq in his
statement which was laid on the
Table of the House. The hon. Min-
ister has himself stateq that in cer-
tain fields of education there is ab-
sence of dialogue. He has referred
to the relationship between the stu-
dents and teachers and has stated
that as between the teachers and the
students there has ceased o be a
machinery for dialogue between the
two sections so intimately connected
with education. He hag said that
such a means of dialogue should be
evolved. Now, Madam Deputy Chair-
man, T submit that there is not mere-
1y a necessity for evolving a means
of dialogue between the teachers and
the students but there is also neces-
sity for evolving a means of dialogue
between the Government and the
students because we have found that
many of the grievances of the stu-
dents go by default, They cannot
bring it to the attention of the Union
Government and because they cannot
bring it to the attention of the Union
Government, the grievances c¢f the
students explode into demonstrations
and all kindg of troubles that we
have been seeing throughout the
country these days. Madam Deputy
Chairman, we have had a very salu-
tary example of how things often
cool down if the Minister at the high-
est level has a talk with the repre-
sentatives of the students. Our Edu-
cation Minister, Mr. Chagla, falked
with the representatives of the Law
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students and persuaded them to mini-
mise their agitation. Of course thev
have said that they have not stopped
their agitation while the Education
Minister has said that they have
agreed to stop the agitation but I
am hot going into that differerce
here. But this is clear ‘that after
the talk between the Education
Minister and the Law students, the
Law students have agreed to abide
by the ultimate result of whatever
might happen between the Educa-
tion Minister and the Law Minister
in regard to the question of exami-
nation by the Bar Council over
which there has been so much of
agitation among the Law students
throughout the country. Now, Madam
Deputy Chairman, I am only sub-
mitting this in pressing my amend-
ment that what has happened in this
case can also happen in other cases.
What was possible to be done by
the Education Minister by hiz talk

with the Law students should aiso
be possible by similar talks with
students in regard to their other

grievances. Madam Deputy Chair-
man, we know that the students have
many grievances in the field of edu-
cation. One such grievance is what
T just referred to and the other
sricvances often explode into dis-
turbances because nobody is prepared
to talk with the students even over
their legitimate grievances. In regard
to thig question of the Bar Council
examination as soon as the Minister
at the Union level talked with them
there has been some minimisation,
some reduction in the level of the
agitation by the students. Therefcre,
Madam Deputy Chairman, what I
am submitting is this that for the
purpose of minimising the student
agitation, for the purpose of seeing
that the students get their grievances
redressed, such a machinery should
be evolved at the Union level and,
if possible, at all State levels.

Madam Deputy Chairman, in this
connection I would like %o refer to
two or three more pointg in passing
and very briefly because I have been
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told by you that I
brief in my remarks.

must be very

THE DEPUTY CHAIRMAN: I said
you can have 10 minutes; each will
have 10 minutes.

SHRI A. P. CHATTERJEE: I won't
exceed that limit of 10 minutes: 1
will try not to exceed that.

Now there have been comments in
this House that the students’ agita-
tion should be looked down upon,
should be looked upon as some un-
wanted thing, I am not guite In
agreement with that viewpowmnt. Some
people think that students should not
indulge in agitation because they
have to carry on their siudies.
Studies are an important pxrt of our
national programme or national re-
habilitation but I must say that the
siudents should nct be discriminated
against and shoulg not be singled
out on this ground. TLook at the
workers. They are also doing an
important job as far as naticnal re-
habilitation js concerned. They are
engaged in production ang produc-
tion, nobody will deny, has an im-
portart part in our national life. If
we grant the right of agiiation to
workers, if we grani the right of
agitation to the peasantry who are
also involved in a greater measure
in the reronstruction of our retional
life T do not know why students,
being another section of the citizens
of India, should be deprived of the
right of agitation if they have reaily
legitimate grievances to air before
the public and before the Govern-
ment. They have their grievonces
and if these grievances are not re-
dressed in the ordinary way 1 wculd
humbly submit that the students
have every right to go in the streets
for demonsfration and fer airing
their grievances. After all -when
our Constitution wag drafied, when
article 19 was enacted and the right
of assembly and right of association
was given to the citizens the sfu-
dents were not excluded from that
provision. I know of articles 33

and 34 where the armeq forces and
the police forces have been referred
to but the students have no{ been
referred to there. The students are
as much a section of the citizens as
any others like the peasantry or
the workers or the middle class
employees or anybody else. So if
the students come in the streets and
demonstrate for the redress of their
grievances we should not be surpris-
ed. We should not raige our eye
brows and say that something is
being done which js reprehensible.
We should try to see that the de-
monstration doeg not take place by
having their grievances redressed at
the proper level and at the proper
time. Only then we can tell the
students, ‘don’t go in the sircets, do
not have any demonsirations.’ Until
that is done I would humbly submit
that the students should have the
fundamental right of demonstration
for the redress of their grievances.

Madam, one thing more ang I
finish. About student indiscipline
and student unrest, everybody has
been in the school, everybody has
been a student and as students we

have written  essays, we have
taken  part in  debates about
how far ithe students should take

part in politics and should not take
part in politics. We have been doing
this for donkey’s years; we have been
discussing this point for donkey’s
years and I must say that this sort
of discussion is absolutely without
any meaning. This is a senseless dis-
cussion whether students should or
should not take part in politics.
Whatever we elders may say, what-
ever the gray heads may say, what-
ever the sober men may say, students
have heen indulging in politics and in
agitations. Well, the other day an
hon, Member from the other side
said that he liked the students of In-
donesia when they were out to topple
the Communists there, when they went
all out ggainst the Communists in In-
donesia, I do not understand this
speaking in two voices. If you are
for students’ demonstration you are
for it; if you are against students’ de-
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monstration then you are against it.
You cannot say that you are for stu-
dents demonstrating for a particular
cause and you are against students
demonstrating for another cause. I
can only say that the students have
the right of demonstration but ‘the
cause really determines whether you
support it or not. If they are out on
the rampage in 'the streets to destroy,
to loot, then certainly we will be
against the students’ demonstration but
it is only because they are out in the
streets for loot that we are against
their demonstration. We are against
the demonstrations not because they
are studenlts’ demonstrations. We are
against all demonstrations if they are
for loot and destruction, whether it be
of workers, whether it be of peasants
whether it be of employees. In the
same way we are against demonstra-
tion by students if they are on the
rampage for loot and destruction. If
the students are in demonstration for
the purpose of having their grievances
redress then we cannot be against the
students’ demonstrations. Therefore,
Madam, I would conclude by saying
this. Let ug not go into the question
of the reasonablenesg or unreasonable-
ness of the students’ demonstrations;
let us see that the gtudents’ grievances
are redressed at the proper level at
the proper time, That ijs why I am
proposing this amendment.

SHRI AKBAR ALl KHAN (Andhra
Pradesh): Madam Deputy Chairman,
I join with the Education Minister and
other friends who have expressed
their affection and admiration for the
students. I also join with them when
they have expressed their sympathy
with the families of those who have
lost their young children, I am equal-
ly in sympathy with those policemen
who, while doing their duty, have lost
their lives. So far as the student un-
rest is concerned I would only say
a few words because many proposals,
long-range and short-range, have
already been put before the House.

The first thing that I want to impress
—and I want the country to look at it
from this point of view and outside
the country also—iz that the police-~
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men or wheever may be the authori-
ties are our own kita and kin. Let us
not try to say that the policeman is
an enemy of the student or of the
public. It may be that in certain
cases the pclice might have committed
some excesses which ought to Le
condemned but from what I have
seen during the last two or fthree
months I have found that in a majo-
rity of the cases the police is very
much restrained. It is only when
there was damags to property or vio-
lence was started by the students or
other anti-social elements who joined
the students, it is only in such cases
that the police has used force and they
have used it largely speaking with
great restraint I mean in an indepen-
dent couniry i* ig the duty of every-
body to see that law and order is
maintained; it iz the duty of every-
body to see that life and property of
everybody is serure; it is the duty of
everybody to emphasize that the gov-
ernmental property is not of any third
rerson but it is my property and it
will be built up from my tax, et that
realisation come and let us understang
that if we damage the property we
are damaging our own prcperty, if we
are hurting any person we are hurting
ouiselves. So I want the country
and the Parliament to meke this
abundantly clear. Now that we are
independent, those who are studying
in colleges are fortunate people aad
those who did not have that privilege
because of econcmic necessity had per-
haps to join as policemen. They also
deserve our sympathy and the raore
fortunate people shiould look at them
with syinpathy and not with hatred
as if they are enemies, That is one
thing which I want to mzke clear.
'The other thing that I want to sub-
mit is that while the President of the
Union was the Chairman of the Uni-
versity Education Commissicn he divi-
ded the teachers into three categories.

One is the politician-teacher. The
second is the teacher who just
seeg that he does his work and

goes away. The third is the teacher
who has an interest in education. He
wants to see that his students learn
something. He wants to see that their
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thirst for knowledge is increased,
their interest in education is increased,
That is the third category. 1 feel now
the predominant category is the politi-
cian-teacher. I lay the greatest blame
on the teachers, although I do feel
that in the lower rungs, i.e., in the
schools, the teachers gre not paid well.
The society used to pay respect to the
teacher. That respect is not being
given to those teachers. Those things
have also to be improved. But so far
as the college is concerned I think,
their grades and salaries are to 3 great
extent adequate. When they are paid

adequately, it is their duty to devote

themselveg to their duty as we see in
the Oxford University, ~Cambridge
University, etc. In London the pro-
fessors are devoted to their studies.
They are more or lesg considered as
mad. They do not even look to their
ghaving or to their hair cutting. They
are in their study. It has been the
tradition of this great country that
here also the teacher, the guru the
murshid commands great respect.
They commanded great administration
and by their example, by their teach-
ings, they not only controlled the
students, but they controlled the
whole society. Now, we have to bring
back that position and in order to
bring back that position I attach very
much importance to the appointment
of the Vice-Chancellor. It is he who
could see and who could control the
whole situation and I want that a
model Bill should be framed. All the
universities, no matter whether they
are under the Centre or not, should
follow that plan and in respect of edu-
cation it should be, as far as possible,
autonomous. The State Government
should also be asked to see that the
university autonomy should not be
disturbed. Political Parties, whether
it be the ruling Party or any other
Party, should not have any interfe-
rence, should not try to do anything
which would impair or weaken the
autonomy of the university and the
appointment of the Vice~Chancellors.
He should control all the teachers and
he may encourage those teachers as

pointed out by the Commission. He
may try to encourage those who are
devoted to their studies, and those
who are just trying to do it in a
manner that they have to do their
part. He should discourage politician-
teachers. That is one thing that I
have to place before this House.

The other thing that I want to place
before the educational authority as at
present is:  Our whole teaching
is examination-oriented. Generally
speaking my humble experience is
that the students start reading and
devoting to their studieg in December
because the examination comes in
March. Now, you should change it

. and make the tests also a criterion for

their examination. Throughout the
year their tests should continue.
Every month it shoulq be done. In
my humble opinion that will go a
long way to improve the present
mood of the students. When they
think that their examination is far
away, they can indulge in other
things.

The other thing which I want to
emphasise, and I hope the Education
Minister will use his influence and
try to see that it is done, is to open an
employment bureau in the university,
for guidance and gdvice. There must
be some connection between that
bureau and the Government. The
great difficulty is that the students are
frustrated. They do not know what
their future is. That is why you will
see, by and large, that the technical
institute students, engineering college
and medical college students, would
not go into these things. Those who
také the humanities and other subjects
do these things simply because they
see that their future is dark.

Now, coming to the question of stu-
dents taking part in politics, T am
very grateful to my esteemed friend,
Mr, Daulatram. He has made that
point very clear. In 1920 when Mahat-
ma Gandhi came to Aligarh University,
he said the same thing,, which he just
now repeated. He gaid: “I want you to
give up studies.” He did not ask the
students to carry on the demonstration.
He said. “For those who want to carry
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on their studies, I will establish insti-
tutions sooner or later. You can join
those institutions.” So, later on we
who had given up our studies, joined
Jamia Milia, the Kashi Vidyapeeth and
50 on. So, my point is that those pen-
ple who try to draw inspiration or try
to blame Mahatmaji saying that he was
the person who brought the students
into politics, must be fair to the Father
of the Nation. They must be honest at
least to the Father of the Nation. They
must try to understand what he gaid
and what he did. Now, what we are
doing is this. While the students are
studying--7 do not exempt my Party—-
all political Parties take advantage of
the students and try to bring them intn
polities. I have got great regard for
my friend, Mr. Bhupesh Gupta, but
he is hopelessly mistaken when he
says that there should be in each Party
a cell. He wants to have the same sort
of confusion as he creates in this House
occasionally, when there are different
Parties espousing a certain cause. That
is not right. That is not in the inte-
rests of the country. Just now Mr.
Chatterjee said when the workers can
take part, when the farmers can take
part, why not the students. I consider
that this period of education for the
students is g sacred trust of the nation.
During the period when they are stu-
dying, let them study. Let them
have their own Parliament. Let them
discuss all the subjects, Let them take
part as Opposition Parties, but let them
not dabble in politics and much worse
dabble in things which would be vio-
lent, which would do damage and harm
to other people, That will not bring
any credit to my country, nor to the
student and the future, if not improv-
ed, seems very dark. That is my res-
pectful submission.

SHRY M. RUTHNASWAMY: Ma-
dam Deputy Chairman, gs a feacher of
some experience and also as a member
of educational administration, I am
glad to have this opportunity of taking
part in this debate on this important
question of student unrest and student
indiscipline. You must, first of all,
probe into the causes of this unrest.
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does not stand alone, It is part of the
social atmosphere of the country.
Indiscipline starts in the family, in
the home. Parents have ceased to
have any control over their Children,
over their movements over the time-
table of their occupationg and this is
followed up in the school and college.
Also, in society, in public life, it
is agitation, demonstration, the more
violent, the more successful. That
appeals to the Government, that pre-
vails upon the Government. When stu-
dents see their elders, other citizens
getting things through violent agita-
tions, violent demonstrations, they do
not see why they should not also fol-
low the same method. Of course, you
may argue with them, as I would argue
with Mr, Chatterjee, that students are
not full-fledged citizens. Students are
not grown-up citizens. They are citi-
zens in the making. They are what
they call in English in statu pupilari,
in the status of pupils, i.e., of wards,
people who are being prepared for
adult life. But when students see that
political concessions ‘are obtained
through agitation, through violent
agitation they do not see why their
grievances also should not be reme-
died as a result of such violent agi-
tation. When we go {o schools, what
do we find? Large numbers are
admitted now-a-days, large unwieldy
numbers, unmanageable numbers.
Class rooms meant for 50 or 60 are
crammed with 150 or 200. Hostel
rooms which are meant for only one
student are crammed with three or
four. Our students are forced to live
in slummary conditions in our hostels.
Living in these uncomfortable condi-
tions, are you surprised that they
break out into such violent demons-
trations now and then?

Universities and colleges are obliged
to admit these large numbers because
most of these colleges depend for their
existence upon the fee income. I re-
member when I was a Vice-Chancel-
lor I was arguing with my colleagues
about limiting the number of students.
They said: *“If you limit the number

( of students, we will not get our salari-

Student indiscipline and student unrest | es next month”. This servile depen-
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dence on fee income j§ largely respon-
sible for this state of affairs. Colleges
are allowed to be started on very mini-~
mum conditions. No large standards
are expected as they are in England
before colleges of the university grade
are started, When a college like the
St. Stephens College can limit the num-
ber to 500, why not other colleges do
the same? The St. Stephens College
in Delhi is able to do that because it
depends not on the fee income but on
endowments made by those who built
up the St Stephens College.

What is the gutlet for students’ acti-
vities? ‘There is very little provision
for self-government. They are not al-
lowed to found societies of every
kind, not only debating societies but
all kinds of societies, social associa~-
tions, not only the college union, not
anly the students’ union but 3 num-
ber of societies in which they can find
outlet. What is the self government
that is allowed for students in col-
leges? They must be able to manage
some of their activities themselves,
some of their worly themseclves. Are

they taken into confidence by
principals or heads of colleges
in regard to their problems?

They do not even talk to them, The
Vice-Chancellors have no personal in-
timate relation with students. You ap-
point ex-External Affairs officials and
ex-Ministers or others as Vice-
Chancellors who have had no experi-
ence of teaching, who have had no ex-
perience of contact with students or
sacial intercourse with students, How
can you then expect this relationship,
this social intimate relationship be-
tween students and teachers which is
so necessary? The Government is also
largely responsible because this Con-
gress Government has become a ‘ma-
baap’ Government promising people 311
kinds of things, food, educatlon, shel-
ter, everything to be provided by
Government. So students say, why
not you provide things for us also?
Coming to the recent agitation in
Andhra Pradesh, it has arisen out of
steel because, thanks to the industrial
policy of this Government, steel has
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become a political status symbol. It
has become g prestige symbol. Every
State must have a steel mill because
under the leadership of Jawaharlal
Nehru steel has become an cbsession
with this Congress Government. If the
Governnment answers this plea of stu-
dents that there is ng money in the
coffers of Government, students might
very well retort: *“Then stop Bokaro.
Why are you proceeding with Bokaro
when you are in such straitened cir-
cumstances?” If you stop DBokaro,
that would be a gesture to the stu-
dents in Andhry Pradesh, that Gov-
ernment mean what they say when
they have no financial resources.

Look at the number of election pro-
mises. On the eve of the last elec-
tion the Madras Government promi-
sed free secondary education. Now
the Madrag Government is engaged
in promising free first-year university
education., When students see such
extravagant promises being made,
they say: “Why not give us free pas-
ses at examinations. You want to
make everybody educated; then make
everybody pass.”

As for remedies, Madam Deputy
Chairman, there are two classes of
remedies: short-term remedies and
long-term remedies, For the short-
term remedies I would ask the Gov-
ernment to put a stop to all these
promises, election promises, and to
the political promises of doing this,
that and the other thing, and to give
autonomy to heads of institutions, to
Vice-Chancellors of universities, so
that they can stand up as men com-
manding respect from the students,
When students find that Vice-Chancel-

lors are appointed at the behest
of the party Government, when
ex-officials are appointed, when

things are done through agitation,
they do not see why they should
have any respect for heads of
Government, for the Vice-Chancellors,
for the Principals. Take students
into confidence even now, I am
glad that the Minister of Education
has set an example of talking to the
law students, Let every Minister
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who 15 confronted by such an agita-
tion call a conference of students and
have a straight heart-to-heart talk
with them, It is because there 18
this gulf between students and tea-
chers, betweepn students and adminis-
trators, that much of this has arisen.

Ag for long-term measures, there
must be a wall-planned scheme of
education, The idea that everybody
should go to the university is a wrong
idea, that everybody should be 3 B.A.

If they cannot become B.As, in the
ordinary course, then you establish
correspondence courses so that you

¢an increase the number, That again
is a status symbol a B,A. The result
is that we have a large number of
unemployeq and unemployable gradu-
ates, Let provisiop be made at every
stage in the middle schoo] stage,
in the high school stage, for students
who gare fit for university education
to be siphoned off into subordinate
technical courses which will give them
employment in a year or two, which
wi'l give them gainful employment,
which will give them better paid
Employment than university graduat-
es gre able to command, Raise the
status of teachers ang raise their
salaries at ‘the primary school stage,
at the secondary school stage, so that
the old relationship between guru and
sishya may be restored. Now it is
a more cash connection a material
connection that exi '3 between teca-
chers and students, Give some kind
of self-government for students in
schools and colleges. It is done in
the U.S.A. where g large number of
students’ activities are controlled by
the students themselves with of

course advice gnd direction from the
teachers.

Trre VICE-CHANCELLOR  (SHrr
M. P. BHARGAVA in the Chair).

Mr. Vice-Chairman, I am surprised
that this large report of 690 pages
contains only two columns and a quar-
ter on the discipline of students.
This is a major educational question.
Tt required 2t least a chapler for it-
self where the questions, political,
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educational and psychological, must
have been probed into. Therefore, I
woulg suggest as a long-term 1mea-
sure to have a competent enquiry
made into this specific  question of
student indiscipline, student unrest.
Go into the fundamental causes, the
underlying causes, the basic causes.
Let a deep probe be made into the
s.tuation of students, the causes (134
unrest, the causes of indiscipline, and
let students be asked to give evidence
before this committee of enquiry. Let
them be taken into confidence by this
committee of enquiry. This is 3 very
serious matter and I think it requir-
es a specific enquiry. No justice has
been to this important educational
question by this Commission that was
appointed by the Government of India,
It is a very serious question with
which we are confronted and I think
all of us should contribute construc-
tively to the solution of this question
because it is such a waste of money,
waste of intéllect, mental waste and
moral waste that these Jarge numbers
of students are alloweq to go into
the streets in order to agitate for a
solution of their troubles, for a

re-
medy of their grievances. It is the
heads of institutions and it is those

who stand in the position of parents
that should solve the difficulties of
these people and the heads of these
institutions should be given a free
hand bv the Ministers., It is because
the Ministers do not give them a free
hand that al| this trouble hag arisen.
So. let me hope that the discussion
that has taken place in thit House
will set cverybody thinking about this
very serious matter and that each one
wil] cotribute to the solution of this
very important question.

st wew fagrdt mand . wREw,
@93 ¥ wewgl A Grnfgdl & s
qX fq9R @ FT A IF IwRW ]|
# FT A@T 7 owwAr  Afqw wfaan
at o & 9w avg & dag & DAY
el § gy e v &, fom aeg
& Teqer 7 wEgaaT Fravdy E, o avg
¥ gag # 3w gafeaa faq and §, sad
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[t zrew fagrdt arsadr]

arz 3w & faenf of & ag wgv f5 &
TSI FT AR FI,  AYY HEATTH! F
AT HH, TAMEA § G T T ST
WA R | T ¥AT, AT §ER, I3 O,
quar 9@ el & dw avg
AT T F AR | gH HoA fawerar
T FT ot AJrfgw i faenfagy
1 WR GETET §, @ g g qm
a7 UHT T 29T § FIAT A1

& qavdT & A9F ®7 A TE ATT
WY TE T8 fEar sr om@war f&
forerr wefy Saqul €, T@EnfEar & @9
aql § g9 THH1 & A6 g% | I 99
gafm # @ 1 T A ST HY qArA
¢, 7 gg Sifasr F1 amaT q2T9HR )
afr faerrfusl & mEatw &1 ag Fw0
& 31 ag o wefa Swawd =9
78 & afew o ST 59 9 gu
A qga FAT AE g1 T | HeATIHI
Fr ST faenfyal F71 99 98 ¥ 97
@ ¢, wiE a¥ qgar 9 W@ R, AfEA
gEE HTOT IURT §C & A Fgar AT
EF T S | FTIT AITGF , awATfw
g <wifas & W ST Freon § f
qE ST AT | GHET qORT 417
g% ¢ wfaw fr faentead =1 2T gfaw
o aE gf &) fafat &1 ook
gfwd #1 G2 F7 T I0F A7 FAQ
qY qEAT & | g9 99 T |, L
gu, TEaw #1 =wear] g€ q famta
51z gfaa Y fageal 1 9% g8 2
faeett ¥ &7 & faenfaal ¥ #ATRA
forart 3T S fosa € fr gfaa |
SF 1T SgEdT F1 I9H ¢F gia-
fopaT 5o w1 =i o seig sfafFar &
&7 § wrearer sarar ge § | af faar-
foafi & qoT T qegrdr Wi FAT § ar
feam 3ad fF MAFES A A

|

St gt anfgy, s fregare faemdt
T IR0 BT [T AfEw It Iy
framat 1 fraem F fau #18 sxaeaT
Tt afegw 1 god faar W% Wil Agy
g1 & wgm fr 9z wew fra AR
wR frar W@ wWRw AR & fE
fefaat # iR gfaw =1 exvam &
Y UFT T |

g UF A Fg AT g fF Fw
¥ gfem 7 9m, wEIT 17 A S asg
qEAT Fg aWl s § gg qedr
S g fF S anw Smed F O
TOAT FI1% EEYT § FAAH 18 7@
#11 gEe # gfeafedr & ofaw &,
ghar & oR fawafgameas § oqod
iFed, frdwem € @ e § ¥ adf
I A1 % frat e &1 g%y faar
IaE gg W o fommy gur
gt R fau w=r osmEr d99
fFr s §, 7 Aa-uFefaw iy & 9
fefafeae &t gy & 1| HIET g2 aX
gl &t fagaor ¥ @y &1 AR
farwafaamat & 2@ a9 71 F1E g9+
TS &1 fe Fea & & gfaw dww
¥ s § =gm fFodvow w5 oo
syTear #Y s, #¥ 0w #51 fewgw fEar
st | faeett gfaafaey &1 fvag wgt @
AT, FErws AT &1 faoelt 7 &%
FTqq 7EY & | HES F AHA 99 TATS
ST A1 78 99 g, gfET T8 S et o
T T I TATE AT ¥ gfewq
orar g, gferr 1 owmeT sfee ) #
@ aid & g ag g & ogw faen-
oy #1 o ffasee @@ o | a7
F v F WAt @A &, T NEHA
%, aT5q ATqAT & ATAET H @I & a1
gfqg #1 AEEAT: AT F FT
JERT AL g, AfFT UF X q A
qET UT W, Jgia W FT STHET
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83 fzar 1 9§ "ic amfer § &%
faardf sivy amfr § 4

9 AmET g ¥ few )
IEM TN TEeHe H.UF 919 FGT & |
& THT WeHe agd weel §, SR
AET & q9 9gAH! &1 aWm o faar
£ S¥ 9T UHS TG NI g 9
g & | FfeT IR TF IET qEr
wg feur 5 qfew #1 97 faenferi &
frazr & @t gfaw a8 wwwEe faae
fF ag g9k a9 F9ee % F 919
FIgR FI | & | ¥ 9w T Ag
@ar F99 fawmfont  aw § @ifag
AT ATfET AT 17 S 9 ¥ fAwE av
gfeq aeer &1 war & faed ) A
%gT & fF gfere &1 uF € & g
gifgr ar gaw F wfa, @ Iwanfagy
¥ wfg X g W@ar @F &I
g =g

S LHAT A @R FH I g
fawgad ...

st wew fagd avawd: : g am
T | W FW ST fwEEr w7
& Wt =9 s= g wEy gear ¥ 7
S TS FIT W A ATH | 99 IF
fawafaamas & awax & Foen A §
favafoamg £t fefaftar & 59 & q=
% ¥ faendt g, &7 o1 & #iT g9
Tl w1 ascars AT s e g
T&F a1 §TF G AT G, FAT T
g # o q1 {6 ot 97 F197 Qigd
. e & faeett ag 9+ faast aifew o

LEE IS C IR AGUIE AR C
wgiey, 5 go feAl & 5o oo arsq
AT "ERT I ¢ & & gfew a
frrer ¥ gAR feeelt favafaemem &
qrEd IEAC qgRg | d o foma
faaifaadt & a7 9w fF gl 39
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97 FT TS 21 arya fawafaaren &
argH FEAC AT qAFEGATL qrQdr ¥
W Gt a ad foay faarieal #
g WTaAT St fF 3 o gfera 4 faear
FTH ¥ gk A § 6R
oq 7Y FTEH ITHAY 7 AT HTTo Fo
¥ew | e gfE faeader w1
& Y suwy favar v @t =fge 1 waw
& O YT 3T AT E fr g qw A
53fe 93 vE & YT A g A F faq
qrl® F A7 H g 1 g FH
¥ fau frar &3 &Y 1 78 wIfw
aF W@ ) g mafqai o g
& qrar g 1 ¥ faw #9 39 39 waw
% @§ g7 F 41 o feaw i
o 79 q¥ 7 frar qt feedt § 9 3
garag F ar | & srAar g fF e
TE ¥ ofm X QgEF w9y §
UHo Tefo Qo 1 THY FT gATAW &
2T | Faar R 41 g wfafaty
MR &g # gafese | fawa war
fow gfes & wwav ¥ fazamar 91 Saq
ag F77 % gardrq & AT WIS ¥
et arfe g8 | weEd, 98 TWo
THo To a7 W & f5 =g +r &Y
AN AR dFF |

ot T°F [AT (ITTIRA) &y
THEATRAT F1 FREETH F THo
qo Qo T AGT § 7

s gEs fagrQt ava Ay . # A
qTq A8 Fg @ E )

Sit 9T @Y : IAR! FEECTH! F
GIREEA A

oot wew  fagid e o g,
qg A T & 7 FL 0§ AR F
TZa® H1 a9 F W § 1 &7 oY
) 1 A I & T foar § 41 vaF
1% o3 & | Soaareny o, F g w7
wE ...
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eqawreR (st NEETT 990
W) wFTT A I

Gt wew famdt @R o 99
AMTETH Y, WH AT ITHT KT TG
g fay & faedare 7@ §

st weg AT IAEN[EAS S,
T fear s, w=wt At W E |

ot w2 fagr anwaan o

orar g, szfad

sAT, 98 93f9 3w | SrF g ]
fF gw g ama & fab gf=e =1
X 1 gfw &1 M g feeda @
saay Frear AT fed afws v oaw
w0 & fod Tiaw 1 faesr @91 O
AT FY &7 &1 & (77 JEE Av ag
NT AT F A g s g &
OF giorH @ JEAT § 0 g™
aga #f57E § nodt fonerd fawrh
21 sfea #1 gody wwend § 1 gfe|
Fr WY FA FA TS @ qIH IT A}
© gEY &, AN & 71T AT T AT IS
gt oma A A ¥

it daq wgua (Weq TRA) © SHE
fag ot

#Y gew fagrQ waady © 99 faA
Y &3 31 a1 5 agw gfaw ¥ g
¥ F17 fqar a1z § gfeq F19 & g7
g uf | ugew, # feedl w1 owa™A
FAIRT TIMT  AGY  ATEAT | difeat
aqdr § @ Miwar g & IR F
fay =g sl § ar o & foa
FqT T Haw & #aEy wAg &, fhad
AW QT T 4wk § ST fadr &
1Y o 7 5 w1 &, fFdT A o @
av e &, qg w oF safaq Y
g1 artFr 3 fLgs aw & A5 mar
qT gI, Ug a7 "qw@a § Sy e ¥
IR T IFET @9 ¢ gTAT &7 AT

gt & T 1 & g FaW F 399
TIAT AT ATEAT, SIGATEAE S,
T & Y 7 W § 56 A THFIT
FX i gfed 1 o g% = feeerd
FT G FLF & A0 3V a<g & AT
g |

O FTF AT | BT 93 A
% wg § B faamad & awdew
9 g & F1or g § i aw wY
FITAT T GHAT &, {HFAT &7 FHAT 3,
AT § 3T T F1 AIATAT ST
qARIT & HI WX fgaieas Aaq
T A A7 AETT Wedl WA Ay |
qIS ATE I H T AAATEAT HaAT g3 8,
Faw widl § AgY, awdfaw o, gute
& gL UF T ¥ gz & M 398 fArqerdy
& g wtgA qE0 49 96T | gatwar
f FdT § I 7R FT W 7T gRiwa
q sd § a7 a@ER fang aEadt
g gE fqoig At & o § wrew
FA1 g f& #ig & ¥ qg 9@
axfeat & favrg ¥9T T/= F7 W)

W gEaT qAN QR . AGE AEY,
gufsat 387 1 AfFa TWE FT

Wt faRs  wWIC RAFIESA
Arefyar: gafwat i fame wfgam

Y WEAT T A - FEAT FY
TFIE T F AT Ag FgAT 3F g
qeqTy BIAT B | °E SR N & |

o mewx fay . Al ¢ owea
g @@ A o gw &g AQET g1Ad,
g oq ®gT 1 frarT @ X1 N
fFrgtur N qag o & a1
fe wif@gz ag T-z0 9 qQF amA
FY AT EqEAATT F T F I W B,
g %Tg Wi A aEa€y far, 33
FO¢ AN ¥ avg T £ Fgr, G117
¥ g AR v srgfFEa fafaqew %,



627

Motion re widespread

wdt S 9y ¥ fiv m-gear g Hdy
rfed, AT M-gar T G g5 A%
oF g =For T agl & fafga
Foft s &l qem AfT F Mmoo
qr qTgT A AT FAAAT & FF qwE
AR & FFA 3 AT A AT FAAT
ag ot ewA § 5 avhr wreT ¥
gFN § @FT ag FET & AW aQ
ag Y guAN & 5 97 T wqar
& qTH A AT A qTHA FF AT
g o gfad g9 & awa A
QT & 1 WX Fm gL AT HY
FEFTY AT BIY 3, GREATH & A
FY faedr & a1 FT¥ FT HRT qAT 3
R g OF W9 FT IH R HETF AAT
w0 F1 fog &7 ¥, #RE T AR,
g1 FY TEFA AGL, AV W FT qIATI0
qT] THEAT § TR A G&FT O
ararat #Y faeeft § g1 FT I9 WA
w7y §, N AGrUSg FY AAT AN &
¥z 4T AR wgrreg & dr faarg
F favig & fad wftem frgaa it &,
N gETE § Qe q F ¥ arewrfas
TR FT TE 2 9% IR A W H
ag g qa1 @At fr ag s
1 oy guRd & w5 gred Ay 9|
G R 1 WA ZH QAT HT AT
AT FMMEY | ITAETEAR AZRA, AW
g3 gwe # fegqfy § T 79 W@
5 7 UFAfAF T 9¢ 98 qAATE3F
T &Y 1 W g9 gffegfa &1 amw
ISTAT AT AT g AT I IST FH,
qfterm 791 & v f5 3w F v
T Y TZ { 7 qOAA | W H, AT H,
AT F AT G & W AW
TAANTF A1 FY e FT ISAT T |
A fg = W g F9 ST FF AW
+f! AKATTAT §B AT F3, THTH
gl w1 faaiagi ¥ waAT g9 wwT
QT Tifgd | A8 Twa @], ag
Ty aX ==t ), wR I 21§19
1291 RS—7.
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FY % F AT G A e ],
T g9 7w faames #Y, a=d F
wfeall FY TR F1wgE TG q9H
% g5y | AfeT faOnft @ &Y warey
A WY frrie g 1 69 Qi faar s
AT T EATH § gA 7T AT Q) W §
A T I & wigsa & a &
sty farar Ga7 Y 2 1 FE a FGY
AYRT FT @ AT g A ;IR
TS W AF QT TE Gr=T AV Ssrnat
g9 Y T WA, 7 Awdd @A A
faddt g @ AR ag wErR @
R ¥ q3 Sraey e famndeay &
ARRIAT AT oG @l a% a1 F
Fg fo faanfadi ¥ g Fa7 IBF
ge Wt ¢F weer F1q fFar g 5 oo
TS F JA@ F AAT F FI ITHT
g Qe g | gea9TE |

SHRI BANKA BEHARY DAS
(Orissa): Sir, I have tabled one
amendment in which I have advocat-
ed that gn expert high power com-
mittee should be instituted to give
recommendations to the Governmen$
because as we are discussing jt here@
we will not be able to do full justice
to the subject. Even the Education
Commission which went into the
matter could not deal with it pro-
perly.

Sir, the way things are being ma-
naged here we are only producing
scores of angry young men. In our
society, whether it is a question of
educational institutions whether it is
a question of administration, whether
it is a question of managing our
houses ourselves, we are only pro=
ducing scores of angry young men.

Sir, this question of student unresd
is not peculiar to India. I can re=
mind the Education Minister that
just two weeks back when the tea~
chers of Sweden stopped work all
the students went to school, drank
beer to their hearts content and then
danced in the school compoung and
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[Shri Bankay Behary Das]
hall. So this problem is not something
peculiar to us. We are seeing these
things in India for the last few monthg
and only now we are seized of the

matter.

SHRI AKBAR ALj KHA’N + Those
students dig not destroy anything.

SHRI_BANKA BEHARY DAS: 1
agree. But that was not a  happy
thing for the Swedish  studenis to
drink beer in the school compound
and hall and then dance there when
the teachers were absent. So tae
type of unrest may be different. Here
we are more concerned about this as-
pect because for the last three or
four months everywhere in the streets
we see angry students.

Sir, I agree with many of the
friends who have spoken here that
the students are like clay and the
society is to mould them. What type
of citizens we want out of them is to
be decided by us. I am not going into
the details of the matter but two
lines I am going to quote from  the
Education Commission’s Report which
has gone into this aspect though they
have not elaborately discussed nor
have they found any reasons or any
panacea for these evils, They have
said:

“The responsibility for 1indisci-
pline taking place is multi-lateral
and no effective solution is possi-
ble unless each agency—students,
parents, teachers, State Govern-
ments and political parties—does
its own duty,

Earnest efforts should be made to
remove the educational deficiencies
that contribute to student wunrest
and set up an adequate consulta-
tive anq administrative machinery
to prevent the occurrence of acts of
indiscipline.”

4 pom,

Only these two lines I quote, just to
Impress upon you that neither politi-

cal parties nor any single agency is
to be blamed for what js happening
in this country. We are all to be
blamed for it, whether we are in the
administration or in the political
parties or outside. In this connection
I want to say that the student’s life
is moulded not only in theiwr houses
but also in the schools and also by
the society and ‘'the administration.
There are various causes which I am
not going into because you know even
in the schools how admissions are
taking place. We know how Minis-
ters’ telephones are utilised for ask-
ing the Principals of the colleges to
give admission to undeserving stu=-
dents, I can tell you that just two years
back in the premier city of Cuttack, in
that premier educational instiiution
of the Ravenshaw College, one stu-
dent wanted admission. He was a
pet of the Chief Minister of that
State. The Chief Minister telephoned
to the Principal to see that that
student was admitted in the college.
The student did not give application
in time. The Principal refused. The
Education Secretary was sent to see
that the Principal accepted the
wishes of the Chief Minister and the
student was admitted. As a result
there was a great strike in  that
entire city. So taking advantage of
a single instance, the emotions of the
students were aroused. They saw
that cases of deserving students were
being neglected and  those without
justification were getting admissions
because the Chief Minister of the
State wanted it. So I am going to
hold you responsible that you rather
provoked the students through a
single issue of admission so that the
entire students of the Cuttack city
had tgp strike %o get redress. Whom
am I going to hold responsib’e for
this? Are the students of Cuttack
who went to the streetg and demons-
trated to get redress of their griev-

ances responsible or you are respon-
sible? You are more responsible
because we can know how thelr
mindg are working because we were
also students once and we had also
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emotions. I want to give a few inst-
ances jn this connection. I do not
agree with my friend Shri Vajpayee
on this about the University campus
being invadeq by the police, I am
not going to distinguish  where the
University campus ends and the roads
begin but as long as the Vice-Chan-
cellor is competent to maintain disci-
pline in the insiitution, the police has
no right to invade the compound of
the University  without the specific
permission of the Vice-Chancelior. 1
am happy that in a veiled way, the
Education Minister has written in his
statement:

“Some of the Vice-Chancellors
have not been able to rise to the
role of academic leaders of their
institutions and to inspire the res-
pect .and confidence which
position requires.”

But who is responsible for it? Is
it not a fact that on only political
and other considerations Vice-
Chancellors in most of the States are
being appointed? Is it pot 5 fact
that to take away the autonomy of
the Universities in  Andhra and
Orissa the Ministers in those States
have seen to it that the University
Acts are amended so that there is
enough scope to interfere in the
affairs of the Universities? Sp all are
parties to this indiscipline, I would
rather say, like the saving —“Doctor,
heal thyself before advising others.”
In thi; connection I would say that
any forcible entry into the University
is a heinous act. It should be con-
demned. T am hapoy also that the
Vice-Chancellors de~ided like that. Tn
spite nf that the Allahabad University
has heen invaded by the police and
excesses have been committed.

[Tue DepuTy CHAIRMAN in the Chair]

Not only the yniversity autonomy
is truncated put evervwhere in the
schools there is no educational facility
for the students. In this connection 1
want to rrfer to one fact. 71 do not
know about other States. In Orissa in
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80 per cent. of the primary schools
you will not find sufficient
number of teachers. For five

classes you will find one or two
teachers. How can you expect a
primary teacher to manage two to
four classes and at the same time to
maintain the student discipline? Pri-
mary education is the foundation of
the entire educational fabric. The
U.G.C. looks after the university edu-
cation. There are others who look-
after the High School eduaction but
the foundation of the eduactional
system is the primary education
where the students have to grow as
disciplined citizens and there 1 see
there is no teaching. There is no
discipline in that imstitution. That is
the case with many of the States, I
think. I am not going into the other
matters because there is no enocugh
of time but in this conmection I say
this. Because the students devote
most of their time in their homes, the
atmosphere in the house has a great
bearing on their conduct. We know
how the middle class citizens are liv-
ing in this country, after 19 years of
Independence. It has a great jmpact
on them when they see that their
parents are not able to provide them
with text-books or even two square
meals. We know what is happening
outside. They see the leaders of the
society and how they behave whether
in the Legislatures, Parliament, or
outside. They see how allegations of
corruption are levelled against the
Ministers. All these things they see.
One and z half years $nunununshrdlu
was a great students’ movement, Mr.
Nanda had to go there to our State.
I was one of the victims because I
wrote against the police excesses and
I was detained under the Preventive
Detention Act. The students were
shouting slogans in Cuttack, the
slogan of which T was also ashamed.
Their only slogan was: ‘Where can
you find this Chief Minister? You
cam onlv find in Jiquor houses’ You
know the leadership in this country
hag failed miserablv to provide any
id~as of human value to the students,
All these matters shoulg be looked
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[Shri Banka Behary Das]

into. Only the leaders of the society
whether in administration or politics
or eduaction, can provide such a lea-
dership. You cannot expect the stu-
dents to rise above those things.

One line about the studemts and
teachers. I know there is a limit to
politics and there is a limit to which
the students can go. In this connec.
tion I am reminded of what Mr.
G.D.H. Cole wrote in 1933 about the
British students and also politics and
he advocated there—I have not the
time to repeat that—that when dep-
ression is there, when the students
wi'l come out of the universities and
will face untmployment, can you ex-
pect the stulents to keep quiet and
that they wil not think of their future
employment and will not go out to
the streets to see that a change in the
economic policy of the British Gov-
emment is there? There was a great
debate on it.

Again Y impress upon you that in
that citade] of democracy in England
though generally students will not be
taking part in politics because most
of the students are not interested in
politics as they are in India, but in
every university you will fing Con~
servative Club and Labour Club., So
there is a limit to it. I am not going
to say that there is ne difference bet-
ween exploiting students for political
purposes and students taking part in
politics. These two things are to be
distinguisheq and the people in demo.
cratic countries have done it.

Secondly, about teachers, I am not
going to say much. Only I am going
to quote the Eduaction Commission,
with which I entirely agree. Although
Mr. Chagla decries it, I will say that
I entirely agree with the Education
Commission, with which not only the
important educationists of this coun-
try were associated but of France,
England, Arierica and Russia were as-
sociated, in vegard to what they have
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said about the teacher. They have
said . . .

THE DEPUTY CHAIRMAN: Please
wind up.

SHRI MULKA GOVINDA REDDY:
The time allotted to the Party is not
yet over.

THE DEPUTY CHAIRMAN: ,What
time was allotted?

SHRI MULKA GOVINDA REDDY:
45 minutes.

SHR] BANKA BEHARY DAS: On
page 63 the Education Commission
says . . .

SHRI ATAL BIHARI VAJPAYEE:
They are to be controlled. If the
Chair cannot control one Member,
how the Chair can control others?

THE DEPUTY CHAIRMAN: Let him
finish,

SHRI CHANDRA SHEKHAR: For
persons who cannot have control . . .

SHRI A. D. MANI (Madhya Pra-
desh): Can he speak from that seat?

SHRI BANKA BEHARY DAS: There,
only I want to refer to the Education
Commission, to what they have said
at page 63 of their report about the
teachers. They have said:

‘“We attach great importance to
the civie freedom of teachers. We
consider the participation of teachers
in social and public life to be highly
desirable in the interest of the pro-
fession and the educational service
as a whole, and such participation
wil] enrich the social and political
life of the country. Teachers should
be free to exercise all civic rights
enjoyed by citizens and should be
eligible for public offices at the local,
district, State or national levels,
No legal restrictions should be plac-
ed on their participation in elec.
tions. When they do 80, they should
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be expected to proceed on leave
during the election campaign and to
relinquish temporarily their teach-
ing duties if the requirements of
public office interfere with their
proper discharge.”

Madam, I am not going to say what
I want because [ am entirely in agree-
ment with this and I have always held
this view. Here also the Education
Commission had all the important
educationists including Mr. Kothari as
members thereof, and the educationists
of America, France, England and the
Soviet Union were associated with it.
They are also of this view, not only
in the interest of their profession but
in the interest of democracy and the
country as a whole, that teachers
should be associated with politics,

So, Madam, I do not want to take
more time, but I only request the
Minister that my amendment to set up
an experts committee of educationists
and Parliament Members and others
should be accepted, so that we can
go deep into this matter and make
some recommendations which will be
useful to India, because the student
unrest is not going to end here and
now, or within a month, or even after
the elections, because theirs is a seri-
ous problem, a gerious disease which
is afflicting the young men who are
a product of the society and for which
we are responsible. So an experts
committee is absolutely necessary to
consider these matters.

—pden D (0ly) Adlaas
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TAfg IT%T Fg97 &Y 3T ¥ 1 e
IWHFTTAT AR R qIT AT gF A1)
faast 376 533 &% 8, fF ag g
TS T I7g Gl FIAT T §F Y DgAT
FMRY A A fgeg WIEHT & AT
FT HITYT QEITW FAT A772C | 3%
fF ©F gaR F qZaTH § & 77 FT wAT
| 1T &Y ot ITF TG FJIT AT JATAY |
TR AT AGT AT 7 IY AT FT HYHT
gl fan ST | qHAATT A FE T
g f& gurdy ot fa w1 B
X T N faFar § 1 47 FTHTL A
Ft foad 5 qaamm A fa= arad
T ? fpT ag fos fa aard &1
Tg g gara agr dav g fF gFm-
frmelt g a1 guadt 0w
U # T §9 F 3971 Tfgw \ 7 5
Ffre v I R ¥ vy &
aifeFT 3 7 2 gH il 7 AT g aTel
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& TEAT AGT HATAT | 3T Y G W
wq faemedy foard stdr @t o ot
g 36 FAUS TA™I F1 fae T
gt g @ S gar avs i =fEy |
T T q7 T WA FY SAAAT
Fai ? s fgewa g e d, g
ST %Y At A1 4t fF g & we
qifqade X Al a9 7Y mfa]
ST TET &1 3w ¥ 9RO § oF wewd
7 AET AT & A% @HT o) ata
& ew agt o o wFy § | Ty THTER-
77 g1 #1% g 7 e 1 auwr Ay
T § 1 5T #1E Mar @Y Faar )
mf@e qFr oo, Melr =<f), FF @
7L & 9 ol fa= o wigwn & fog
3T g1 § 7 23 &t favar & fodt
YT gAT g, 7 w379 =+ wigwt & fog
g3y gaT 7 & Ifew & far & fog
FITEATE | & 48 Te Fga1 g (% 2w
FT 9T G99 AW GAT Afgd ag qur
& TEAT § 9T TITH WO AU W RF |
U ST AT F°% W AT & ATg
gsfra (ST g1, oAl agd ¥ fewww
F3feq ot § feggw #% oF T
frwra fowd wz3em &) qaEa T 1
T B IS w1 ST ITHT AT
% g0 i ; o i v 8
& AMAT WET Fad & (% qar @ &
AT Jg §9 @1 fF AT TIAT q3|14AT
I 7T 377 E39 FT FY W & & &
g et § o faar qmav g ?
FAT qg a9 & fF #0971 X
¥ Ffoiw aicfwae frq uafmafafe
afefede =T eddw fag o & 1
F1 98 9 T8 & wTuy @ a%
feg ge & % A9 Teams 7 FAST
[T THEAT § A T Fgar A&7 § fF
W OF FOI &A1 @9 F7 & fufaedy
& ot @ 10 FOT TAT GF FIE& NEH
fafet a7 @%a1 § | QY a fag
qw ¥ §f 39 W F F0 fEFTAT
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w3| Fga & fF 999 vy ar
gar 47 IEFY qrA fgeml § ater w@w 4
FHA o eE # 6 faat
T § 25 fufaee, @ fafaeey, fedt
fafaeex s w1 oK @I 7 23
g WX | 9% FgT © fF gaw
fafaes< aat g 7% | Tiew fF gt
F1X¥ oY foer sty | &R wwT § foparay
T 79gd & ga HR A A Fard
& o fufaee o7 oo & fag
TETE F4T | T fag FT G @i
fardy #7 &1 § #FT T G567 & qnfd
g ETT F FW F T WQ ) @
fafaeex #07 a9 ¥ 3HET Saqg T
AR g T 90 g Efew s & g,
q OO ST & qQF | AN GET FLd
& fr 4% agr § wel ¥ g A% g,
Fgi & gran fay fafesd am gi &
grek @ & fau geaamw w740
T g0 avF @y ¢ & 6 faat &
ferq 24 fafrer w@ ™ § | uF-
oF fad & fau 4—4 fafarex fedy
fafmex , @2 ¥ a0 far o @
g St & {5 el Sff 71 AT A Ay
FEisT W §1 F ag g fag
fafrer s € f& = &) RawT
F | Fag u9 T =g § g
dE Y QAT AAA TN W aG
F A FGT AV FHE W FY GFHT
g W7 R Gfy g # wdem
TEE F OWFT OH TW F aFT g b
ARTST ZHAT & 91 CATHA & F1H o
aifgq | ag WX FHAT AT S WA
¥ fgars e ot | A A qew @
f& gl &y =of frrrer S v B
TET A H A7 FHTEL H Hro wmdo
o & T@-TW AR AN FAX I |
BT qZ T G & TG AT TIFIREG )
FIUG TFT FA FT A7 qHAT § T
e A qTH FART gl | TEIew FY
wr oaea o 5 &wEl ar e
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FA T A&, T ATTEAG S F
FEI UL TA | AU AL 91 ag faex
TR ARET ST &7 TEE AT T8 T
gty fied w@ar ar | F @Y g9
SYEY AT K AT WA wWIew FY A
g A gl & @g FHT AR
R S 1 C A 117 s O
et AR foedw aiw & 4y
oAl =1feq i ga¥ 3w &1 avs
HIAGT T | ISH{TAT Y T T o7 |
Efear & {F S @ ag R
wwizm 7 meer fFar ot U faar
TF gEEd & faars seR aerEd
ot | safae @t fF gFwa swq Tx
q= 9T A7 AfeET agl g oA

T e

ew, ¥ UF 17 $F @7 97 93
T Y Fg W AT | T § AW
FAG &Y AT E HAUAT JIFHT FT g AT
sarat e &y s @war | oA
AT T o BT FowT FY QAT
g @ g uEle waddT g9id |
T Kt faene wEm sl ar i
o faoe & #9199 fF Fom
&y feem a@r =g Sy wrefaal
F UATg 7 WE T W1 fagaw
S o FIT W@ Sgaw  gLETL AT
T Fadl WM AR qew A BET FX
agy v g 1 dafw oad &
A 9 AN FTEl €T qTF G |
gefmafedy  wfefede ok wwfeal
& faq *O Toar v FHEE F
mfFe & faar fear smarg e #1%
qed JTdT AEI &1 &9 I & aB
1T Ay 491 g § 1 3w o2 faa
g3z Ou fufeaw wy § =
¥ 3@ aay TR Agr fwar ar
grar f& gfafafel 7 @@ swmEx
Y gCE St @ gEwa Ay gy
gfew T 30 FY 9 FIAT WIEA & )
T W BN IEU TR FAMAT AR
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g1 =% foqg 7 gersr fwar g1
TR Teng gfqafedy &1 & faama
Y & uew fF Amrem @gw #y
TET O T SR A A o far
FE 987 W=t fagr 1w a8 a0 L
I 997 qg ST g gl 41 fF ag
FAT Aftew AT F1 w@Sy a1 afe
R firpam ¥ ag S 7 R
THHT A9 A3 § (6 ©@ITF AT FB
w=ol farad § o g F3n =feg,
TR ET FT E A GA W Fafae
F difer Ao # 18 AT ¥
qger w]rar  feaea wsIm oA T
fadh ge & afer o fr aromet oY
¥, A AW AT R AL, AE
a1 & eI, AT SR gAY,
T AET ARy gerrdy, faeg
gATAT g FAen WM fag Al ahe
FQ fF 18 adr@ T T TIET §
Y AN T A gH Miewi AR T
¥ WAT UFT 8, &9 Y TW a9 FX
W Ty § afew w fawt ®Y S
T wwa g feei ®v Siaw & fag
TEAT AT AMEY, 97 § FTH AT
Tfeq, s=or  gaF F@T  =@ifEy |
a7 gviE ag § fF g o
F gEadr L afww 6 forai a7 aRa
F1 Hw fofaeeT wgar g &5 o=
FHIE FFw W G fear @ afe
# gar7 fag a0 ) =fa wrar g A
TEFT  UF A1 AR aren et
FAATHAT 54 f 7w 1 @re @dy

gigl "W #ify faw avsar
T g faww ? ouw grEcE suEl

& BT & gTg W AW T TE I AT
FIT §, AT qTEd T IIGIX F
& o ety #T TR FAE,
T Tt 17 T & TAR A AG /7T
a1 aTed § fa wege W wedl farear
R W TEd TEAT FEIAR F4T
gaF fEm® #egw 941 & & #1 H-
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QF FIT g SN AT I8 9T &Y
[ gfg awg I @ ¥4 W
1 T g g F AR T
%]

SHRI XHANDUBHAI K. DESAI
(Gujarat): Madam Deputy Chairman,
in the short time at my disposal I
would like to place before the House
only 5 few points for the considera-
tion of all of us. As far as student
unrest is concerned, it affects all of
us, as citizens of the country, the way
in which the unrest is going on and
the way in which it is being utilised
by interested parties . .

SHR] RAJNARAIN: The Congress

Party.

SHRI KHANDUBHA]I K. DESAI:
Even if it is the Congress Party, I am
totally against students being utilised
for any ulterior ends by any Party,
whether it be the Congress, the Com-
munist, the Jan Sangh or any other
Party. During the last two decades
or so, students, by and large, have
not been given proper education from
the beginning. What has happened is
that quantity has increased. Quality
has comsiderably deteriorated. And I
had occasion to say about four or five
years back that unless the quality of
education was properly looked after,
we would never be able to stem the
tide of this unrest. When we of the
older generation think of what is go-
ing on in the last few weeks we ap-
prehend a very dark future for our
next generation. We have got our
own doubts g8 to whether they will
abide by discipline, respect for autho-
rity or have considerativn for law and
order. I do not mean to say that one
Party or the other is responsible. All
of us sitting here are responsible for
the present state of affairs as far as
students are concerned. What we find
is that the cultural, spiritual and reli-
gious values have come down consi-
derably among our younger genera-
tion and that, In my view, is due to
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religious or spiritual instruction being
more or less practically taboo from
the beginning of their educational
career. We stand by secularism.
What I mean by secularism is toler.
ance for all religions, but that does
not mean irreligion. So, some steps
must be taken Dby our educational
authorities to inculcate in the minds
of the young people moral and spiri-
tual values. That, I think, is a pri-
mary necessity to begin with. Al-
most all Parties politically agree on
this one point, barring one or two,
that under no circumstances an im-
mature and impetuous student com-
munity should be utilised for extrane.
ous purposes. As Mr. Vaishampayen
said the other day, most of the inci-
dents and events of unrest related to
non-academic affairs. Whatever it is,
when a doubt is expressed in Andhra
or Kerala or Mysore or in UP. or in
Bihar or anywhere else that the stu-
dents are being utilised with some
ulterior motives, I think we are com-
mitting a5 great sin for the future
generation. The relation between the
teacher and student also should be
put on 2 very Pproper, constructive
basis. There must be in every educa.
tional institution a joint council of
teachers and students, who will dis-
cuss across the table any academic
issues that might be troubling the
minds of the students on the one side
and the minds of the teachers on the
other.

SHR1 ATAL BIHARI VAJPAYEE:
Academic or non-academic?

SHRI KHANDUBHAI K. DESAI:
Only academic issues, not non-
academic issues. That must be toboo.
Non.academic issues cannot be discus-
sed in an academic institution. It
should not be.

SHR] ATAL BIHARI VAJPAYEE:
Madam, may I seek a clariflcation?
What does the hon. Member mean by
academic issues? How are the exami.
nations to be conducted, how are the
syllabi to be decided? How can these
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things be discussed with the students?
1 can understand if there are deficien-
cies in hostel arrangements, if there
are no facilities for libraries. Thesz
issues can be discussed. How can
academic issues be discussed?

SHRI KHANDUBHAI K. DESAI:
Scholarly issues and all academic is-
sues automatically come in. Now,
what I se2 among the students ig that
they are not satisfied with the amenity
that is being made available to them.
Now, on those issues, a joint com-
mittee and a joint meeting between
teachers and students can be utilised.
1 do not think prohibition of the police
from entering the campus or college
premises will serve any purpose, un-
less, of course, the Education Minister
thinks that the wuniversity campus
should be made as a sort of semi-
police authority, the Vice-Chancellor
or the Chancellor being empowered
with powers to have what we call
safety valves. Mr. Vajpayee has sug-
gested that there should be created a
sort of university campus police force.
Then and then alone you can rule out
the police. Otherwise, as we have
<een, a year and g hall ago, the life of
the Vice-Chancellor or the Registrar is
threatened. What has {o be done?
Obviously the police has to get into
the campus to protect the life and
property of the university.

Lastly, the time has now come,
when the hon. Education Minister,
while looking into the latest Commis-
sion’s Report, must associate som?
Members from either House of Par-
liament in a sort of close taiks, so
that we can discuss this problem in
detail with him so as to evolve a final
policy to be followed in the next few
vears. As I said in ithe beginning,
education, during the last fifieen or
‘wenty years, has deteriorated to an
extent, because people who are not
fit to go to universities are being re-
cruiteq to universities for imparting
education. I suggested last time, when
I spoke on the University Grants
Commission’s Report, that there must
be scrutiny at the end of the school
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leaving examination, so that those who
are fit to receive university education
may go there and the others must be
siphoned off, at that stage, to other
technical institutions or other educa-
tion. This is all T have got to say.

SHRI M. C. CHAGLA: Madam De-
puty Chairman,. I think we all agree
on one point and that is that we have
had a very useful and valuable dis-
cussion on a very important topic. I
th_ink the House should also agree
With me when I say—and I say it
with due modesty—that, by and large,
there is general agreement with the
statement that was laid on the Tabie
of the House. Madam, in my cpmion
students unrest is a symptom of a dis-
ease. It is not the disease itself.
Before we can find a remedy for this
unrest we must diagnose the disease.
If our diagnosis is correct and sound,
we will be able to prescribe the right
medicine, but if we do not diagnose
it properly, then whatever we do we
will not be able to get to the bottom
of what is happening unfortunately in
our country.

Madam, [ agree with my hon. friend,
Shr1 Ramachandran, that our Injian
student is a very fine student. I have
been in touch with students for many
yearg of my life. I met many Indian
students in the United States angd in
the United Kingdom and 1 have al.
ways been proud of the Indian stu-
dent. T think student to student our
Indian student is as good as any siu-
dent anywhere in the wo:ld. He has
the talents, he has the capacity, he
has the skill. Give him the opportu-
nity, give him the atmosphere, and
he will do as well as any student any-
where in the world.

Madam, what is the trouble? What
is the disease? I will divide it
under four heads: educational social,
economical and political. The educa-
tiona] trouble is this. My friend,
Shri Khandubhai Desai just told us
about the trouble with education.
There has been expansion. Undoubt-
edly there has been expansion. If you
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only look at the figures of what has
been done in education since freedum,
it is something to be proud of. Take
your minds back before independence,
See how many students were there in
primary schools, secondary schools
and universities, and look at the figur-
es today. May I say this to the
House that the educational field is the
only field which in the Third Plan
has achieved most of its physical tar-
gets. But expansion brings its own
problems. I agree that quality has
gone down, standards have gone down,
and that is one of the main educatio-
nal problems. What we have to do
is while we are expanding, we should
consolidate and look after the quality,
and that is our main attempt today.
When I said that quality has suffered,
we have today 66 universities; our
university population is 1} million.
Compare this with what was the
position before independence and you
would realise what the situation is.

SHRI MULKA GOVINDA REDDY:
It is not a right comparison. You are
comparing with what was happening
before independence. You compare
with the countries which have attain-
ed independence and what is the pro-
gress made in those countries.

SHRI BHUPESH GUPTA: Compare
with the U.AR. for example.

SHRI M. C. CHAGLA: The other
day the Education Minister of Liberia
called upon me to discuss educational
problems of his country and 1 asked
him how many universities he had in
his country. He said one university
and 500 students. I told him: “How
happy and fortunate you are”.

SHRI BHUPESH GUPTA: May I
ask

SHRI M. C. CHAGLA: 1 will yield
to my hon. friend whenever the inter-
ruptions are relevant. Not otherwise.

s Qe gt Jrgd, fade
# qewi § AHTFAT AFAG WATS ) TR

l

FNR 4TS 25 § 30 y9Tz, WITAAY F
BT 18 3717 4 490, IO F_T
7 g 918 UF Y% 8 §9z |

§HRI BHUPESH GUPTA: Bear in
mind the population and the size of

the country and the total national in-
come.

SHRI M. C. CHAGLA: I am coming
to the question of income, Omne of
the main results the most unfortunate
result, of this expansion has been that
there is very little contact between
the teacher and the pupil, and 1 think
one of the most important things that
should happen in a university is a
constant dialogue between the teacher
and the student. A university is not a
place where you just go to listen toa
lecture, which may be out-of-date,
take down notes and pour out what you
have learnt before the examimer. A
university is a co-operative movement,
a co-operative movement between the
teacher and the taught. There must
be constant communication, there
must be constant discourse, between
the teacher and the taught. As I said,
one of the most unfortunate things
that has happened in our universi-
ties, and I realise if painfully. is that
there is very little contact between
the teachers and the students. But
this is due to expansion. Somebody
suggested that we shoulg have a tuto-
rial system. I agree. But does my
hon. friend realise what a tutorial
system costs, how many tutors you
want for so many pupils? When I
was in Oxford, for every
three students we had
one tutor. Is that possible in
our universities? 1 wish we could do
it. There are many things I have
dreamed of in education, but I am
handicapped.

I will come to the question of reme-
dy. It has been rightly said that to-
day there is no respect for the teacher.
We in India have great traditions of
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guru and chela. The chela
down at the feet of the guru.

is to lie

SHRI BHUPESH GUPTA: We have
now a tradition of gurumaharaj and
chela.

SHRI M. C. CHAGLA: I hope that
day will never come when the guru
will lie down at the feet of the chela.
I am very modem, but I think there
are some great things in our past, in
our traditions, and I think one of the
things we should maintain is the tradi-
tion that the chela must aways be
respectful to the guru. But—this is
important—what was the guru whom
the chela respected? Not the guru
we have today. But he had honesty,
he had integrity, he had scholarship,
he had 5 sense of dedication, a sense
of sacrifice. It is that guru whom the
chela respected. One of the main
things that is happening today isthat
the student knows that the teacher
or the Vice_.Chancellors who are sup-
posed to lead him, counsel him, ad-
vise him, are people who have been
appointed not on merit but on other
considerations.

SHRI AKBAR ALI KHAN: 1t is sad.

SHRI M. C. CHAGLA: I think two
or three hon. Members, my friend Shri
Jairamdas Daulatram and Shri Khan-
dubhai Desai and others, suggested
that there should be a student-staft
council. I entirely agree. We have
already written to all the universities
to do that.

SHR1 BHUPESH GUPTA: But no-
body listens.

SHRI M. C. CHAGLA: The Osmania
University has already done so. You
must have seen it in the newspapers
today or yesterday. The Vice-Chan-
cellor of the Aligarh University told
me that they have done it and the
other universities are following the
example. I think it is absolutely
necessary that in order to have this
dialogue between the teacher and the
taught, if not on a large scale, at least
on a representative scale you must
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have in every university representa-
tives of the staff and representatives
of the students.

Let me turn to the other problem,
and that is social. Let me frankly
admit that there is a sickness in this
country, As I said in my statement,
there is a malaise in many sectors of
our society. Let us be frank. There
is dishonesty, there 1is corruption,
there is hypocrisy.

SHRI BHUPESH GUPTA: There is
nepotism,

SHRI M. C. CHAGLA: There is
nepotism. Any other things that my
hon. friend would like to suggest 1
would accept. The students are a
part of society. They are affected by
the society, My friend Shri Khandu-
bhai Desai said that we must teach
him ideals and ethics. Why don’t we
start teaching the older generation
before we turn to the younger genera-
tion? Why don't we teach the older
generation to believe in fairness,
honesty and integrity before we go to
young people and sermonise to them?
What right have I got to talk to a
young man about honesty and inte-
grity if my hands are not clean?
Therefore, this is the sickness that so.
ciety is suffering from. The cure lies
in doing what we can fo improve the
standards in society.

=t qARATAGE ¢ qAEE AF A,
3 ag AW FET A E L qAT TS
GREIBE 1

SHRI M. C. CHAGLA: It has noth-
ing to do with the ‘sarkar’. It is not
a sickness confined to this country, it
is a sickness of civilisation. You look
around what is happening outside. I
was reading only two days ago in the
‘New York Times’ as to what is hap-
pening in the Berkley University in
California, one of the finest universi-
ties. All the students and the teachers
are trying to put the university admi-
nistration right. This is the result of
a change, a revolutionary change, in
society itself. We are changing over



665

[Shri M. C. Chagla]

from a mediaeval society into  tech-
nological society.

Motion re widespread

(Interruption by Shri Rajnarain).

Please permit me to go on. We be.
lieve in material possessions and there
is a vacuum in our soul. We have no
scope for emotional satisfaction. And
this is what is happening all over the
world. There is a sense of frustration,
there is a sense of futility, there is a
sense of insecurity, which is affecting
all the young generation

SHRI BHUPESH GUPTA: There is
a sense of indignation.

SHRI M. C. CHAGLA: Even in my
friend’s favourite country, the USSR,
that is happening, not only in the
USA or India. As I said, this is a
world problem whicp affects not only
the young people in our country, it
is affecting young people all over the
world.

Then in this country there is another
problem. There is a big gulf between
the older and the new generations.
Even today the parents of these boys
and girls are orthodox, old-fashioned
and religious. The young people are
becoming modern, with g modern out-
look believing in many things which
their parents do not believe and not
believing in many things which their
parents believe. And this has also
caused frictions and maladjustments.

Then the other is this—ang this is
one of the big problems which we are
trying to solve—and that is the use of
leisure. Our students have too much
of leisure on their hands. They have
long vacations. They have got four
or five hours to work in colleges and
the whole zfternoon is free agnd they
do not know what to do with their
leisure, This again is a problem of
civilisation. All over the world we
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not telling the people there what to
do with their leisure. But in our
country the problem is even greater.
Young people should be given some.
thing to do and I shall deal with that
when I come to the remedy.

Then I turn to the economic prob-
lem. I need hardly say how poor our
country is; 1 need hardly say how in
the case of a majority of students the
fees that they pay are the Lifc
savings of their parents. A poor
father lays by money so that his son
should go to the college and become a
graduate or an engineer or a doctor.
There is an over-powering feeling of
poverty and that brings with it insecu-
rity. The same sense of poverty
brings about uncertainty about the
future. What happens to these thou-
sands of students who are in the col-
lege today? They do mnot know what
the morrow will bring to them. Will
they get employment? Will they be
able to earn something? Will they
be able to look after their parents in
their old agz, parents who have saved
everything to educate them? Then,
well, unemployment is a big problem
in India. But, as you know, ope of
the most explosive factor in scciely
is the educated unemployed.

SHRI BHUPESH GUPTA: And it is
growing.

SHRI M. C. CHAGLA: And we are
creating more and more educated un-
employment in our country.

Then I turn to the political prob-
lem. 71 would like to know this and 1
would like to have an answer. Many
of these grievances that I have re-
counted have been there for a long
time. Why i5 it that they have sud-
denly come to a head? The answer
to it is not far to seek. Why is it ihat
all these ventilations of grievances,
agitations, follow a certain pattern?
And I suggest that not only is there
2 pattern but there is somebody who
makes this pattern. Also ask yourself
this question: Why is this particular
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time selected for these agitationg and !

violance?  Again, the answer is, the
election is in the offing.

SHRI BHUPESH GUPTA: No, no:
at all. In MP, the agitation started,
as you know, from an incident that
took place at the gate of the school. ...
(Interruptions).

THE DEPUTY CHAIRMAN: Order,
order.

{! AHATTAN : THAFAA § I979
g @ a3 fawr 991 AT wmAr
gaa 3dY & f5 oaqww grm @ fag
EEC AR AR

SHRI BHUPESH GUPTA: I will tell
you two incidents, you kindly consi-
der., What happened in Gwalior was
not an organised incident. A car
crashed at the gate of a hostel and
out of that some trouble took place,
in a polytechnic institution. Nobody
knew that a car would come and crash
at the gate. It was an accident. In
Tripura, the trouble started because
some policemen, armymen or the
Assam Rifles people sudden]y beat up
some students who were selling
cinema tickets. Then an altercation
developed and then shooting took
place. You have a judicial mind. I
would therefore request you to kindly
look into each individual case and you
will find that they could not be fore-
seen by anybody, much less organised.

SHRI M. C. CHAGLA: Well, I have
used such judicial capacity as I have.

Sy URATAGN : TAFT IJALT Y
Fgl @1 @5aT § {5 717 gRFwT arqa
1za § zafad ¢ar %1 @ &)

SHRI M. C. CHAGLA: Mr. Rajnarain
took 50 minutes this morning. I did
not interrupt him once. Permit me
to say what I have got to say.

THE DEPUTY CHAIRMAN: Mr,
Rajnarain, please do not interrupt.

i
(
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SHRI M. C. CHAGLA: Let us look
at the characteristic of this agitation.
One agitation is carried on very often
for non-academic purposes. The
second one is a genuine agitation, pos-
sibly as my friend says, such as that
whiep happened in Gwalior or Indore,
wherever it started. Sympathetic
strikes and sympathetic agitations take
place in other parts. Students send
bangles to other university students.
ask them to defy law, ask them to
come out of the universities and join
the strike. And I do suggest—and I
would suggest with all the emphasis
at my command that political parties
are behind this agitation.

SHRI BHUPESH GUPTA: I do re-
pudiate that with all the emphasis at
my command. (Interruptions).

Y CTRAATIGN : JAL IG5 NG H1E
qifafese adf § ot ag wwa o f 2

THE DEPUTY CHAIRMAN: Order,

order. There must be some discip-
line. Two Members cannot speak to-
gether. Mr. Chagla, would you give

way to Mr. Hathi?

SHRI M. C. CHAGLA:
giving way.

I am not

THE DEPUTY CHAIRMAN:
will continue after his statement
over.

You
is

SHRI ATAL BIHARI VAJPAYEE:
May I request the hon. Education
Minister to publish all the evidence
that the Government has got against
political parties? Let the political
parties be named and all the evidence
against those political parties should
be made public. We are prepared to
face the consequences. Do not blame
political parties.

SHRI M. C. CHAGLA: My friend,
Mr. Vajpayee, should not get so
angry with me. I was going to give
him a very great compliment. (In-
terruptions.)
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THE DEPUTY CHAIRMAN: Order,
order.

Minister of State for Home Affairs,
Mr. Hathi.

SHRI M. C. CHAGLA: Shall I stop
in the middle??

THE DEPUTY CHAIRMAN: If you
do not mind.

SHRI LOKANATH MISRA: What
is the statement about?

SHRI M. C. CHAGLA: Madam, I
want to strike a solemn note

THE DEPUTY CHAIRMAN: I want |

to know, Mr. Hathi—are you making
the statement now or would you wait
and make it?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI JAISUKHLAL HATHI):; At 5.30
I will have to be in the Lok Sabha.

THE DEPUTY CHAIRMAN: Mr.
Hathi will make a statement now.

SHRI M. C. CHAGLA: Is this fair
to me? I was supposed to have begun
at 4.00 I started at 4.30.

THE DEPUTY CHAIRMAN: He has
to make an important statement.

SHRI M. C. CHAGLA: Let him
make it after I have finished.

SHRI ATAL BIHARI VAJPAYEE:
Not tomorrow. (Interruptions.)

5 P.M.

THE DEPUTY CHAIRMAN: Order,
order. If the House so desires, Mr.
Chagla will finish his reply. After
that, Mr. Hathi, you make the state-
ment. But if he is otherwise engag-
ed in the other House, the House
may have to wait.

SHRI BHUPESH GUPTA: What is
that statement? We do not know. On
a point of order. You have said,
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“If the House desires Mr. Hathi to
make the statement”. We do not
know on what he is going to make
that statement.

SHRI JAISUKHLAL HATHI: The
point is this that yes‘erday in the
Lok Sabha the Speaker directed that
a certain further information should
be given to that House about the
Delhi incidents and I am making
that statement at 5-30 p.M. in that
House. 1 will make that statement
here tomorrow at 5.30.

SHRI MULKA GOVINDA REDDY:
We want that statement to be made
now, today.

SHRI M. C. CHAGLA: The hon’ble
Minister can make the statement
there and then come here. Mr.
Chordia has to reply.

THE DEPUTY CHAIRMAN: Let
him finish there and then come and
make the statement here. But it
should be made today.

SHRI ATAL BIHARI VAJPAYEE:
Madam, I have given a number of
Calling Attention notices. Let the
hon’ble Minister accept them and
let them be replied tomorrow in the
shape of statements. We do not mind.

SHRI BHUPESH GUPTA: 1 have
given a motion that the situation on
the 7th November be taken into
consideration. It is a perfectly wvalid
motion. This should be taken up for
discussion so that we can discuss
this matter. Let there be no uni-
lateral statement.

THE DEPUTY CHAIRMAN: Am 1
to understand that you would not
mind if the statement is made to-
morrow? What is the opinion?

SHRI BHUPESH GUPTA: We do
not know what 1is the statement
about.
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THE DEPUTY CHAIRMAN: The
statement is about what happened
the other day.

SHRI MULKA GOVINDA REDDY:
Let him make it now and go.

THE DEPUTY CHAIRMAN: Mr.
Chagla, you may continue.

SHRI M. C. CHAGLA: May j strike
a solemn note? My days are practical-
ly over. But when ] look around,
what is happening? Really it worries
me it pains me. It is an alarming
situation. We must think of the
future of our country, the future gene-
ration, those who will become citizens.
And the one most terrible thing that
is happening in our country jg the
emergence of violence and the erosion
of all discipline. I think it is not 3
party question, It is not a political
question. It is a national problen,
and I think on this we must all be
agreed that violence must be put
down and discipline must be main-
tained.

What is the future of our country?
What can emerge out of chaos and this
erosion of discipline? What can
emerge? One thing I am sure of, that
unless we are careful. unless we put
down this chaog and indiscipline, the
first casualty will be democracy and
parliamentary institutions. After all,
when we gained our independence, we
gaineq it for democracy, for the liberty
of the individual, for the rule of law,
for parliamentary institutions. This
was to be implemented by certan
institutiong which we valued ond one
of the most important institutions is
this House and the other House which
constitutes the Parliament of India.

SHR] BHUPESH GUPTA: We want
to reduce your majority there,

SHRI M. C. CHAGLA: You Jo
that through the ballot box, nnt
through violence.

SHRI BHUPESH GUPTA: Surely,
with your blessings.

[9 NOV. 1966 ]
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. SHRI M. C. CHAGLA: And, there-
| fore, my appeal to political parties is,
| please keep off the Universities. Treat
! them as holy ground. Use your influ-
ence wherever you like. Make your
speeches wherever you like. Attack
the Government wherever you like.
But treat students as a community
which has got to be reared, nurtured,
nursed. ...

SHRI BHUPESH GUPTA: Enlight-
ened and activised.

SHRI M. C. CHAGLA: Mr. Bhupesh
Gupta talkeq about the Oxford and the
Cambridge. I had the good fortune or
the misfortune to be myself at Oxford.
We had political societies. We nad a
Liberal Society, a Labour Society, a
Conservative Society and an Oxford
Indian Majlis of which I had the proug
privilege to be the President. We
used to invite speakerg from all over
the country to come and speak to us.
But we did not join or participate iu
active politics, I am not suggesting
for a moment that the studentg should
not study politics, that they must not
know what are he issues before the
country. But what [ am saying is that
the primary task of the students 1s to
study, study not only the academic
subjects, not only for the examination
but to study even political problems.
I am not shutting that out. I am not
saying that they should not know
those things. But when my friend
Mr. Rajnarain sayg and glories in it
that he will instigate the students to
carry on agitation against the Govern-
ment [ say this to him that he is aiding
and abetting violence. This instigation
to students to agitate ig bound to lead
to violence. He has seen what is
happening and he sayg that students
have a right to do so.

He gave a long autobiographical
story of what happened in the good
old days. I am very grateful to my
friend, Mr. Jairamdas, for clearing the
issue. We are often in the habit of
taking Gandhiji’s name in anything
| and everything. But Mr. Jairamdas

~nao
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hag made quite cleay what Gandhiji
said. What Gandhiji said was this: If
vou want to participate in pelities,
leave the University and cease to be
a student, But while you are 3 stu-
den! you must remain a student.

SHRI A. P. CHATTERJEE: He
never said that. You are misquot-
ing Gandhiji.

SHRI BHUPESH GUPTA: He
never said that except in tne Non-
co-operation Movement. That he
did in the Thirties and Forties .

THE DEPUTY CHAIRMAN: Order,
order, Please continue.

SHRI M. C. CHAGLA: 1 am too
small to contradict my friend, Mr.
Jairamdas. He was Gandhiji’s lieut-
enant, He has quoted him and he
has rightly quoted him.

SHRI AKBAR ALI
he said that in twenties.

KHAN: And

SHRI JAIRAMDAS DAULATRAM
Madam Deputy Chairman, may 1 with
your permission and with the per-
mission of the Minister, intervene
for a minute to clear this point?
Gandhiji wanted to  separate stu-
dents, while working and studying
in schools, from political action. He
asked the students to boycott all
Government institutions, leave edu-
cation and join the Movement. With
regard to others who did not join the
Movement he wanted them to con-
tinue in the national institutions as
s.udents and not take part in poli-
t1cs.

SHRI BHUPESH GUPTA: Under
Gandhiji in Bengal an institution
was started. Rabindranath Tagore
started the Viswabharati where stu-
dents studied and also participated
in politics. A national institution
was started by Aurobindo Ghosh
and, later on, by others in Bengal
with the Dblessings of Gandhiji.
Everybody knows that Gandhiji
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started Universities where students
participated in politics as also stu-
died. Now the hon’ble Minister is
saying .

(Interruption by Shri Rajnarain).

THE DEPUTY CHAIRMAN: Order,
order.

SHRI A P
Gandhiji never .

CHATTERJEE:

T'HE DEPUTY CHAIRMAN: Order,
order. What is the use of everybody
speaking?

SHRI BHUPESH GUPTA: Your
Congress Members should know the
history. I can give you the names,
Madam, of a thousand institutions
started by Gandhiji

THE DEPUTY CHAIRMAN: You
have said so. Yes, Mr. Chagla.

SHRI M. C. CHAGLA: Even if
Gandhiji said so, he asked the s.u-
dents to join the struggle for free-
dom. We are not fighting for free-
dom now. During the War the
English Universities emptied them-
selves, (Interruption by Shri Raj
naraan and Shri Bhupesh Gupta)
Mr. Gupta, you cannot go on having
a running commentary. I beg of
you. Madam .

SHRI A. P. CHATTERJEE: He is
misquoting Gandhiji. Let him say
anything as his own.

SHRI BHUPESH GUPTA: It is a
Conservative Statesman in England
who made the statement that the
battle of Waterloo was won in the
fields of Eton. If it is there that
they were training them for political
activities and everybody knows dur-
rag the last World War what kind of
politics was  there. Mr. Chagla,
you are a bit aged and I am a bil
more modern in this matter.

SHRI M. C. CHAGLA: I am not
claiming any special privilege as a
Ministe* hut even as a Member of
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the Rajya Sabha am I not entitled to
say what I want to say?

SHRI A. P. CHATTERJEE: With-
out bringing in Gandhiji.

SHRI M. C. CHAGLA: This is a
free country. I am entitled to ex-
press my opinion even though I
may be a Minister,

THE DEPUTY CHAIRMAN: Mr.
Chaiterjee, please take your seat.

SHRI M. C. CHAGLA: What T wasg
saying was that during the war, I
know that under-graduates ‘gave up
their studies at Oxford and Camb-
ridge as well as other Universities
and joined up and fought the war,

SHRI BHUPESH GUPTA:. Not at
all. Those who opposed the imperi-
alis. war remained at the college...

SHRI M. C. CHAGLA: Madam,
this is very irritating.

SHRI M. M. DHARIA (Maha-
rashtra): In this ,House the Hon,
Minister, who is a Member of the
House, has requested the other
Members to give him at least a
patient hearing. Are we not {0
observe the rules and regulations?

Mr. Rajnarain made a speech for
50 minutes and there were no obs-
tructions but if they want to treat
a Minister like this, they will get the
very same treatment from this side
also. I beg of you to see that these
Members do not obstruct this way.

THE DEPUTY CHAIRMAN: I
agree. I also apeal to the Members.

SHRI BHUPESH GUPTA: Al
these threats should be ignored.
Then nobody will speak in this
House.

THE DEPUTY CHAIRMAN: May
I appeal to the Members on this side
that they lislen to the Minister even
if he is not quoting or narrating the
real history? Please listen to him
patiently and give your version later.

[ 9 NOV. 1966 ]
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ot TR o f@q  dew,
z9 a1 #1E Frar A8 T @ |
THE DEPUTY CHAIRMAN: WMr.
Rajnarain, you have spoken the
longest without interruption.
ft HAATTAN © F T AT F
Fgal g f% g@ aw Tg % grmr
qTEa F1 A4 B JAR § AfFT a7
wied BT afeam Far g |

IyawufE : wd oW @F T
I
SHRI K. K. SHAH (Maharashtra):

Let him speak what he likes but he
should not be interrupted.

SHRI M. C. CHAGLA: 1If there

was a national emergency, I would
be the first to say, let the students
respond to the call of the country.

When we had our fight with Pakis-
tan, the students rendered help to
the country in various ways but even
today there is a field where students
can participate with great usefulness.

Look al the social needs of our
country. Look at the problems.
They are calling out for solution.

Let the students join in that. I will
tell you. I wrote to the Vice-Chancel-
lors. I said: ‘Ask the students to
join m helping to solve the food
problem. I wrote to them saying:
‘Ask the students to adopt wvillages
so that the students should be able
to do something creative’ If you
adopt a wvillage, there are lots of
things you can do. You can build
roads, you can look after sanitation,
you can look after water supply. It is
not as f there is no national social
work fo do in this country.
God knows there is plenty of it.
Why must the students shout political
slogans? I am not asking them to sit
down in the colleges and listen to the
lectures, as somebody said. Far from
it. T said: ‘Let them do work outside
the college.”’ It is very important that
extra curricular work should be done
but the extra curricular or murai
work should not be to walk down the
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streets of Delhi or Gwalior or Indore,
throw brick-bats, burn buses, shout
at the top of their vioices, etc. That
is not what wa expect of our students.
My friend Mr. Chatterjee said that
there must be agitation if they want
Yo have their grievances redressed.
Why? 1 quite agree that there have
been occasions when students' griev-
ances have not been redressed in time,
I agree that they have not been lis-
tened to sympathetically but I am the
first to say: ‘Listen to their griev-
ances sympathetically. Have a pro-
per machinery to enquire into ther
grievances. Try to understand what
their difficulties are’ Let them try to
understand what the difficulties of the
academic staff are but the ultimate
decision is taken

SHRI BHUPESH GUPTA;
whom?

By

SHRI M. C, CHAGLA: The decision
must be that of the Academic Council.
It should be an academic decision.
Somebody must take the decision. In
every democratic country who takes
the decision except the Parliament?
After all when professors and students
sit round a table, discuss the questions,
ultimately somebody has to take the
decision and that can only be coming
trom the Academic Council, Executive
Council or the Vice-Chancellor,

I am equally strong about teachers
not participating in politics. My
attention is drawn . . .

SHRI BHUPESH GUPTA: What do
you mean by that?

AN HON., MEMBER: The Education
Commission has advocated . . .

SHRI M, C. CHAGLA: I do not
agree with their recommendation.

SHRI BHUPESH GUPTA: There is
a teachers’ constituency. (Interrup-
tions) Do you want to abolish it in
the Assemblies? L .

[RAJYA SABHA ] wunrest among students

|
|
l
!

678

SHRI M. C. CHAGLA: I am in
favour of abolishing the teachers’ con.
stituencies,

SHRI BHUPESH GUPTA: Do no
be a dictatior.

SHRI M. C. CHAGLA; All the
State Education Ministers of the
various States have unanimously
come to the conclusion that much of
the trouble in the academic world is
due to the fact that you have chosen
out a special clasg of citizens and
given them the vote for the Upper
Chamber, o
[ __*. -

SHRI BHUPESH GUPTA: They are
subverting the Constitution, they are
preaching against the Constitution.

THE DEPUTY CHAIRMAN:

not his opinion,

It is

SHRI BHUPESH GUPTA: We want
elucidation. It is g serious statement.
The Ministers are bound to defend
the Congtitution. They take an oath
of allegiance to the Constitution.
Now we are told that the Chief
Ministers say that they do not like
the provision of the Constitution and
the teachers should not have their
constituencies in the various piaces
like the Councils. It is a serious
statement.

SHRI AKBAR ALI KHAN: Does he
suggest that ‘he Constitution can
never be amended?

SHRI BHUPESH GUPTA. I know
we have amended it. Here you want
it in order to curtail the right. I
hope that teachers will make more
demonstrations against it,

SHRI M. C. CHAGLA: I have taken
the oath of allegiance to the Consti-
tution and I will always be loyal to it
but that does not mean that I will not
work '

COL. B. H. ZAIDI (Uttar Pradesh):
Has he not the right to say something
with which they do not agree?
Things cannot go on like this,
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THE DEPUTY CHAIRMAN: Please
continue.

SHRI M. C. CHAGLA: How can [
continue?

SHRI BHUPESH GUPTA: You may
not be interested but we are. When
suhc a statement is made we are
shocked that the teachers’ constiluen-
cies should be gbolished, a right given
by the Constitution. You may not be
shocked at all.

THE DEPUTY <CHAIRMAN: Mr.
Gupta. Mr. Chagla must be left to
finish his reply. He is replying and
whattever is unpleasant or unpalatable
you must listen to him just a5 he has
listened to all the unpalatable things
from this side. Therefore you must
have patience if you are democratic
enough and if you want to keep the
propriety, dignily and decency of the
House. You cannot interrupt without
rhyme or reason. He is only giving
the opinion that was conveyed to him.
What is wrong in that?

SHRI BHUPESH GUPTA: Cannot
we express our shock? (Interrup-
tions).

THE DEPUTY CHAIRMAN: On the
cons:itutional provision # there is an
opinion expressed collectively, it is
his right and duty to convey it to you
all. Therefore please listen and do
not interrupt.

Y QENAAN ;AT UF qrRT
oTF SHHIT & FF ST ate Hr a8
qoAT T AT AL FHRIT HY A )

SHRI BHUPESH GUPTA: I am

very grateful that you hawe divulged
it.

SHRI M. C, CHAGLA: Will Mr.
Gupta please keep quiet?

SHR1 BHUPESH GUPTA: You
have done a great service to the coun-
try by d.vulging it.

SHRI M. C, CHAGLA: I have taken
the oath of allegiance to the Constitu-
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tion and I hope I am loyal to it but
I have not taken the oath %“hat I will
not try to amend the Constitution
where I think it is defective ang this
is the view taken by a large number
of educationists, never mind the Edu-
cation Commission, that the teach-
ers’ constituency has been the cause
of serious trouble in our
country, s view tg which I subscribe.

SHRI BHUPESH GUPTA: Because
you are losing there.

THE DEPUTY CHAIRMAN. This
is going beyond bounds. (Interrup-
tions). Mr. Gupta, if you cannot
keep quiet you must withdraw now.

SHRI M. C. CHAGLA: As I said, it
is my strong ‘opinion and 1 am not
here to express an opinion which
pleases my friend Mr. Gupta which
may not shock him. I do not care it
he gets shocked. It is my firm opi-
nion that the teachers shoulgq not
participate in politics,

SHRI BHUPESH GUPTA: It is our
firm opinion that they shoulg

SHRI M. C, CHAGLA: 1 will give
you the reason. The primary duty of
the teacher is to teach to attend to
academic functioning, to look after
the students while they are in the
colleges, to help them to organise
extra curricular activities after the
collegiate work is over.

SHRI M. RUTHNASWAMY: Is
there any democratic country in the
world which bars teachers from tak-
ing part in politics?

SHRI M, C. CHAGLA: My hon
friend knows that in England there
were two constituencies which used
to elect Members to the House of
Commons, namely Oxford and Cam-
bridge. They have since abolished
them. There is no teachers’ con-
stituency in England.

SHRI M. RUTHNASWAMY: But
the teachers are allowed to contest
the general constituencies,

AN HON. MEMBER: Let
resign and contest.

“hem
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THE DEPUTY CHAIRMAN: Order,

order, no interruptiong please,

SHRI BANKA BEHARY DAS: In
England a Labour Party Chairman
was a professor in the London Uni-
versity. I refer to Mr, Harold Laski.

SHRI K. XK. SHAH: Not
teachers’ constituency.

Irom a

THE DEPUTY CHAIRMAN: Mr.
Shah no interruptions please.

SHRI M, C. CHAGLA.: 1 was shock-
ed to learn that there are Vice-
Chancellors who are Members of the
Upper Chambers in the States. I
was shocked to learn that there are
Heads of Department; in Universities
whp are Members of the Councils. 1
like to know: How are they in a
position to discharge their duties as
Vice-Chancellors, or as Heads of
Departments if at the same time lhey
are Members of Legislatures?

SHRI BHUPESH GUPTA: Mr.
Harold Laski was a Member of the
Labour Party being at the same time
a professor, and as professor he did
his job s» well, which no man has
done. 1 was 5 student there, What
are you talking, Mr. Chagla?

SHRI M, C. CHAGLA: I think Mr.
Gupta is irrepressible, is incurable, I
am sorry I have to keep the House
waiting because of my friends’ cons-
tant interruptions,

Now I come to the remedy. We
know what the remedy is. My friend,
Mr, Chordia, szid so many committees
have reported. The Education Com-
missions report is of course there
with their recommendations in this
behalf. We know what the remedies
are. We know that you want better
teachers. We know tha%t the status
of the teachers should be improved.

We know that their emoluments
chould be increased. We know that
we should have projects, as I said,

where students will be able to utilise
their leisure hours. We know tha.
councils of students and staff should

{
!
!

682

unrest among students

be set up. We know the remedier,
and 1if you look at the Education
Commissions report and the report o/
the committee to which my friend.
Mr. Chordia, referred, all tlus is set
out. But there are 1iwo difficuities
and I will place them before you.
One is. Education is a State subject.
which is being constantly forgotten in
this House. The powers of the Union
Ministry of Education are very limit-
ed. We have no powers with regard
to primary and secondary education.
Even University is a State subject,
and it is only because of entry 66, I
think, we have the power to coordi-
nate and maintain standards of higher
education, we have ‘the University
Grants Commission which can do
something with regard. to university
education. The second handicap we
have is in respect of resources. I am
sorry to say, Madam, that in this
country we have downgraded educa-
tion. We have given it the lowest
priority when, to my mind, it should
have the highest priority,

SHRI M. RUTHNASWAMY: Tt is
your Government that is doing so0.

SHRI M. C. CHAGLA: It is an
inviestment in human resources. It is
an investment in something which
will give us the best results. We
spend moneys on steel plants and
fertilizer plants and other plants, bul
whenever there is economy, education
is the first casualty. May I give
figures of what we are spending on

education vig-a-vis even  some
backward countries? It will surprise
the House. I have got the figures

here. Well first I will givie you the
expenditure on education per head of
population countrywise. Germany
spends Rs. 344. France spends Rs. 343.
Japan spends Rs. 244. The United
Kingdom spends Rs. 516. The United
States of America spends Rs. 1175.
Brazil spends Rs, 24. Ghana spends
Rs. 67. Mexico spends Rs. 65. Nige-
ria spends Rs. 14. Pakistan spends
Rs. 10. Turkey spends Rs. 39. The
U.AR. spends Rs. 48. Yugoslavia
spends Rs. 94, and we spend the
magnificent sum of Rs. 12,
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SHRI M. RUTHNASWAMY: Whose
fault?

SHRI M. C. CHAGLA: Pakistan is
the only country which is bzhind us.

SHR] BHUPESH GUPTA: You can
spend more.

SHRI M. C. CHAGLA: Now let us
turn to the other thing, the percent-
age of national income spent or. edu-
cation. I won’t deal with the deve-
loped countries but let me deal with
other countries. Ghana spends 4.3;
Mexico spends 2.6; Nigeria spends
2.1; Pakistan spends 2.4; Turkey
spends 2.9; Yugoslavia spends 5.1
We spend 2.9 per cent of our gross
national income on =ducation. There-
fore. unless we realise, not I as the
Minister, rot 'my party merely, un-
less the Parliament, unlesg the coun-
try realises the importance of edu-
cation to our country, to our future
generation, to the future of our
national development, we cantot do
much, and therefore we must all rea-
lise and we must all press for much
more expenditure on education.

Now as pagards employment, one
hon. Member said, “what is the future
of these boys? They become gradu-
ates.” 1 quite agree. Now, =as far as
engineers and doctors and profcssional
men are concerned, we are *rring to
find out what are the requirements
for such man-power, and we try and
adjust admissions according to that.
But what do we do with thosc stud-
ents who go in for Arts courses and
become B.A., by the hundrads and
thousands and tens of thousand:? We
have no jobs for them. We have not
planned for them. We canno; plan
for them. The only thing we have
done is this, I know my friend, Mr.
Ruthnaswamy, is against that idea,
but my view ig this. Wpe must be
selective in our admissions to culleges
and universities. But, on the other
hand, every Indian boy or girl is en-
titled to tell the State, “I want higher
education” and the Stats has a duty
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to give it. And that is why I am in
favour of correspondence courses; I
am in favour of pari-time colleges.
No country has a right to deny a
citizen if he wants it higher educa-
tion, but a country has a right to say,
“We will be selective in our admis

sions to colleges.” And this is what
my friend, Mr, Xhandubhai Desai
said that if we want that quality has
to be maintained in our universities
and our colleges, let us restrict our
admissions without denying the right
to higher education to those who have
not got the aptitude to go to colleges
or universities.

We are also trying this diversifica-
tion—again Mr. Khandubhai Desai
said the same thing—that at the high-
er secondary stage, instead of a boy
going to a college—because he has
nothing else to do—we must diversi-
fy education and have technical
schonlg and professional schools where
they can be taught crafts so that they
can start earning. We are trying to
do that so as to prevent this pres-
Sure Oon our universities.

Now l2t me say a word about aca-
demic integrity. I entirely agree that
one of the causes of student unrest
is the sense of frustration, disillusion-
ment, and the bitterness which the
students feel when they find that ap-
poirntments to higher posts and ad-
missions to colleges have been brought
about by political pressures. I don’t
blame the students. If I wag a stud-
ent at a university and if I found
that my Vice-Chancellor was appoint-
ed because of political pressure, if I
found that I could not secure an ad-
mission although I had merits but
somebody else got it because he had
a political god-father, T woulq cert-
ainly feel bitter, I would certainly feel
disillusioned, and therefore it is
absolutely necessarv that we should
have the highest standards of aca-
demic integrity.

Now in this connection, for the sake
of the record, T must correct a state-
ment made bv my friend, Mr. Chor-
dia—it is about Jammu and Kashmir.
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The House knows how much I value
secularism., That is one principle,
one ideal I have stood up for. The
House knows that I have always
maintained that Kashmir is a symbol
of secularism, and when my friend,
Mr, Chordia, made rather startling
observations based on the Organiser,
I immediately asked for the facts from
the Kashmir Government yesterday.
I am sorry that Mr. Chordia should
have given currency to some libelous
statements that have appeared in the
Organiser, and I will state the facts.
In the medical college the number of
students are—63 Muslims and 87 non-
Muslims. I hate these communal
labels, but there they are. A com-
munal isswe was raised ang therefore
I am answering it this way., In the
medical college there are 63 Muslims
and 87 non-Muslims, they were admit-
ted this year '‘making a total of 150,
In the engineering college there were
76 Muslims and 108 non-Muslims.
Does this show that the Jammu and
Kashmir Government is communal?

Now I am coming to the question
of conversion. These are the facts
that T have got. It is true that 11
students of Anantnag wrote a letter
to the University authorities to say
that they had embraced Islam in the
belief that by such conversion they
would secure seats in the Medical
College. Now of these 11 students
one got admission to the college but
with his Hindu name. So he was
taken not because they thought he
was a Muslim but when he was a
Hindu. The other ten did not get
admission even after their statement
about conversion to Islam which they
made before the Deputy Commission-
er and wrote about it to the Registrar
of the University. According to the
report received the boys and girls of
Anantnag who embraced Islam have
returned to the Hindu fold. Compare
this with what the Organiser says.

SHRI ATAIL BIHARI VAJPAYEE:
The hon. Education Minister has not
denied that eleven students had em- |
praced Islam and they did embrace
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I Islam under the impression that they
will get admission. Subsequently when
representations were made—we met
the Home Minister, Mr. Nanda and
the Home Minister, Mr. Nanda, wrote
letters to the Jammu and Xashmir
Government—they have again come
to the Hindu fold. That I agree; that
Mr. Chordia also said. What is the
Education Minister contradicting then?

SHRI M. C, CHAGLA: I am contra-
dicting this.

SHRI ATAL BIHAR] VAJPAYEE:
Why should there be such an atmos-
phere in Jammu and Kashmir that the
Hindu students should believe that
they would not get admission unless
they embraced Islam?

SHRI M. C. CHAGLA: Can I help
anyone having a wrong feeling having
an incorrect feeling, having an appre-
hension which does not exist? The
very fact that that feeling had no
basis; in fact the very fact that . . .

SHRI V. M. CHORDIA: Madam, I
had yesterday quoted this also:

“Last year Government admitted
students with 37 per cent to 45
per cent marks in preference to
those who had secured 55 per cent
'marks or above., This preference
was shown to Muslim children and
VIP children. Many students ap-
pealed to the High Court, and the
State Government had to cut a very
sorry figure.”

I had read this also; why does not
the Minister reply to this?

SHRI M. C. CHAGLA: I have had
no time to check on this. After all,
this was said only yesterday and I
asked my officers . . |

SHRI V. M. CHORDIA: You got
information only about one portion and
not with regard to the other portion?

SHRI M. C. CHAGLA: This was the
'most serious thing, because

SHRI V. M. CHORDIA: This is more
serious. T had reaq this also.
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SHRI M. C. CHAGLA: . . the fair
name of Jammu and Kashmir which
had stood for secularism, which fought
Pakistan on the secular basis was be-
ing defamed and I thought it was my
duty to make the position clear. That
is why I was anxious that these figures
should be obtained, that these facts
should be obtained as soon ag possible
and should be put on the record.

Now next comes the question of
freedom of action for the academic
authorities.
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SHRI M, C. CHAGLA: That proves
that although 80 percent are Muslvmns
in Kashmir the admission is on merits.
After all you must not look in making
admission at the label; you must
not consider whether a person is a
Hindu or a Muslim. He applies and
the admission should be on the basis
of merit. All that I am pointing out
is that the Jammu and Kashmir Gov-
ernment is not following a communal
policy. If it did it woulg have reser-
ved 80 percent for the Muslims. On
the contrary the majority of the seats
goes to a community which is non-
Muslim. That clearly establishes that
the policy that the Jammu and Kash-
mir Government is following is not
communal. Now, may I beg Mr,
Chordia and Mr. Vajpayee not to drag
the name of Kashmir into this? Let
us be proud of ‘Kashmir’s secularism.
Let us remember what happened when
we fought with Pakistan last year.
We should be proud of the fact that
Kashmir . . .

SHRI ATAL BIHARI VAJPAYEE:
We share that pride. The people of
Jammu and Kashmir have joined the
Indian Union of their own free-will.
We do realise that they stand for
secularism in Jammu and Kashmir
but this ugly incident had marred all
that and now it has been rectified. I
would have advised my friend, Mr,
Chordia, not to refer to it but now
that it has been referred it is for the
Jammu and Kashmir Government +to
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se2 that such incidents do not happcen
again.

SHRI M. C. CHAGLA: I am sure
this points out that Jammu and
Kashmir Government was not respon-
sible for it if people were under a
. 'misapprehension that if they embrac-
ed Islam they would get admission
and that was a misapprzhension be-
cause even after embracing Islam they
did not get admission. What greater
proof do you want for it?

Now I come to the question of aca-
demic authorities and the State and
here I think the line has got to be
clearly laig down. I believe in the
absolute autonomy of the umiversity
within its own sphere, within its own
field, 1n academic matters. I also be-
lieve that discipline in the university
must b2 'maintained by the Vice-Chan-
cellor, He is the sole person who
should be responsible for discipline.
The Vice~-Chancellor has great pewears.
He can dismiss students, he can rusti-
cate them, he can suspend them. It
must be th2 judgment of the Vice-
Chancellor; the State does not come
into this at all but there are occasions
when the discipline breaks down when
it becomes a problem of law 2nd order
as happened in Aligarh. When the
Vice-Chanceallor feels helpless that he
cannot maintain discipline that un-
ruly anti-social elements have taken
over, then it is for him and him alone
to appeal to the State, to send for
the police or even the army if neces-
sary—whatever ig necessary—to 'main-
tain discipline. 'That iz principle with
which I entirely agrze.

SHRI MULKA GOVINDA REDDY:
That has been violated in Allahabad.

SHRI M, C. CHAGLA: But I wish
to make this clzar and I must con-
gratulate my friend, Mr. Vajpayece,
on making a very courageous, very
wise and very statesmanlike speech.
He has saig things today about law
and order which it was high time it
was said. Thereforo T offer him my
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felicitations. It requires some cou-
rage coming as it does from  him.
Obviously what he has said on the
floor of this House with regard to the
'‘maintenance of law and order shows
that he has the interests of the coun-
try at heart. When it comes to ths
question of law and order—ang it
must come as the last resort—then it
is wrong always to run down the
police, always to blame the police
Remember it is our police Tt is the
Indian police; it is not tha British
police. What is going to happen to
this country if the morale of the
police is undermined?

SHRI BHUPESH GUPTA: The lathi
is the same and the hullet is the same.
The fellow who gets it hardly fecls
any difference,

SHRI M. C CHAGLA: I would be
the first to condemn police excesses;
I wou'd be the first to say that the
students have been badlv  treated.
And I am sure that Mr. Vajpavee does
agree with what I said that the police
should use the 'maximum of tact and
the minimwm of force. I have said
that the police should realise that
they are dealing with a very senstive
section of the community., When all
is said and done, if after that the
law is broken and then of the police
tries to uphold law and order, if is
wrong for us every time to say that
there are police =xcesses and demand
an enquirv. Remember, Madam, more
often than not it is the minority that
holds the 'majority to ransom in the
university. I know it is a fact thatl
the majority of students want to study;
they have no iime for these pecadil-
loes and this tamashae which goes on.
Thev want to study; they dn not want
to misuse the money of their parents
but the minority holds them to ransom
and gets the colleges and the univer-
sities closed.

SHRI M, M. DHARIA: Even in this
House we experience the same thing.
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SHRI M. C. CHAGLA: Therefore I
say it again. I compliment Mr.
Vajpayee for saying something in
favour of the police which has not
been said for a long time.

SHRI BHUPESH GUPTA: Not at
all; the greatest minority that is hold-
ing the country to ransom is the
Congress Party with 40 per cenl of
the votes . . .

SOME HON, MEMBERS: Too late,

SHRI M. C. CHAGLA: Now I am
coming to an end. Now, the question
is, what have we done since the Edu-
cation Commission gave its Report?
The Report is very recent. We have
started implementing it already. We
have set up a unit in our Ministry to
see how the implementation can be
accelerated. To the extent that we
can take decisions we have already
started taking decisions. To the ext-
ent that decisions can be taken by
the universities, I have called a
meeting of the Vice-Chancellors in
December. To the extent that deci-
sions can be taken by the State Gov-
ernments, I have called a meeting of
the CABE where all the State Educa-
tion Ministers will be present, so
that there is no delay on our pari.
You must have seen this morning’s
papar saying that we have set up a
committee to devise ways and means
whereby students of the universities
can take to social work during their
leisure hours.

Now, I come to the amendments.
May briefly run through the points
raised by Mr. Rajnarain? I shall be
as brief as possible. This amendment
has many pointg and I shall take a
minuta or so for each, The first is,
compulsory and free education should
be provided up to the intermediate
standard. Today we have not been
able to carry out the conslitutional
directive of free and compulsory edu-
cation till fourteen. If we had the
resources certainly we should have
free and compulsory education right
up to the university stage, but let us
at least try and satisfy the constitu-
tional directive. i iy

Al
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The second is fancy schools shculd
be abolished and a uniform type of
schools should be provided for ali.
Now, there are no fancy schools in
this country.

SHRI RAJNARAIN: There are.

SHRI M C, CHAGLA: If my friend
refers to schools with a higher stand-
ard, I say they should continue and
our intention is that all schools should
be of that standard. It is wrong to
bring down people or institutions from
the top. The better thing is to raise
people and institutions from the bot-
tom up to the higher position, But I
do not believe in these schools being
pockets of privilege ang that is why
we are giving scholarships to our
talented boys and girls to attend
schools which maintain a very high
standard of education.

SHRI BHUFESH GUPTA: Very in-
adequate. .

SHRI M. C. CHAGLA: The third
is, restrictions on admission to colleges
and universities should be abo'ished.
I do not agree and I have already
given any reason. The fourth is, edu-
cation should be imparted only through
the medium of the mother-tongue or
regional language. I agree. In schoolg
today education is imparted through
the medium of the monther-tongue.
The Education Commission has recom-
mended that in ten years’ time we
must try and switch over to the
mother-tongue even at the university
stage. 1 hope the universities will
make the necessary preparations for
that purpose. I agree that the logical
evolution of our educational policy
must be that when we start in the
schools with a particular language, in
the university they must be taught in
that language, but the problem is
what we should do in the interregnum
or interval. I need not go into tra
1 have spoken about it very often.

The fifth is, students’ unions with
compulsory membership should l?e
established, 1 am entirely against this,
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In the Banaras University Bill, which |
this House has passed, we have said '\
that students’ unions should be op-

tional and not compulsory. It should

be voluntary. I am not in favour of

banning students unions, but why

should a student, who does not want

to join a union, be compelled to join

it? Why should he pay subscription

when he does not want to pay sub-

scription, when he cannot afforg 1t?

Those who talk about constitulional

rights know that the Constitution gives

you the right to associate, It also

gives you the right, as a corollary, to

dissociate. If T do not want to join

an association, why should I be com-
pelled to join it? Here I feel that I
cannot agree with my hon. friend.

The «<ixth is, free education up to
the highest standard should be pro-
vided for the students who are socially
and economically backward. I entireiy
agree, f the resources parmit it.

The seventh is, ex-Government
servants and ex-Ministerg should not
be appointed as Vice-Chancetlors and
Principals. I have already said that
Vice Chancellors should be appointed
on academic grounds, becausz of their
academic distinction ang not because
of any political considerations.

Then, the eighth is, arrangements
should be made for low-cost hostels
and cheap meals for the children of
those persons whose monthly income
is less than three hundred rupees and
Government subsidy should be given
for this purpose. Again, a very good
suggestion, if resourceg permit.

Ninth, no restriction should be
placed on political parties starting
youth organisations in the universities
or colleges and on the students for
participating in them. It is a most
mischevoug suggestion, a most wicked
suggestion, This is the whole cause
of student unrest. Why should Part-
fes start this? Why should political

Parties start thjs?
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SHRI BHUPESH GUPTA: You said
you believe 1n autonomy. Suppose
the institutiong say, who are you to
go against it?

SHRI M. C. CHAGLA: Why political
Parties?

SHRI BHUPESH GUPTA: It is not
a question of that. It is autonemy of
the institution.

SHRI M. C. CHAGLA: Autonomy
is for the students and not for you

SHRI BHUPESH GUPTA: Auto-
nomy is not for you. Suppose the
Visva-Bharati University decides that
they would allow such a thing, you
have to look into it, You are a re-
fugee Minister.

SHRI M, C. CHAGLA: Then tenth
is, arrangements should be made for
providing jobs according to the apti
tudes and qualifications of the stud.
ents who have completed their uni.
versity, college or school education,
I wish I could supply jobs to avery-
body, but I am afraid it is not in my
hands.

The eleventh is, entry of the police
irto temples of learning should be
altesether banned, I have alveady
exp'ained what my views are about
the policz entering the universities.

SHRI BHUPESH GUPTA: What are
they?

SHRT M. C, CHAGLA: They should
be allowed only if the Vice-Chanceiior
asks for it.

SHRI RAJNARAIN: What
Allahabad University?

about

SHRI M, C. CHAGLA: The twellth
is the principle of “equal remunela-
tion for equal service” should ke im-
'mediately implemented in all govern-
ment and non-government educational
ingtitutions. Well, this is for the
States, We have accepted the prin-
ciple that there should be esqual re~
muneration for equal service,
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The thirteenth is, the teachers
should ordinarily have the right to
participate in the politics of their

choice. 1 do not understand this. 1
do not know what it means. 1 do not
agree.

Then, the fourteenth is, the State
Governments should speng 20  pser
cent of their budgets and the Central
Government 10 per cent of its bidget
on education under any circumstance.

SHRI RAJNARAIN: At least.

SHRI M. C. CHAGLA: It is a picus
resolution. I entirely agree with 11,
The fifteenth is, inaugural and con-
veeation addresseg by Ministers and
Government servantg in the lemples
of learning should be strictly barned.
That would depeng upon the Minister
or the Government servant who will
ba invited.

SHRI RAJNARAIN: What do you
think about your Prime Minister?
(Interruptions)

SHRI M. C, CHAGLA: Then, six-
ieenth, special emphasis should be
laig on technical education. 1 agree.

Then, the seventeenth is, an impar-
tial judicial enquiry at the highest
level should be conducted at places
where firing has been resorted to
in connection with the students’
agitations and the officers in charge
of the administration of those places
should be immediately transferred.
This would depend upon each inst-
ance. To lay down a general princi-
ple that as soon as the police have
taken action you must have a judicial
enquiry, I do not think, is right and
1 hope my hon. friends, particularly
Mr. Vajpayee, will not press tor such
an enquiry.

The eighteenth is, all the persons
arrested in connection with the agita-
tion should be released uncondi-
tionally and the cases filed and
warrants issued against the student
leaders shou'd be withdrawn. Now,
does Mr. Rajnarain realise what he is
asking for? If a student is caught-
red-handed, assaulting someone,
burning a car, burning a bus, accord-
ing to him, he should be released
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unconditionally,  (Interruptions.) 1
am sorry. I do not believe in the en
muasse arrest of students. I agree
that the police should be careful in
arresting those about whom they are
not sure that they have committed
any offence. But if there is evidence
and a student breaks the law, he
must pay the price for it. And I
think it would be in the interest of
orderly government in this country, if
we do not, as Mr. Vajpayee has said,
discriminate between the citizen and
another as far as the rule of law is
concerned.

SHRI BHUPESH GUPTA: Does it
not apply to Mr. Biju Patnaik and
others?

SHRI RAJNARAIN: On a point of
elxplanation.

THE DEPUTY CHAIRMAN: P.ease,
Mr. Rajnarain, we have had a full
discussion on this. Please continue.

SHRI M. C. CHAGLA: I now come
to the amendment of Mr Banka
Behary Das. It reads:

“and having considered the same,
this House is of opinion that a
high-powered Inquiry Commission
consisting of Members of Parlia-
ment, Educationists and other emi-
nent men under the Chairmanship
of a Judge of the Supreme Court
be set up to inquire inlo the causes
of the widespread student unrest in
the country.”

I think we have discussed the causes.
We know the causes and we do not
want to appoint another Commission.

Then_ the amendment of Mr. A. P.
Chatterjee says:

“and having considered the same,
this House is of opinion that a
permanent negotiating machinery
should be set®up at the Union Gov-
ernment level to look into the
grievances of students and to serve
as a means of dialogue between the
representatives of students and the
Government.”

As he himself said, we are always
willing to meet the students and hear
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their grievances and try to do what
we can. You cannot have a perma-
nent machinery like that. Apart from
that grievances are very often local
and the real thing is for the Vice-
Chancellors to meet the students as
you have suggested, and try and
understand their grievances,

Thank you very much.

SHRI BHUPESH GUPTA:
question.

One

THE DEPUTY CHAIRMAN: After
having such a full discussion? I
think, Mr. Bhupesh Gupta, you have
interrupted most number of times.

SHRI BHUPESH GUPTA: I would
only like to know whether he is
aware that recently the West Bengal
Congress has published a list of can-
didates in which they have given
nomination to so many teachers and
they have made capital out of that
point.
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¥ & g &9 ufE &
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ar gt qF ag =1 At T 9Ew
IR # W 7g frdew F@T av ) AF
9 ¥ AT @ AT AT & TT gW 2Ed §
foF g1 WAy farer /G STt 3 FO
F1 WY AT HX TAFT 3ATS oY AT
& WL THAT AT FT AL WA, TH
TR forerr welt guTR 3w i faew &1
F1 FoFaT % TR 30 9F STATATR
I AT HeAl AEET @F T F 3

Fa@ afraA Fgy E ST K g WIE

T H oY 78T Figar g S 98 FE 3 &,
%% zaar 2 F 7 swowafey ¥ §
TATST &< g% AT H =g @1 § @i
¥ gua oaifafga w9F SAF AR
Tz Y@ aFqT g 5 a3 AT 1 gAR
#r o gaw I g #El W
FARR § q1 g7 3% g9 7OgT FE
¥ fau oA FX | 98 T wefoafom
3y fF WX AW W FA9 FAAr @9
gt & v frnfrdt A1 Az g
aaR Aw A wgrg Ay a7 ferfa § 75 aq
SR & qrasiE oY ag A A, At
X arTfos, a9 FO0 F - ZETET
S 5§ gTEw Y ATE o ¥ &g
faar a1 ( ar § SAY AT AT §
fiF STa T BT T AT ATl &
s Ty § €, WIOHT Ag FASA 91
£ T e W H TG A G IR
Toro WY FY ) AT S ¥Ry § OB
Tt FRES S &4 I FOE A T
guer fFar | 9wt e fwas sfaaa
fporT AT & IEHT gAY 39 fRa
q fatr.‘é | 38 F?tfré Report on the
problem of student indiscipline.
qT 2| 1955 H ST gAA FHE A
femarSEF IR A TZE
«The Commission’s suggestions
did not receive enthusiastic res-
ponse from the universities because
the majority of our universities are
affiliating universities and there

were practical difficulties in imple-
menting these suggestions”
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[+ famarpar< waram«r Svfian]
fex g% arg fee FRST 937 AR 39
FAE T 1960 ¥ AT fRar A fHT
qEY a1 F¥ | 9T AT foar & far o
TE ST FTAATEL T, AT T F T &
fad g FdTaT AT FAD fga17 I 9T
fawrfean aX faae 3@ | AR T®
FIALT A1 W farely GAREAT 1 gHA TG FL
ey | zAfry & WA S ¥ =g

fr @7 9g Fa sy & AR A

Y A & a1 fRe A g § A
ga@ feww St tay & a7 98 &
fr faarfadt &1 wofd) & W e
Tifgd a1 A | &gt aF wAAN A
A FT I B, S qF  ToT A
s fifa & weatd &1 gaq ¥ ITHI
SIATEF g A1y 873 |y ara '
FTATT  T@AT ATfgA WL fagriaar 1
TAAIF da ¥ 77 FL afFy QST
F 9T AT § FHY of 077 T8 H qEQv |
TR TG WA G 3H 98 F §
f& saar afsr gofifa & orism fear
S| IU-geAT wWeedT, fw @wa
gl 97 IS & WAT AT S qEA
W F1 AnmaEr foamw & o oF wfaw
qg ¥ &7 ¥ gWH S FET GT T3
FHEAT 92T AR T TFadar Nfed & a5
U T 9T IS F g AT §,
afd 9.9 a9 15 gHHT 7q a7 F Hqid-
FX E WX A HTAT AT FT F,
TTRIAT HL & AW F GHIT FT &
Taq  faa &1 FW@ E, S gER agi
T AT gHI AMEH, g9 I qa &
froarg s & ot ga%1 ag =iy &
gq frarfaal &t sy ag & TwAfa
H 9z &L T A9, IAHT 9G4 6T F7 G
T 9ud S deforw gwaar gAY
g, 7% [ & FEE G0 Ty,
S affas fasm gmT A1fEy, a9
AT S FT F IAH AT A
gHT & I 61 XTI WG Aq7 TgH
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23 1397 7w A% T T g0
g F IvwaA Famar g o@ fawer
F &g o Iufq 14 =nfEd, Iad g
o agmr SRy, fAr 3mE gwmr
a1 IWfg F o @ev Al §, TR
ITH AT A wdE faar @ gl
o o Iaf gy 9 ww 3 g Har
it & TF SME wIAZT T@F § | S
gz Famm gk fogdl & et
¥ WieT T T AT W A g
FEETIH 7 gAT AR £ 1 7 v
fraeT #ar g 5 gf Tsrfa &1 93w
g TEAra ® ogaw,  weAr afq-
afafedr & 7ad Froen § T8 @ 0
Frfgd | AfHT 3HFT AaAd A AE F
g7 WIA AT 1 3H AR H
AT AT F UF T | S ZWIR IA FT
Tgq a1 fagam e g frar & &
i & afz g7 3@ a9 fed #1 aafy |
A9 A & AFKY § a1 &7 gAR T=1da
¥ S uw daa faww, aafaw fawe,
g1 ey S6H wgwT Tw@d §, g
SE ANl F WA FT S FANT §, @
FEA AR A IEARI F IGHY
qoET WX AATT agTs g I9ET AT
il & a%q § o9 I WY qaAifa
o ¥ #, wEm ey § owm
Y H AT Z | AfFT T AT T gw
&< e[ @ (5 ag gty gafifa 59
faenfrdi 92 A19r 7 S, wAlg FAdT
o femafsasm ® afsg aedfa §
arr a7 &r fgafagi & srawsar
TEl
6 P. M.

¥ 4497 ot & ag Wt F WA
g f5 usefis sma  frarfydl &
fegam for s =fed o1 78 =@
A AT A1 T AaeE T@ar
gfr gwag g g v ga @l &y
freat 1 Rrge I Y, Afx 9 ¥ gHaAg
91 F 7 Fafmid fF agam @
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ar 7€ w3 ar gt q¥ af ey |
q EM wgar agt 2 a1 omr @
Thee a1 7@ g e R,
ITH T I AFAET F g€ Snd ar
AR T7T FT1 e fix s ar ag
TeEE A% TEl g | APk uEefiE
fotr 3 & e # o foverr wifeasy wy
THHT GHTHTT  HAT AL T T
FY sqa€yT T Bl fF ZA R F7 Eeww
FH G I AT AT & FITA 7 €22
ST g ST, TeATts aa anal & grivewe
qlegaT  fawa FT AT 9 qraa
fazr &=, rzad & ST 357a% faarfyat
IR e T T G R C AR T B
Foger & qre ¥ (9T wwr Wiy *)
IAY W JET AT T qF BT A0ET
T gasr SfEwT fefewedy g1 o<
34y gFars FF faoy fawmer i1 wifedr
T 379 9] FF A7 79 99T o
gae #gi fosr w1 @ O 99 @
T |

wAATT HAT S oguey S ¥ oag
AT § g 2 WAy ¥ oW
afz 3 A% FT AR AT A A AARAAT
§ afeory gy qrad | & 4T FT w A
f& a3afra ff7 & @ § wgar w&€m
% wa7 wifgr &G0 & OO aueERTe w1F
sy s gary far sgaeay @y
g A% WY 37 aw F ang 9a7 FW
FY fegfy &1 AT T &0

THE DEPUTY CHAIRMAN: The
question is:

1. “That at the end of the motion
the following be added, namely:—

‘and having considered the
same, this House is of opinion
that the following measures
should be taken by Government
to meet the students problems:—

(i) compulsory and free edu-
cation should be provided up
to the Intermediate Standard;
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(ii) “fancy” schools should be
abolished and uniform type of
schools should be provided for
all;

(iii) restrictions on admission
to colleges and universities
should be abolished;

(iv) education should be im-
parted only through the medium
of the mother-tongue or regio-
nal language;

(v) students’ wunions with
compulsory membership should
be established;

(vi) free education up to the
highest standard shou'q be pro-
vided for the students who are
socially and economically back-
ward;

(vii) ex-Government servants
and ex-Ministers should not be
appointed as Vice-Chancellors
and Principals;

(viii) arrangements shou!d be
made for lowcost hostels and
cheap meals for the children of
those persons whose monthly
income is legs than three hun-
dred rupees and Government
subsidy should be given for
this purpose;

(ix) no restrictions should be
placed on political parties
starting youth organisations in
the universities or colleges and
on the students for participat~
ing in them;

{x) arrangements shoulg be
made for providing jobs accord-
ing to the aptitudes and quali-
fications of the students who
have completed their university,
college or school education;

(xi) entry of the police into
temples of learning should be
altogether banned;
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(xii) the principle of ‘*‘equal
remuneration for equal service”
should be immediately imple-
mented in all government and
non-government educational ins-
titutions;

(xiii) the teachers should ordi-
narily have the right to parti-

cipate in the politics of their
choice;

(xiv) the State Governments
should spend 20 per cent of

their budgets and the Central
Government 10 per cent of its
budget on education under any
circumstance;

(xv) inaugural and convocation
addresses by Ministers and
government servants in the
temples of learning should be
strictly banned;

(xvi) s»ecial emphasis should
be laid on technical education;

(xvii) an impartial judicial
enquiry at the highest level
should be conducted at places

where firing has been resorted
to in connection with the stu-
dents’ agitations and the officers
in charge of the administration
of those places should be imme-
diately transferred;

(xviii) all the persons arrested
in connection with the agita-
tion should be released uncon-
ditionally and the cases filed
and warrants issued against the
student leaders should be with-

drawn'.”

The motion was negatived,

SHRI BANKA BEHARY DAS: 1
am not pressing my amendment; I
wish to withdraw it.

Amendment No. 2 was, by leave,
withdrawn.
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THE DEPUTY CHAIRMAN: The
question is:

3. “That at the end of the motion
the following be added, namely:—

‘and having considered the same,
this House is of opinion that a per-
manent negotiating machinery
should be set up at the Union Gov-
ernment level to look into the
grievances of students and to
serve as a means of dialogue bet-
ween the representatives of stu-
dents and the Government’.”

The motion was negatived.

SHRI RAJNARAIN: On a point of
order

THE DEPUTY CHAIRMAN: The
discussion is over, the business is
over. here is no point of order.

Y THETAT ¢ fHIR 18 WHE-
FiT F 1A THTE R FATIAF 41T
F a74dre o fad
There are eighteen amendments.

This is against the rules. You have
done everything against the rules.

73 18 UATH TT , X F WHTAE
FT TAT FAT 797§ |

THE DEPUTY CHAIRMAN: Eigh-
teen clauses to your amendment No.
1. See that.

oY TRHRAOTAW & g ATTHT TLEATE
AT I A, /7% 1, 18T 2, <FE7 3,
qeq™ 4, F.TAT 5
THE DEPUTY CHAIRMAN: Your

amendment is No. 1 and I should not
have. (Interruptions.)

Y THTIWAW ¢ JIGH] TH qGTAT
=1led |

THE DEPUTY CHAIRMAN: Mr.
Hathi, Minister of State for Home
Affairs, is coming here in a few
minutes, I am told.
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SHRI BHUPESH GUPTA: He said
that he would be here.

THE DEPUTY CHAIRMAN: He is
on the way.

SHRI BHUPESH GUPTA: We will
wait.
ol TAATTAT ¢ TqFT ATAT FqT
Z? G T FEEE G FE )

THE DEPUTY CHAIRMAN: Does
the House wish to sit till he comes?

SHRI ATAL BIHARI VAJPAYEE:
Let the statement be made tomorrow.
I do not mind.

SHRI CHANDRA SHEKHAR: We
can adjourn for 10 minutes.

SHRI BHUPESH GUPTA: You can
utilise it for. (Interruptions.)

GMGIPND-=RS=1201 RSe=I1=4~67==7%0,
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THE DEPUTY CHAIRMAN: If he
does not come, then we shall adjourn.
If the Minister is not here within a
few minutes, then

SHRI BHUPESH GUPTA: In the
morning, I said that we have been
getting all kinds of reports from the
Press and otherwise about the resig-
nation

THE DEPUTY CHAIRMAN: I do
not know about that business at all.
1 think Mr. Hathi could make a state-
ment tomorrow since he is not here.

The House stands adjourned till
11.00 aM. to morrow.

The House then adjourned
at eight minutes past six of
the clock till eleven of the
clock on Thursday, the 10th
November, 1966.



